REPORT OF THE JOINT COMMITTEE IN COMPLIANCE WITH 2™ SET OF OPERATIVE
DIRECTIONS OF THE ORDER DATED 22/04/2024 OF THE HON’BLE NATIONAL GREEN
TRIBUNAL (NGT) IN THE MATTER OF OA NO. 113/2023 (WZ), SHRI KAPIL BALIRAM
BOMNALE & ORS VS DIRECTOR, M/S TWENTY-ONE SAKAHAR KARKHANA UNIT

NO. 3 & ORS.

1.0 Background

Grievance in the Original Application No. 113 of 2023 (WZ), titled Shri Kapil Baliram Bomnale
& Ors Vs Director, M/s Twenty-One Sakahar Karkhana Unit No. 3 & Ors. as per order dated
01/09/2023 of the Hon'ble NGT is about the respondent industry i.e. M/s Twenty-One Sakahar
Karkhana Unit No. 3, Survey nos. 313, 317, 321, 322, 325, 326, 327, 329 and 353, Shivani
(Jamga), Taluka: Loha, District: Nanded is discharging highly polluted effluent and wastewater
outside the industry premises, which meets village nalah & ultimately meets the Godavari
River. Further allegations as per the aforesaid Hon'ble NGT order are about that the industry
is emitting blackish smoke, which is spreading over the crops grown on the agricultural fields
of the applicants and causing damage to the crops.

Hon'ble NGT directed vide order dated 01/09/2023 and relevant order is reproduced as below:
“..12. We deem it just and proper to constitute a Joint Committee comprising one
Member each of:-

(i). The Central Pollution Control Board (CPCB);

(i). The Maharashtra Pollution Control Board (MPCB);
(iii). The District Collector; and

(iv). The District Agricultural Officer.

13. The MPCB shall be the nodal agency for coordination and logistic support.

14. The Joint Committee is directed to visit the site after informing the applicants and
submit a report with respect to the allegations made in the present application, action
taken at their end so far, its remedial measures and also .the environmental
compensation, which could be directed to be levied from the concerned respondent,
within a period of four weeks.

15. Applicants are directed to supply the required documents and copy of the
application to MPCB for circulation of the same to the members of the Committee within
a period of one week.

16. The report in the matter be submitted by the MPCB through e-filing by using portal
of NGT in the form of searchable PDF/OCR Support PDF and not in the form of Image
PDF..." )

In compliance to the aforesaid Hon'ble NGT order dated 01/09/2023, the joint committee heard
the representation as submitted by the applicants and about the present issues & area under
reference. The applicants accompanied with the joint committee during the inspection cum
monitoring and showed the alleged locations under reference. Subsequently, the joint
committee carried-out inspection cum monitoring of the effluent treatment plant (ETP) and
collected 8 hourly time-weighted composite effluent samples from inlet & final outlet of ETP;
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visited the alleged agricultural land(s) of the applicants, as showed by the applicants and
collected representative soil samples. Also, the joint committee collected surface water &
ground water samples from the locations, as shown by the applicants. Further, the joint
committee carried-out source emission monitoring at the stack attached to the captive co-gen
boiler; ambient air quality monitoring at three locations i.e. two at down wind direction & one
at up wind direction (within & around, the industry) based on the pre-dominant wind direction
and accessibility & availability of infrastructure facility to place the ambient air quality
monitoring machines.

Upon receipt of analysis results of the aforesaid environmental samples and subsequent
deliberation, the joint committee prepared & submitted its report to the Hon’ble NGT through
the nodal agency i.e. MPCB on 01/02/2024. Thereafter, the matter was heard from time to time.

Earlier the applicant Shri Kapil Bomnale & others have filed an affidavit on 07.03.2024 & Form
Il along with statement in respect of damages caused due to discharge of pollutants (Black
smoke & Black ash, Air pollutants, Highly polluted effluent etc.) to their agricultural lands, crops
& yield as well as public health & environment. The information was compiled from the actual
damage caused after various crops taken by them during last 5 years and expected yield with
regard to earlier crops taken by them, actual yield received, market price & reduced price
received by the applicants & their family members with low rate on account of its contamination
with the black smoke & ash as well as polluted discharge of effluent which also affected the
fertility of their agricultural land. A statement prepared on the basis of actual yield & income with
rate received in respect of damage caused to the applicants & their family members amounting
total Rs. 2,12,85,078/- i.e. Two Crores Twelve Lakhs Eighty Five Thousand & Seventy Eight
rupees.

As per the affidavit of Applicant & others there are total 30 nos. of applicants & their family
members having their total land of 103 Acres & suffered heavy damages due to discharge of
pollutants.

Hon’ble NGT directed vide order dated 22/04/2024 (copy of Hon'ble NGT order, dated

22/04/2024 is given at Annexure-1) issued two set of operative directions for compliance and

relevant order of the first set of operative directions is reproduced as below:
“...5. Therefore, we deem it appropriate that a copy of this objection submitted by the
respondent No.1 shall be served upon the Joint Committee by the Registry, with a
direction to the Committee that they will go through the entire objections raised by the
respondent No.1 in respect of the recommendation of the Joint Committee and after
having studied them, the Committee will submit their opinion for the same within a
period of one month for final consideration before us...”

Accordingly, the report first set of operative directions has been prepared and submitted to
Hon'ble NGT, West Zone, Pune on dated 28/06/2024.

Further, Hon'ble NGT directed vide order dated 22/04/2024 (copy of Hon’ble NGT order, dated
22/04/2024 is given at Annexure-1) and relevant order of the second set of operative
directions is reproduced as below:
“...8. In order to verify whether the amount, which is being claimed by the appellants
by way of personal compensation in Form No. Il, has been correctly assessed, we
deem it appropriate to constitute anothier Committee comprising one Member each of
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the District Collector, Nanded; and District Agricultural Officer, Nanded. We further
direct that this Committee may take help of any other competent person, if required,
with a direction to the Committee to assess the correctness of the amount, which is
being claimed by the applicants by way of personal compensation.

9. We further direct that the applicants shall provide all the documentary evidence
before the said Committee, such as receipts of purchase of crops; rates of the same
on which the same has been purchased/sold; and the revenue record etc.

10. We also direct that the representative of the respondent No.1 shall be present
during the hearing, which would be given by the said Committee and the said
Committee shall submit its report within a period of two months from the date of
uploading of this order...”

2.0 Approach

In order to comply with the 2™ set of operative directions of the Hon'ble NGT order dated
22/04/2024, the joint committee convened a physical meeting on 05/08/2024 at the District
Collector's office, Nanded to discuss about way forward for compliance of the 2" set of
operative directions of the aforesaid Hon’ble NGT order.

Continuous follow up is taken with the applicant & others to submit the documentary
evidences such as receipts of purchase of crops; rates of the same on which the same has been
purchased/sold; and the revenue record etc. Accordingly applicant has submitted the
documentary evidences on 26/07/2024 (without Annexures A, C & D) i.e. Annual average rates
of crops from Agriculture Produce Market Committee, Loha, Tal: Loha, Dist: Nanded for the
years 2018-2019 to 2023-2024, Crops harvesting report from District Superintendent Agriculture
Office & Receipts of crops sold in the market/merchants is as per Annexure-2.

3.0 Outcome of Meeting

During meeting discussed in brief as per Hon’ble NGT order dtd 22.04.2024 to constitute
another committee comprising on member each of the District Collector Nanded and District
Superintendent Agriculture Officer Nanded & to take help of any other competent person.
Hon’ble District Collector, Nanded has suggested the name of Sou Aruna Sangewar, Sub-
Divisional Officer, Kandhar as his representative. After discussion the name of Shri Gunvant
Patil, who is a member of committee constituted by the Govt. of India dtd 12.07.2022 to promote
natural farming and to make MSP more effective and transparent is finalized to take help in
assessing the personal compensation of the farmers affected.

After constitution of committee meeting was held at collector office along with committee
members, respondent no. 1, and representative on 08.08.2024 to decide further line of action &
the following committee members were present during the meeting.

i.  Shri Abhijeet Raut, District Collector, Nanded

ii.  Shri Shankar Kendule, Sub-Regional Officer, MPCB, Nanded (Nodal Officer)
ii.  Shri Bhausaheb Barhate, District Superintendent Agriculture Officer, Nanded
iv.  Sou. Aruna Sangewar, Sub-Divisional Officer, Kandhar, Dist. Nanded.

V. Shri. Gunvant Patil, Competent Member.

On 12.08.2024 the committee members along with applicant met in collector office, to
share their views, inputs & desired information from concern authorities to the District
Superintendent Agriculture Officer, Nanded valuate the agricultural damages of crops &

personal compensation.
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The Superintendent Agri Officer, Nanded has prepared the personal compensation
report of damage of crops on the basis of documentary evidences provided by the Applicants,
suggestions by Hon’ble Collector, Shri Gunwant Patil competent person to access the damage
of crops & Sub-Divisional Officer, Kandhar Dist Nanded.

The Committee has prepared the report of total 31 Nos. of farmers i.e. Applicant & their
family members considering their land in hectors, name of crops, year, average yield of circle
per quintal per Hector, average yield expected for the given farm area, yield as per farmers
documents, MSP (Minimum Support Price), local market/Nanded market rates in actual rate
received to farmers as per the record produced by them, estimated income as per MSP,
Estimated income as per farmers record and estimated income based on local market rates.

The detail table of 31 of farmers i.e. Applicants & their family members is prepared. The
table is comprising of loss of individual farmers of last five years and the crops they have taken
them. Based on this table the total compensation as per yield loss of all the 31 farmers is Rs.
25,94,759.79/- say roundup Rs. 25,94,760/- (Rupees Twenty-Five Lakhs Ninety-Four Thousand
Seven Hundred Sixty) and compensation based on loss due to market value is Rs. 82,93,150/-
(Rupees Eighty-Two Lakhs Ninety-Three Thousand One Hundred Fifty) this is as per the local
market rates & is as per Annexure -3.

As per Hon'ble NGT order dtd 22.04.2024 a hearing was extended to the Applicants &
others as well as to Respondent No.1 on 13/09/2024 to submit their say in this regard. The
Applicants & others as well as to Respondent No.1 has requested the committee to give the
copy of report of personal compensation for their perusal & grant at least 8 days’ time to submit
their objections on the personal compensation report. Accordingly, the copies of personal
compensation reports were served to the Applicants & others as well as to Respondent No.1 on
13/09/2024 personally. The committee has scheduled the next hearing on 24/09/2024.

The hearing was conducted at Collector Office, Nanded during hearing the committee
members, Applicants & others & representatives of Respondent No.1 were present. The
Respondent No.1 has raised the objections which are enclosed as Annexure IV. Also the

applicant farmers have submitted there say which is enclosed as Annexure V.
A
N\ P4

(Gunvant Patil) (Bhausa ) Barhate) (Aruna Sangewar) (Abhijeet Raut)

Expert Member strict Supdt. Sub-Divisional District Collector,
Agriculture Officer Officer, Kandhar. Nanded.
Nanded.
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Item No.4 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)

Original Application No.113/2023(WZ2)

Shri Kapil Baliram Bomnale & Ors.

Versus

Director, M/s Twenty-One Sakahar Karkhana
Unit No.3 & Ors.

....Respondent(s)
Date of hearing: 22.04.2024

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant : Mr. Dattatray Devale, Advocate

Respondent(s) : Mr. Gautam Karnik, Advocate i/b
Ms. Niyati Shah, Advocate along-with
Mr. Abhishek Chitnis, Advocate for R-1/PP
Mr. Vilas Jadhav, Advocate for R-2 & 3/MPCB
Mr. Aniruddh Kulkarni, Advocate for R-5/Envt. Deptt.

ORDER

1. From the side of the applicants, learned counsel Mr. Dattatray

Devale has appeared.

2. In compliance with our previous order dated 05.02.2024, the
learned counsel for applicants has filed Form No.II, which is annexed at
page nos.920 to 1006 of the paper book, wherein it is submitted that the
applicants and their family members have suffered loss for agricultural
crops to the tune of Rs.2,12,85,078/- (Two Crores Twelve Lakhs Eighty
Five Thousands and Seventy-Eight Rupees), each farmer-wise details of
which are mentioned in tabular form in Annexure-A and that necessary
court fees of Rs.1,93,956/- has also been paid by D.D., a copy of which is

also annexed at page no.999 of the paper book.

3. From the side of respondent No.l- Project Proponent, composite

objections along-with reply affidavit dated 20.04.2024 has been filed
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before us in the form of hard copy, which also contains the reply to the

Form No.II.

4. The main objection, with respect to the amount being claimed by
the applicants by way of personal compensation, is being disputed by the
learned counsel for respondent No.1 on the ground that the same has not
been substantiated or supported with any documentary evidence. Not a
single document has been produced in support of the details given by
them in tabular form, regarding the loss caused to their respective crops.
The applicants have produced only 7/12 extracts of the respective lands
along-with their rejoinder affidavit to the reply filed by the respondent
No.1, which merely show the area under cultivation of the crops that are
being cultivated thereon. But they have not filed any documents to show
as to how much of their produce from such cultivation was actually sold
and at what rate, the same was sold. They have also failed to provide the
source of the data collected in the said statement and hence they have

not come before this Tribunal with clean hands.

5. With respect to the Joint Committee Report, the main emphasis
has been laid by the respondent No.1 on the amount, which has been
proposed by the Joint Committee to be levied by way of environmental
compensation, by mentioning that three amounts, which are proposed to
be levied, i.e. of Rs.46,50,000/- (Rs. Forty-Six Lakhs Fifty Thousands
Only) at point no.9, annexed at page no.1016 of the paper book;
Rs.11,10,000/- (Rupees eleven Lakhs Ten Thousands Only) at point
no.10; and Rs.27,60,000/-(Rupees Twenty Seven Lakhs Sixty Thousand
Only) at point no.11, are incorrect and the grounds, on which the same
are being said to be incorrect, have also given therein. Not only this, the
entire Joint Committee Report has been opposed on various counts by
the respondent No.1. Therefore, we deem it appropriate that a copy of this

objection submitted by the respondent No.l shall be served upon the

Page 2 0of 4



*

Joint Committee by the Registry, with a direction to the Committee that
they will go through the entire objections raised by the respondent No.1
in respect of the recommendation of the Joint Committee and after having
studied them, the Committee will submit their opinion for the same

within a period of one month for final consideration before us.

6. The learned counsel for respondent No.l1 has pointed out that
following persons are not impleaded as respondents in the present

Original Application by the learned counsel for applicants:-

"

T To the above, the learned counsel for applicants replied by saying
that the above-named persons are wives/family members of the persons,
who have already been made parties in the present Original Application
by him. But for the sake of convenience, we direct the learned counsel for
applicants to implead above-named persons also as respondent No.25
onwards in the present Original Application, by moving an application in
array of the parties of the present Original Application may accordingly be

amended and a copy of the same shall be served upon all other parties.

8. In order to verify whether the amount, which is being claimed by

the appellants by way of personal compensation in Form No.II, has been
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correctly assessed, we deem it appropriate to constitute another
Committee comprising one Member each of the District Collector,
Nanded; and District Agricultural Officer, Nanded. We further direct that
this Committee may take help of any other competent person, if required,
with a direction to the Committee to assess the correctness of the
amount, which is being claimed by the applicants by way of personal

compensation.

9, We further direct that the applicants shall provide all the
documentary evidence before the said Committee, such as receipts of
purchase of crops; rates of the same on which the same has been

purchased/sold; and the revenue record etc.

10. We also direct that the representative of the respondent No.1 shall
be present during the hearing, which would be given by the said
Committee and the said Committee shall submit its report within a period

of two months from the date of uploading of this order.

11. A copy of the order be communicated to the above-mentioned

Committee forthwith for compliance.

Put up this matter for further consideration on 20.08.2024

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

April 22, 2024
Original Application No.113/2023(WZ)
P.Kr
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) Item No: 4 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[Through Physical Hearing (with Hybrid Option)]
ORIGINAL APPLICATION NO.113 OF 2023 (WZ)
Shri Kapil Baliram Bomnale & Ors. .... Applicants
Versus

Director, M/s Twenty-One Sakhar Karkhana
Unit No.3 & Ors. ....Respondents

Date of Hearing : 20.08.2024

CORAM : HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicants ¢ Mr. Dattatray Devale, Advocate

Respondents : Mr. Abhishek A Chitnis, Advocate along with Ms. Niyati
H. Shah, Advocate for R-1 for R-1
Mr. Vilas Jadhav, Advocate for R-2/MPCB
Mr. Aniruddha Kulkarni, Advocate for R-5

ORDER

1. Learned counsel Mr. Dattatray Devale, representing the applicants, is
present and states that the service affidavit has been filed, as per which all
the respondents have been served.

2 From the side of respondent No.1 - Director, M/s Twenty-One Sakhar
Karkhana Unit No.3, learned counsel Mr. Abhishek Chitnis has appeared.

3. From the side of respondent Nos.2 and 3 - MPCB, learned counsel Mr.
Vilas Jadhav has appeared.

4. From the side of respondent No.4 — District Collector, Nanded, none
has appeared.

5. From the side of respondent No.5 — Principal Secretary, Maharashtra
Environment and Climate Change Department, learned counsel Mr.
Aniruddha Kulkarni has appeared and states that no reply is required to be
filed from their side.

6. In compliance with our previous order dated 22.04.2024, the Joint

Committee, after taking into consideration the objections raised by
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respondent No.1 — Project Proponent/M/s Twenty-One Sakhar Karkhana
Unit No.3, has submitted its objection verification report dated 28.06.2024
and copy of the same has already been served on all other parties.

2 The nodal officer of the other Committee, which was constituted by us
for verifying the assessment of the amount of personal compensation in
Form-II claimed by the applicants to be paid by the Project Proponent, has
sought time of 15 days vide their affidavit dated 16.08.2024. The same is
allowed.

8. The learned counsel for respondent No.1 — Project Proponent seeks
time to file objections against the affidavit of the Committee constituted for
assessment of the amount of personal compensation in Form No.Il. He may
file the same with a direction that a copy of the same shall be served on all
other parties as soon as the same is filed and within a week thereafter,
rejoinder thereto, if any be filed.

9. As per our directions issued vide our previous order, new persons have
also been impleaded as party-respondents in the Original Application by the
applicants and amended memo of parties of Original Application has also

been filed on record.

10.  Put up this matter for next consideration on 01.10.2024.

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM
August 20, 2024
O.A. No.113 OF 2023(WZ)

npj
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REPLY TO THE MPCB LETTER ASKING TO SUBMIT DOCUMENTS IN SUPPORT OF APPLICATION FOR
COMPENSATION IN OA NO 113/2023WZ ABOUT HON'BLE NGT, WZ ORDER DATED 22-04-2023,.

b tM 0 Foard Nonded
The Sub-Regional Officer, A S

: v A
Maharashtra Pollution Control Board, s: Q0 L‘ ‘

o o}%g g

Lahoti Complex, 2™ Floor, Vajirabad, Nanded 431601, i

Subject- Submission of Evidence about the Sale of Agricultural Yield .7 e Applicen's % Family
Members for which an Application for Compensation is submitted b-fore Hon'hile N2T, WZ Bench.

Reference- 1) Order dated 22™ April 2024 passed by Hon'ble NGT, W2 2ench in O.A. No. 113/23,
2) Your Letter dated 30-05-24, 18-06-24, 26-06-24 respectively.
Respected Sir,

We have applied in the prescribed format to Hon’ble NGT, WZ Bench in the 0O.A. No.113/2023WZ
being caused heavy loss due to polluted discharge of effluent duly supported by MPCB- Joint
Vigilance Analytical Samples collected by the MPCB as well as Biaclk Smoke and Emissions of
Twenty-One Sakhar Karkhana Unit No.-3 & also Agriculture Expert Report submitted after due
investigation report submitted by the State Government, which esiablished damagz caused to our
Agricuitural Products. It is further specifically observed in the Panchnama carried out by
Government Authorities. We hereby enclose a copy of the Application for Compensation, which is
self-explanatory. (Annexure-A)

We are poor farmers & laborers, not very much conversant with documentary evidence, but
collecting prevailing market prices in the particular year in which we have suffered heavy losses
due to black smoke spread on our agricultural products and less price received in comparison to
the market price received by other non-contaminated agricuitural products or yields by other
farmers. We are submitting whatever receipts are available with us for the kind perusal of Joint
Committee- Members. (Annexure-B Collectively.

Our Cows, Bedfellows as well as Children & Sr. Citizens are aisn =fertad due 1o air & water
pollution as well as contaminated agricultural produce. We are enc.o<ing the Hepoit of the Public
Health Centre & Vaterinary Centre in this area. (Annexure- C & D rcapectively.

Hence, we request you to verify it personally & recommend sanction on EDC to the Affected
Citizens & Other Animals as well as Agricultural Damage caused by us,

Thank You, © Al Farmer Aoy, Jp)a QV;J“'“QQS"LCﬂ'( ' )
|8 ¢ Wit folowans cotamtNi=R ay acaue) fomrase vaxk.( Yy
B @ Crop Yarvest fefor Lch.mcwh’r mr’%‘;
Full Name of Age | Occupation Address of i Signature
Applicant ‘ Applicant
ﬂn Kapil Baliram 25 | Farmer , Shivanilamga, |
j’ ialuka-Loha, | Wf‘g\ "
Bomnale-Male ; Oletaics: —
iIstniCt-
. S [ | i Manded. |
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2 Shri Gangadhar 54 | Farmer ShivaniJamga, | 53118)y SFmre
Shesherao Ta!uka-i_oha,
District-
Bomnale- Male Nanded.
3 Shri Somnath Balaji |31 | Farmer Shivani Jamga, L.
. Taluka-Loha, e ‘\“"‘
Bhalake-Male sty _-(\p\ Y
...... Nanded. "
4 | ShriBaliram 44 | Farmer Shivani Jamga, @
Shesherao Taluka-Loha,
g |- District-
Bomnale- Male Nandas \
5 | Shri Damodar 58 | Farmer ShivaniJamga, | / [VACSF43
Laxman Rao Jamge- Taluka-Loha,
District-
Male Nanded.
6 Shri Shivraj 44 | Farmer ?h:vini :a:\ga, m
aluka-Loha,
Sheshrao Bomnale- ltricts
Male Nanded.
7 Shri Sunil 33 | Farmer Shivani Jamga,
Taluka-Loha,
Damodhar Jamge- o @
Male Nanded.
8 Shri Baliram Rao 43 | Farmer ShivaniJamga,
Saheb Bhalake- Taluka-loha, | e
District-
Male Nanded.
9 Shri Madhukar 58 | Farmer ShivaniJamga,
Bhimrao Bhalake- Taluka-Loha, %h% o
District-
Male Nanded.
10 | Shri Madhavrao 64 | Farmer Sh:Vinilamga.  2A)
Kondiba Bomnale- TRUBEE
District-
N ﬁ_Ma!e. Nanded.
11 | ShriParmeshwar 34 | Farmer Sh:V:ni Jamga, ,
T -Loha,
Gangadharrao D?S:’ri:‘f a /J{
- Bomnale-Male. _ Nanded. =
Shri Bharat Shrirang | 33 | Farmer Shivani Jamga, 1
12 Mal . Taluka-Loha, %\T’ —
PEDE S District-
Nanded.
13 | Shri Gajanan Balaji |43 | Farmer Shivani Jamga,

Bhalake-Male.

Taluka-Loha,
District-
Nanded.
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14 | Shri Vyankati 60 | Farmer ShivaniJamga, N
g Taluka-Loha, o
Shivappa Bhalake- el HELT
Male. Nanded. )
15 | Shri Sanjay 38 | Farmer Shivani Jamga,
Taluka-Loha, \ .
Damodhar Jamge ity F—.
Male. o Nanded.
16 | ShriSidheshwar 34 | Farmer Shivanilamga, | _
. Taluka-Loha, I 5t T |
Vyankati Bhalake DR l‘%—] &, 292
_ Nanded.
17 | ShriPralhad 35 | Farmer Shivani Jamga, s
Madhavrao Taluka-Loha, b gk (
District- g
Bomnale-Male. o N:nged. |
18 | ShriBalaji Bhimrao |65 | Farmer Shivani Jamga, MTVH:}L
Bhalake-Male. ToN o, I
District-
| Nanded.
19 | Shri Nagesh Shivraj | 25 | Farmer Shivani Jamga,
Taluka-Loha, '
Bomnale-Male. ey &Mk—""
- Nanded.
20 | Shri Kondiba 30 | Farmer Shivani Jamga,
Gangadhar B?S"t’:';gt'_mm' (QE})‘“;A’% :
Bomnale- Male. Nanded. el
21 | Shri Onkar 40 | Farmer Shivani Jamga, @ _
) Taluka-Loha, AN
Madhukar Bhalake- S \U}/
Male. | Nanded.
Shri Sidheshwar 32 | Farmer Shivanilamga, |~
& Gangadhar Taluka-Loha, Kﬁﬁ\i
District-
Bomnale- Male. - Nanded.
23 | Shri Chhatrapati 29 | Farmer ih:\'i"iiaf:ga«
. aluka-Loha,
Shrirang Jamge- P /y/
Male. ) Nanded.
24 | ShriUmakant 38 | Farmer ?h:"’i"“argae
Madhavrao D?s:ri;_"o " @'ba;)mdc/
Bomnale- Male. Nanded.
25 | Smt.Sarjabai - | Farmer Shivani Jamga,

Shesherao
Bomnale- Female

Taluka-Loha,
District-
Nanded.
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26 | Mrs.Shantabai 42 | Farmer ShivaniJamga, _
Shivraj Bomnale- Taluta-Lota, QIWIE)T{C*
District-
Female. Nanded.
27 | Mrs.Sarasvatibai 61 | Farmer ShivaniJamga,
Madhavrao Taluka-Loha,
Bomnale- Female. ::;EZE_
28 | Mrs.Laxmibai 58 | Farmer Shivani Jamga,
Vyankati Bhalke- Taluka-Loha,
Female. Distriet-
Nanded.
29 | Mrs.Swati Bharat 29 | Farmer Shivani Jamga,
Jamge - Female. Taluka-Loha,
District-
I Nanded.
30 | Mrs.Dwarkabai 51 | Farmer Shivani Jamga,
Shrirang Jamge- Taluka-Loha,
Female. District-
Nanded.
31 | Mrs.Gangabai 54 | Farmer Shivani Jamga,
Damodhar Jamge - I)?;:‘r'?z‘t‘mha» TR
Female.

Nanded.
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1539

i Avg s 7
Yiel R
><owmn Yield |Yieldas| Yield Local o”mﬁmo Sestmaty Estimat| Estimated
. expecte| per Diff as market 8 ed Income 3 ; Copensation
A Circle Farmers d Estimated | Copensation :
Sr.N Area in | Name Of dfor |Farmer| Per nodel Income| based on 2 on the basis
Name Of Farmer Gat No Year Per MSP as Per | Income Income as | as per yield Remark
o Hector Crop Al the S Farmer market his arists as per Local ser CCE e of loss due
| QUL iven | Docum |s Doc (8 rates in £ Pe trarmers| market | ¥ market value
/H = , Reord MSP -
t farm ent H RS Record rates
i ectore Produce
area
Al 8 c D 3 F 2 H I } K L M | N=i*k [o=1"M] P=i*L =H*K R=0-0 5=p-0 19
' e 365/554| 140 | Cotton 12019-20 | 2.48 | 3.47 | 2450 | 22.02 | 5255 | 7000 | 5800 |13032.4]142100] 171500.00 | 18245.36 | -123854.64 | 29400.00 Loss as per Local
[ e paaai k- 385 T DA% Gram 1095 | 4.82 | 6.00 | -4.95 | 4875 | 4000 | 3000 |53381.3| 18000 | 24000.00 | 23487.75| 5487.75 6000.00 market nodel
o8 SRahal | 554 | 030 | Turmerc 0.00 | 23.00 | 230 6000 | 5000 0| 115000| 138000.00 ) 115000 | 23000.00 market rates !
bt Total i T 214 0.00 ! 0.00 0.00 0 5487.75 58400.00
wl,, Raihal _wmm\mmﬁ 140 | Cotton 1202021 | 914 | 12.80 | 2250 7500 | 5800 |50407.1)130500! 168750.00 | 70569.94 | -59930.06 | 238250.00 | Lessasperioc
; market nod
F e bt | 1022 | Gram 585 | 1.40 | 2.00 5000 | 3500 | 29835 | 7000 | 10000.00 | 71604 | 160.4 300000 | "o ”m_
A 554 | 0.40 | Turmeric 0.00 | 28.00 7000 | 5200 0 |145600] 196000.00 0 145600 | 50400.00 Rl L
(e Totai | | 2.0 ! ! 0.00 4 0.00 0 ! 1604 91650.00 |
o] L |365/554| 144 | Comon [2021-22 | 7.57 | 10.96 | 13.00 | 110000 | 6200 | 4234538 117800| 190000.00 | 62417.98| -55382.015 | 72200.00 | iossas per Local |
R e m.:,m»,ﬁ., 365 0.30 |} sugarcane | 54.60 | 1638 | 240.00 | 217.8 | 217.8 | 158340 52272 | 52272.00 | 47502 4770 | 000 | marketnodel |
I S el e B 0.40 | Turmeric | , ' 0.00 | 27.00 { 7000 | 4000 o | 1 189000.00; O 308000 | 8100000 | marketraws |
! Total | 214 | i i 0,00 i T (1 S SRR ° I 153200.00 | i
el 365/554 | 1.34 | Cotton [2022-23 | 8.77 | 1175 ! 18.00 1 6900 | 3700 153321.6) 66600 | 124200.00 | 7:450.54 | 4850944 | 57500.0C | Lessas per tocal |
— i ~ ! i } i
i 365 0.30 | sugarcane | | 0.00 |300.00]300.00 225 | 225 | O | 67500 67500.00 0 67500 |  0.00 market nocel !
+—— Shesherac Bomnale t 1 T : |
] 554 0.50 | Turmeric I 0.00 | 32.00 | 32.00 15000 | 7000 0 |224000{ 480000.00 0 224000 | 256000.00 | marketrates |
|
{ Total 2.14 0.00 0.00 0.00 0 o 313600.00 i
f T - - |
wﬂ Nm_:mnmoa o |365/554] 154 | cotion 12023-24 509 | 1400 | 1600 | 691 | 6620 | 6500 | 3700 |60175.8] 59200 | 110400.00 | 92670.73 | 23470.732 | 51200.0C | Lossas per iccal |
i ‘ esnerac na § i L !
| i i m t nocdel |
_ 554 | 060 | Turmeric | 0.00 | 38.00 | 38.00 12000 | 6000 | 0 | 228C00] 45600000 O ~228000 | 228000.00 :.NHMMMM w
0.00 I 0.00 0.00 0.00 0 0 0.00 SR
Total 214 0.00 0.00 0.00 0 0 279200.00 :
2 el 556 029 | cotton 1201920 | 2.48 | 072 | 600 | 352 | 5255 | 7000 | 5800 |13032.4] 34800 | 42000.00 | 3779.396 | -31020.604 | 7200.00 | Loss as per Locai
e1
- * rket node!
] 556 | .30 | Turmeric 0.00 | 20.00 | 20.00 6000 | 5000 0 |100000] 12000000| © 100000 | 20000.00 ﬁw;ﬂ .Mma
0.00 0.00 0.00 0.00 0 0 0.00 B X
Total 0.59 0.00 0.00 0.00 0 0 27200.00
Shri Gangadhar !
Sy 556 059 | Cotton |2020-21] 9.14 | 539 | 800 | -1.14 | 5515 | 7000 | 5800 |50407.1} 46400 | 56000.00 | 29740.19 | -16659.811 | 9600.00 | Loss as per Local
; ket 1 |
0.00 0.00 0.00 0 0 0.00 ﬂwfwuwww
0.00 0.00 0.00 0 0 0.00
Total 0.59 0.00 0.00 0.00 0 0 9600.00
Shri Gangadhar
el B 059 | cCotton |202122 | 757 | 447 | 800 | 043 | 5726 | 10000| 6200 |43345.8| 49600 | 80000.00 | 25574.03 | -24025.966 | 30400.00 | Loss as per Local
mark
0.00 0.00 0.00 0.00 0 0 0.00 BH_M_HM
0.00 0.00 0.00 0.00 0 0 0.00
Total 0.59 0.00 0.00 0.00 0 0 30400.00
Shri Gangadhar 3 L y
gt 556 059 | Cotton 12022-23 | 877 | 517 | 5.00 | -3.77 | 6080 | 6900 | 6200 |53321.6{ 31000 | 34500.00 | 31459.74| 459.744 3500.00 | Loss as per Local
mark i
T 0.00 0.00 0.00 0 0 0.00 MM.MHWM_
“ 0.00 0.00 m 0.00 1IN0 0.00 %

\

Roreen g i afeard
RS



Total 0.59 ° 0.00 0.00 £ 0.00 0 459.7423 3500.00
: Shri Gangadhar

5 556 0.49 Cotton [2023-24 | 9.09 4.45 400 | -5.09 | 6620 | 6900 | 3700 |60175.8| 14800 | 27600.00 | 29486.14 | 14686.142 12800.00 | Loss as per Local
Shesherao Bomnale

arket
556 | 0.10 | Turmeric 0.00 | 500 | 5.00 12000 | 7000 0 | 35000 | 60000.00 0 35000 | 25000.00 ﬁmﬂ_ﬂmﬁﬂwﬂ_
0.00 0.00 0.00 0.00 0 0 0.00
0.59 0.00 0.00 0.00 0 0 37800.00
8 Laileiod @ f 365 | 023 | Cotton Wmos.wo 248 | 057 | 600 | 352 | 5255 | 7000 | 5800 113032.4| 34800 | 42000.00 | 2997.452 | -31802.548 | 7200.00 | Loss as per Local
{Gangadhar Bomngaie | REtH
I 365 | 029 | Turmeric | 000 | 2100 6000 | 5000 | 0 105000 126000001 © 1105000 | 21000.00 ﬂwﬁxmmimww_
0.00 0.00 0.00 0 0 0.00 iy
Total 0.52 0.00 0.00 0 0 28200.00
! Shri Parmeshvar Sl & 3
365 | 023 | Cotton |2020-21| 9.14 | 2.10 5515 | 7000 | 5800 |50407.1) 40600 | 49000.00 | 11593.63 | -29006.367| 8400.00 |

| 1 . ! Loss as per Local
| |Gangadhar Bomnale | : | i

i market nodel
= 365 | 0.9 _, [ 0.00 €000 | 5000 | © | 105000] 12600000 O -105000 | 21000.00 S o
i i I i market rates

| 0.00 | 0.00 0.00 0 0 0.00
Total 0.52 : 0.00 0.00 0 0 29400.00
Shri Parmeshvar

: N 365 0.30 Cotton 12021-22 1.57 227 ! 11.00 | 3.43 | 5726 | 7000 | 4000 '43345.8| 44000 | 77000.00 | 13003.75} -30996.254 | 33000.0C | Loss as per Local
1Gangaghar Bemnaie | i i i i

e e g ~ s R ma - - : ————  market nodal
1 | 365 | .22 | Turmeric | ) i G.C0 .G0 | 6.60 | ) 760G ; 5800 C j 34800 | 42000.0C | O | -34800 ; 7200.00 | i
t { ¥ 1 i 1 i T 1 T market rates |
. | 000 | | I 0.00 | 0.00 | f ' i 000 -1 .0 ) 0 000 | f
s Total Ry g | | | 0.00 | 0.00 | i g 1R 0 | 40200.00 | R
! TpAEe 227 i i ] i 1 T ] T 1 1 i i i
|« gl Ear—: 365 | 042 | Cotton 1202223 | 877 | 368 | 400 | 477 | 6080 | 6900 | 3700 !53321.6! 14800 | 27600.00 | 22395.07! 7595.072 | 12800.00 | Loss as per Local !
Gangachar Bomnale i i | | raamet noget’: |
365 0.10 | Turmeric | {000 [ 5.00 [ 500 7000 | 4000 0 | 20000 35000.00 0 -20000 1500000 | e I
0.00 0.00 0.00 0 0 0.00 . =]

Total 0.52 0.00 0.00 0.00 0 7595.072 | 27800.00
Shri Parmeshvar

365 0.52 Cotton [2023-24 | 9.09 4.73 3.00 | -6.09 | 6620 | 6900 | 3700 |6C175.8| 11100 | 20700.00 |'31291.42! 20191416 9600.00 Loss as per Loca!
Gangachar Bomnale

1
: T nodel |
0.00 T 0.00 0.00 0.00 0 0 0.00 MH_“M el
0.00 0.00 0.00 000 | 0 0 0.00 s
0.52 0.00 0.00 0.00 0 | 20191.416 | 9600.00

A e | 365 | 023 | Cotton 1201920 | 248 | 057 | 600 | 352 | 5255 | 7000 | 5800 |130324| 34800 | 4200000 | 2997.452 | -31802548 | 7200.00 | Loss as per Local
Gangadhar Bomn '
365 | 029 | Turmeric 0.00 | 21.00 | 21.00 6000 | 5000 0 | 105000] 126000.00] 0 -105000 | 21000.00 ﬁwﬂ_ﬁmwﬁ

0.00 0.00 0.00 0.00 0 0 0.00

Total 0.52 0.00 0.00 0.00 0 0 28200.00

Shri Shidheshvar

365 0.30 Cotton | 2020-21| 9.14 2.74 7.00 | -2.14 | 5515 | 7000 | 5800 |50407.1} 40600 | 49000.00 | 15122.13| -25477.87 8400.00 Loss as per Local
Gangadhar Bomnale

k
365 | 0.29 | Turmeric 0.00 | 21.00 | 21.00 5000 | 5000 | O |105000] 126000.00] 0 ~105000 | 21000.00 HH_AM H”M_
0.00 0.00 0.00 0.00 0 0 0.00
Total 0.59 0.00 0.00 0.00 0 0 29400.00

Shri Shidheshvar

365 0.30 Cotton [2021-22 | 7.57 | 227 | 6.00 | -1.57 | 5726 | 7000 | 400 |[43345.8{ 2400 | 42000.00 | 13003.75| 10603.746 | 39600.00 | Loss as per Local
Gangadhar Bomnale

365 | 0.30 | Turmeric 0.00 | 19.00 | 19.00 7000 | 5800 0 |110200] 133000.00 0 -110200 | 22800.00 H.NNMH”M
0.00 0.00 0.00 0 0 0.00

Total 0.60 0.00 0.00 0.00 0 10603.746 62400.00
Shri Shicheshvar

Gangadhar Bomnale

365 0.52 Cotton {2022-23 | 8.77 4.56 6.00 | -2.77 | 6080 | 6900 | 3700 |53321.6| 22200 | 41400.00 | 27727.23| 5527.232 19200.00 Loss as per Local

0.00 0.00 0.00 0.00 0 0 0.00 asﬂ_ﬁ ﬂowm_
0.00 0.00 0.00 0.00 0 T\ 0.00 i
Total 052 | | 0.00 0.00 0.00 0 $527.232 | 19200.00
A \YJ

B
e




Shri Shidheshvar

27600.00

365 0.52 Cotton [2023-24 | 9.09 | 4.73 | 4.00 | -5.09 | 6620 | 6900 | 3700 |60175.8| 14800 31291.42 | 16491.416 12800.00
Gangadhar Bomnale
0.00 0.00 0.00 0.00 0 0 0.00
0.00 0.00 0.00 0.00 0 0 0.00

Loss as per Local
market nodel
market rates




Total 052, ] 2 0.00 0.00 7 0.00 0 16491.416 |- 12800.00
5 M_S xeh__w.gw 2 365 | 023 | Cotton |2019-20 | 2.48 | 057 | 6.00 | 3.52 | 5255 | 7000 | 5800 |13032.4| 34800 | 42000.00 | 2997.452 | -31802.548 | 7200.00 | Loss as per Local
anga ar somnaie
K
365 | 028 | Turmeric 0.00 | 21.00 | 21.00 6000 | 5000 0 |105000] 12600000] 0 105000 | 21000.00 Hﬂmﬂoma
0.00 0.00 0.00 0.00 0 0 0.00 : aes
, Total 0.51 ] 0.00 0.00 0.00 0 0 28200.00
| i i f |
B g 365 | 030 | Cotton |2020-21) 9.14 | 274 | 7.00 | -2.14 { 5515 | 7000 | 5800 |50407.1| 40600 | 49000.00 | 15122.13| -25477.87 | 8400.00 | Loss as per Local
Gangadhar Bomnale X AP
365 | 021 | Turmeric | 0.00 | 21.00 | 21.00 6000 | 5000 0 |105000] 126000.00] 0 105000 | 2100000 | T°UE 0
_ 0.00 f 0.00 0.00 0.00 0 0 0.0 gocig it
m Total 0.51 | 0.00 0.00 0.00 0 0 29400.00
! ¥ : |
| M. _Awhmaw 365 | 030 | Cotton (202122 | 757 | 227 | 600 | -157 | 5726 | 7000 | 4000 |433458| 24000 | 42000.00 | 13003.75 | -10996.256 | 18000.00 | Lossas per Local |
angadhar Bomnale i i ! | : et
T mark
! 365 | 021 | Turmeric | | 000 | 11.00 ] 11.00 7000 | 5800 | O | 63800 77000.00 | O 63800 | 1320000 | e "%
0.00 0.00 0.00 0 0 0.00 b
Total 0.51 0.00 0.00 0.00 0 0 31200.00
Shri Kondiba e g A5 % ~ 1 i i
. 365 | 031 otton 1202223 1 877 | 272 1 2.00 6080 | 6900 | 3700 153321.6! 7400 | 13800.00 | 16529.7 | 9125.696 | 6400.00 | Loss as per Local |
I___Gangagnar Bomnaie | | | i i | | | i i et nodel |
e | 365 | 020! | 0.00 | 10.00 | 7000 | 4000.; O |40000| 7000000 ] O | 40000 | 3000000 |
W _ N N T 0.00 | . [ i T T TR YR S b s i B
B Total | 051 | i | 0.00 | i 1 0.00 0 | 9129.696 | 36400.00 | !
' S 9 1 ] ¥ T T T T _ ! 1 1
M o.. Smwzm | 365 | 051 | cotton 2023-24 | 909 | 464 | 400 | 509 | 6620 | 6900 | 3700 |60175.8| 14800 | 27600.00 | 30689.66 | 15889.658 | 1280000 | Loss as per Local |
angachar Bomnale ] { H | - ¥ |
r ket
0.00 0.00 0.00 0 0 0.00 Hwﬁxw.”wmm.
0.00 0.00 0.00 0 0 0.00 il
Total 0.51 0.00 0.00 0.00 0 15889.658 | 12800.00
Mrs.Sh g i
6 w:«..n iw._zca_ 365 | 040 | Cotton [2019-20 | 2.48 ! 099 | 7.00 | 4.52 | 5255 | 7000 | 5800 |13032.4| 40600 | 49000.00 | 5212.96 | -35387.04 | 8400.00 | Loss as per Local
Shivrai Bomngle
K
365 | 020 | Gram 1095 | 2.19 | 3.00 | -7.95 | 4875 | 4000 | 3000 |53381.3] 9000 | 12000.00 | 10676.25| 167625 | 300000 HM_,MHMM_
365 | 020 | TUR 857 | 1.71 | 3.00 | 557 | 5800 | 8000 | 6000 | 49706 | 18000 | 24000.00 | 99412 | -8058.8 | 6000.00
Total 0.80 0.00 0.00 0.00 0 1676.25 | 17400.00
Mrs.Shantabai
L 365 | 040 | Cotton |2020-21| 9.14 | 366 | 6.00 | -3.14 | 5515 | 7500 | 5800 |50407.1| 34800 | 45000.00 | 20162.84 | -14637.16 | 10200.00 | Loss as per Locai
ivraj Bom
arket |
365 | 020 | Gram 585 | 1.17 | 400 | -1.85 | 5100 | 5000 | 3500 | 29835 | 14000 | 20000.00 | 5967 8033 6000.00 ﬁm;wﬁﬂmmmm
365 | 0.20 | Turmeric 0.00 | 12.00 | 12.00 7000 | 5200 0 | 62400 | 84000.00 0 62400 | 21600.00
Total 0.80 0.00 0.00 0.00 0 0 37800.00
M,q.wquwcw__m 365 | 050 | Cotton [2021-22 | 7.57 | 379 | 7.00 | 057 | 5726 | 10000 | 6200 |43345.8| 43400 | 70000.00 | 21672.91| -21727.09 | 26600.00 | Loss as per Local
ivraj n
365 | 020 | Turmeric 0.00 | 11.00 | 11.00 7000 | 4800 0 | 52800 | 77000.00 0 52800 | 24200.00 ﬂwﬂ_ﬁﬂwﬂ_
365 | 0.10 | Wheat 7.70 | 0.77 | 2.00 | 5.70 | 1975 | 5000 | 4000 | 15207.5| 8000 | 10000.00 | 1520.75 | -6479.25 | 2000.00
Total 0.80 0.00 0.00 0.00 0 0 52800.00
P e 365 | 060 | Cotton [2022-23 | 8.77 | 526 | 5.00 | -3.77 | 6080 | 6900 | 3700 |53321.6| 18500 | 34500.00 | 31992.96| 13492.96 | 16000.00 [ O3S PerLocal
Shivraj Bomnale market nodel
365 | 0.10 | Sorghum 204 | 040 | 1.00 | 3.04 | 2970 | 2400 | 2000 | 11998.8| 2000 | 240000 | 1199.88 | -800.12 400.00 | Loss as per Local
0.10 | Wheat 1002 | 1.00 | 1.00 | -9.02 | 2015 | 2600 | 1900 | 20190.3| 1900 | 2600.00 | 2019.03 | 119.03 700.00 market nodel
Total 0.80 0.00 0.00 0.00 0 13611.99 | 1710000 | market rates
M.m.wﬁw“ﬂw__m 365 | 060 | Cotton [2023-24 | 9.09 | 5.45 | 400 | 5.09 | 6620 | 6900 | 3700 |60175.8| 14800 | 27600.00 | 36105.48| 21305.48 | 12800.00 | Loss as per Local
ivraj
365 | 0.20 | Turmeric 0.00 | 11.00 | 11.00 15000 | 8000 0 | 88000 | 16500000, 0 88000 | 77000.00 ﬂwﬂﬁ”%m_
0.00 0.00 000 | 0 0/ | 000 )
s Total 0.80 0.00 0.00 000 | o 21305.48 | 85800.00




7 w:: 2%33 vl 365 026 | cotton [2019-20 | 2.48 | 0.64 | s5.00 | 252 | s255 | 7000 | 5800 |13032.4| 29000 | 35000.00 | 3388.424 | -25611.576 | 6000.00 | Lossas per Local
omnaie
market |
365 | 020 | Gram 7095 | 2.15 | 3.00 | 795 | 4875 | 4000 | 3000 |53381.3| 9000 | 12000.00 | 10676.25| 1676.25 | 3000.00 3%.@.“””
0.00 0.00 0.00 0 0 0.00
Total 0.46 0.00 0.00 0.00 0 167625 | 9000.00
Shri , Shivraj ; i “ | . .
kel Magesn St 365 | 046 | Cotton |2020-21| 9.14 | 420 | 800 | -1.14 | 5515 | 7500 | 5800 |50407.1) 46400 | 60000.00 | 23187.27| -23212.734) 13600.00 foks pipec (el
Bomnale market nodel
0.00 0.00 0.00 0 0 0.00
0.00 0.00 0.00 0 0 0.00
Total 0.6 0.00 0.00 0.00 0 0 13600.00
{Shri Nagesh Shivraj | o ! i 4  GRIPIR SRR t ! ! . 2 ! i g
i | 365 | 046 | Cotton 757 | 348 | 700 | 057 | 5726 | 10000 | 6200 | 433458, 43400 | 7000000 | 19939.08 | -23460.923 | 26600.00 | Loss as per Local
{8omnale | | :
$ 1 t T marxet |
| _ 0.00 0.00 | ,_ i i 0.00 o 1 0 0.0 Mﬂ.ﬁm”mﬂ
i 0.00 0.00 | 0.00 0 0 0.00 5
Total 0.46 0.00 0.00 0.00 0 0 26600.00
w:: zmwmmzmzza_ 365 | 036 | cotton |2022:23| 877 | 316 | 400 | 477 | 6080 | 6900 | 3700 |53321.6] 14800 | 2760000 | 19195.78] 4395776 | 12800.0C | Loss as per Local
omnale i | ! i :
_ market nodel
R 365 | 0.10 | Sorghum | [ 204 | 040 | 100 | -3.04 | 2570 | 2400 | 2000 |11998.8] 2000 | 2400.00 1199.88 | -800.12 400.00 | Hw:.ﬁm,,_wo%
L . : market rat
, T w { i | | 0.00 | | 0.00 | ! 1 { { 000 Y i C i .00 i i
Fd Total | | 046 | ] | 0.00 | 1 0.0 | | | | e 0 | 4395776 | 13200.00 |
”‘ ,.mJ.A “/.M\.mmm} M’.’\‘m_ ! i ! - V\VD ¥ , fal » 1 ! N ! ™ “ n ) i 8] { N1 _ (5.8 ! s Vi 18} "N " 11100 OO 3 c ac 1 !
B o | 365 | a6 | Comon |2023-24 | 909 | 418 | 300 | -609 | 6620 6900 | 3200 |60175.8| 9500 | 2070000 | 2768087 | 18080.868 | 11100.00 | Loss as per Local |
1 o000 { | C.00 ! ) 0.00 o 1 0 0.00 _ﬂ_gmmﬂ.mfmmmw 1
xet
0.00 0.00 0.00 0 0 0.00 =
Total . 0.46 0.00 0.00 0.00 0 18080.868 | 11100.00
Shiri Sh erac
gdl e : 365 | 027 | Cotton 201920 | 2.48 | 067 | 400 | 1.52 | 5255 | 7000 | 5800 |13032.4| 23200 | 2800000 | 3518.748 | -19681.252 | 480000 | Loss as per Locai
e WA,
365 | 020 | Gram To95 | 2.5 | 3.00 | 795 | 4875 | 4000 | 3000 |53381.3| 9000 | 12000.00 | 10676.25| 1676.25 | 3000.00 b
0.00 0.00 0.00 0 0 0.00 i
Total 0.47 0.00 0.00 0.00 0 167625 | 7800.00
i Chy
M”‘: w.wmwﬂnw_m 365 | 047 | coton [202122 | 7.57 | 356 | 800 | 0.43 | 5726 | 10000 | 6200 |43345.8| 49600 | 80000.00 | 20372:54| -29227.465 | 30400.00 | Loss as per Local
ivraj
ket nodel
0.00 0.00 0.00 0 0 0.00 H.M.WMMM
0.00 0.00 0.00 0 0 0.00
Total 0.47 0.00 0.00 0.00 0 0 30400.00
Shri Shesherao
2l 365 | 036 | Cotton |2022:23 | 877 | 3.6 | 200 | -677 | 6080 | 6900 | 3700 |53321.6| 7400 | 13800.00 | 19195.78| 11795.776 | 6400.00 | Loss s per Local
ivraj
ket nodel
365 | 011 | Sorghum 20a | 042 | 100 | 3.04 | 2970 | 2400 | 2000 |11998.8] 2000 | 2400.00 | 1319.868| -680.132 | 400.00 HH.AMHM
0.00 0.00 0.00 0 0 0.00 ;
Total 0.47 0.00 0.00 0.00 0 11795776 | 6800.00
Shri Shesherao
iy iy 365 | 047 | Cotton |20232a | 9.09 | 427 | 400 | 509 | 6620 | 6900 | 3600 |60175.8| 14400 | 2760000 | 28282.63 | 13882626 | 13200.00 | Loss as per Local
1\
ket nodel
0.00 0.00 0.00 0 0 0.00 ﬂwm_mhwwm
0.00 0.00 0.00 0 0 0.00 =
Total 0.47 0.00 0.00 0.00 0 13882.626 | 13200.00
Shri Shidheshwar
| Ftiierjnisa 350 | 120 | Cotton |2019-20 | 2.48 | 2.8 | 1800 | 1552 | 5255 | 7000 | 5800 |13032.4|104400| 126000.00 | 15638.88 | -88761.12 | 21600.00 | Loss as per Local
yankati Bhalke ;
K i
350 | 030 | Wheat Tess | 297 | 600 | -1058| 1840 | 3000 | 2500 | 30507.2] 15000 | 18000.00 | 9152.16 | -5847.84 | 3000.00 _“”M;M_Uoww
350 | 020 | Gram 0oc | 215 | 200 | 695 | 4875 | 4000 | 3000 |533813| 12000 | 16000.00 | 10676.25| -1323.75 |_.4000.00 RIS
Total 1.70 0.00 0.00 0.00 0 o /| 23600.00

W




Shri Shidheshwar
Vyankati Bhalke

‘ wﬂhﬂmﬁﬂﬂw 350 | 140 | cotton | 202021 9.14 | 12.80 | 2000 | 1086 | S515 | 7500 | 5800 |50407.1|116000| 150000.00 | 70569.94 | -45430.06 | 34000.00 | Lossas per Local
350 | 030 | Gram 585 | 176 | 600 | 0.15 | 5100 | 5000 | 4000 | 29835 | 24000 | 30000.00 | 8950.5 | -15049.5 | 6000.00 ﬂwﬂﬂﬂmﬂw
0.00 0.00 0.00 0 0 0.00
Total 1.70 0.00 0.00 0.00 0 0 40000.00
Shri Shidheshwar ) ALTIET  e] 2 1 ¥ ] o . | i | Lo : T 5 i
s ot 350 | 130 | Cotton 202122 757 | 984 1600 | 643 | 5726 | 10000 6200 433458, BG800 | 14000000 | 56349.57 | 30450434 | 5320000 | L0ss3s per Local |
1 350 | 0.40 | < . 200 | -10.15) 6300 | 10000 | 7000 | 89145 | 28000 | 40000.00 | 35658 7658 200000 | Marketnodel
| 0.00 ! 0.00 0 0 0.00 market rates
| Total 170 | 0.00 ! . 0.00 0 7658 65200.00 ! |
I™ Tshrishigheshwar | _ i . e ] R | a T . #
ks S AN L350 | 130 )| 1200 | 323 | 6080 | 7000 | 3700 | | 8400000 | 69318.08| 2491808 | 39600.00 | Loss as per Local
| !vyankati Bhalke | 4! ! | | | ! ' | | | el P
o { 350 | 020 | 5.00 | 9.00 I 15000 7000 | O | 63000 ] 13500000 O | -63000 | 7200000 | =
PRE | 350 | 020 | 3.00 | 300 | 5000 | 3000 | O | 5000 | 15000.00 0 ~3000 gopo.0p | Marketrates
. Total 1.70 0.00 0.00 0 24918.08 | 117600.00
|
]

350 1,70 Cotton |2023-24 | 9.09 | 1545 | 12.00{ 1.91 | 6620 | 6900 | 3700 |60175.8 40700 | 75900.00 | 102298.9| 61598.86 35200.00 | Loss as per Loca!
! ! market nccel

| | i | 0.00 | 0.00 | | | , | 0.0 0 o 000 | st
_ . H | [ 000 | . 0.00 m ! m | " om0 4 0 b0 . 1 o0 S s
I ! | | I 0.00 | 0.00 ! | | ! | | 000 o | 6150886 | 3520000 |
i i ] i i ; i i { \ | !
| 337 | 107 | Coton [2019-20 | 248 | 265 | 19.00 | 1652 | 5255 | 7000 | S80C | 13032.4) 110200} 133000.00 | 13944.67 | 96255.332 | 22800.00 | woss as pertocal |
: : R t : _ —_— : t 2 o - ' = it + market nodel |
Py 469 | 040 | Gram | | 1095 | 438 | 7.00 | -3.95 | 4875 | 4000 | 3000 |53381.3] 21000 | 28000.00 | 213525 | 3525 | 700000 | .. ..o |
T Tark
| 337 | 030 | Wheat 1658 | 497 | 6.00 | -1058| 1840 | 3000 | 2500 |30507.2| 15000 | 18000.00 | 9152.16 | -5847.84 | 3000.00
{ Total 177 0.00 0.00 0.00 0 352.5 32800.00
i Mrs.Laxmibai

334/449| 147 Cotton | 2020-21| 9.14 | 13.44 | 21.00 | 11.86 | 5515 | 7500 | 5800 |50407.1]121800 157500.00 | 74098.44 | -47701.563 | 35700.00 | Loss as per Local

!vyankati Bhalke

market node!

337 | 030 | Gram 585 | 176 | 600 | 015 | 5100 | 5000 | 4000 | 29835 | 24000 | 30000.00 | 8950.5 | -15049.5 | 6000.00 st
0.00 0.00 0.00 0 0 0.00 ! i
Total 177 0.00 0.00 0.00 0 0 41700.00
_/,\\_a.ﬂmﬂa%m__r 337 137 | cotton 1202122 | 757 | 1037 | 1600 | 843 | 5726 | 10000 | 6200 |43345.8| 99200 | 160000.00 | 59383.77 | -39816.227 | 60800.00 | Loss as per Local
yankati Bhalke X
229 | 0.20 tur 1215 | 283 | 4.00 | -10.15| 6300 | 10000| 7000 | 89145 | 28000 | 40000.00 | 17829 | -10171 | 12000.00 ﬂwﬂﬂmﬂowh
249 | 0.0 | Turmeric 0.00 | 11.00 | 11.00 7000 | 4000 0 | 24000 | 77000.00 0 24000 | 33000.00 S
Total 1.77 0.00 0.00 0.00 0 0 105800.00
,_,\\.a._..wﬂ.s_wﬂm__x 337 | 137 | Cotton |2022-23 | 877 | 12.01 | 1000 | 1.23 | 6080 | 7000 | 3700 |53321.6| 37000 | 70000.00 | 73050.59 | 36050.592 | 33000.00 | Loss as per Local
yankati Bhalke
249 | 040 | Chili 000 | 7.00 | 7.00 5000 | 3000 0 | 21000 | 35000.00 0 21000 | 14000.00 ﬂwﬁwﬂowm_
0.00 0.00 0.00 0 0 0.00 R e
Total 177 0.00 0.00 0.00 0 36050.592 | 47000.00

Mrs.Laxmibai

§ 350 1.77 Cotton [2023-24 | 9.09 | 16.09 | 12.00 | 2.91 6620 | 6900 | 3700 |60175.8| 44400 | 82800.00 | 106511.2 | 62111.166 38400.00 | Loss as per Local
Vyankati Bhalke

market nodel

0.00 0.00 0.00 0 0 0.00 s et
0.00 0.00 0.00 0 o 0.00
Total 1.77 0.00 0.00 0.00 0 62111.166 | 38400.00

Shri Vyankati

1§ e 350 | 145 | cotton |2019-20 | 248 | 360 | 24.00 | 21.52 | 5255 | 7000 | 5800 |13032.4|139200| 168000.00 | 18896.98 | -120303.02 | 28800.00 | Loss as per Local
vivappa Bhalke
K
350 | 0.0 | Sorghum <89 | 177 | 1000 | 411 | 2550 | 2800 | 2400 | 15019.5| 24000 | 28000.00 | 4505.85 | -19494.15 | 4000.00 HM_AMHMM_
247 | 090 | Gram 1005 | 986 | 1000 | -095 | 4875 | 4000 | 3000 | 53381.3| 30000 | 40000.00 | 48043.13 | 18043.125 | _1Q000.00 | 5
Total 2.65 0.00 0.00 JE 0 18043.125°] 42800.00
\

f,
Ricer siftgle M i)
it



3 wﬂ: <<~=Mﬂ__x 350 160 | Cotton |202021| 914 | 1462 | 29.00 | 19.86 | 5515 | 7500 | 5800 |50407.1|168200| 217500.00 | 80651.36 | -87548.64 | 49300.00 | Loss as per Local
ivappa Bhalke
rk d
350/447| 0.15 | Turmeric 0.00 | 12.00 | 12.00 7000 | 5000 0 | 60000 | 84000.00 0 60000 | 24000.00 ﬂw}mﬂwﬁm
247 | 090 | Gram 585 | 527 | 16.00 | 10.15 | 5100 | 5000 | 4000 | 29835 | 64000 | 80000.00 | 26851.5 | -37148.5 | 16000.00
Total 2.65 0.00 0.00 0.00 0 0 89300.00
| =5 Vysnket ! 350 1.75 | Cotton 1325 | 23.00 | 15.43 | 5726 | 10000| 6200 |43345.8]142600] 230000.00 | 75855.19 | -66744.815 | 87400.00 | Lossas per Locat |
| Shivappa Bhalke ] H 1 | i i market nodei |
5 I 247 .90 tur 274 | 1300 | 115 | 6300 | 10000 700C | SS145 | 91000 | 130000.00 | 802305 | -20769.5 | 3900000 | ..o . 0 |
I 0.00 0.00 _ T 0.00 0 0 0.00
= Total 2.65 ! 0.00 0.00 I ' o000 Boie] o | 126400.00
o e e w ! i ! ! ] 1 1 ! T f ! _
R | 30 | 175 | Cotton 16.35 | 1700 | 8.23 | 6080 | 7000 | 370C | 52600 | 119000.00 | 93312.8 | 304128 | 5610000 | Lossas perLocal |
Imrimuﬂw halke i i | 1 W } _ | ~ market nodel m
=4 | 447 | 090 | Wheat 902 | 800 | -2.02 | 1840 | 2800 | 2200 | 17600 | 22400.00 | 16593.12| -1006.88 | 4800.00 s
o . | | | 00 | 0.00 i | | | 0.00 i T 0.00 KPR
i Total 2.65 | 0.00 0.00 0.00 0 304128 | 60900.00 i
———— : |
_ Mm.:<<m:wﬂ_; 350/447| 2.65 | Cotton [20232a | 9.09 | 2409 | 18.00 | 891 | 6620 | 6900 | 3700 |60175.8} 66600 | 124200.00 | 159465.9| 9286587 | 57600.00 | Loss as per Locat |
! iShivappa Bhalke | i i Bk H L waviat aatat. -}
o , ., ! | 0.00 | | 0.00 | _ i | h A T DR R T bt
T . | « | , [ 000 | T 0.00 | _ _ . 4 gl g g g o ot B e TR
= i 2.65 | | | o0 | 1600 1 | m i [ 000 | 0 | 9286587 | 5760000 | ,
| | 442 | 140 | 2019-20 | 2.48 | 347 | 2400 | 2152 | 5285 | 7000 | 5800 : wowm.uwmmmoﬁ 168000.00 | 18245.36 | -120954.64 | 28800.00 | Loss 2s per Loca |
1 t t . ; ; + market node! |
| 442 0.30 ©89 | 177 | 800 | 2.11 | 1840 | 2800 | 2400 |10837.6| 19200 | 22400.00 | 325128 | -i5948.72 | 3200.00 el
m 242 | 030 1095 | 329 | 900 | -1.95 | 4875 | 4000 | 3000 |53381.3] 27000 | 36000.00 | 16014.38 | -10985.625 | 9000.00 i
] Total 2.00 0.00 0.00 0.00 0 0 41000.00
_ wsn quﬂwm: A 442 160 | Cotton |202021] 9.14 | 1462 | 29.00 | 19.86 | 5515 | 7500 | 6000 |50407.1|174000| 217500.00 | 80651.36 | -93348.64 | 43500.00 | Loss as per Local
Raosahe! alke 3
narket nodei
242 | 040 | Turmeric 0.00 | 21.00 | 21.00 7000 | 5500 0 |115500] 147000.00| 0 115500 | 31500.00 ﬂw;wﬁﬂmaw
0.00 0.00 0.00 0 0 0.00
Total 2.00 0.00 0.00 0.00 0 0 75000.00
w:: mﬂ__mmz 2 442 160 | cotton |202122 | 757 | 12.11 | 19.00 | 11.43 | 5726 | 10000 | 6200 |43345.8|117800| 190000.00 | 69353.31 | -48446.688 | 72200.00 | Loss as per Local
aosahe alke
rarket nodel
242 | 040 | Sorghum 355 | 142 | 700 | 345 | 2738 | 2800 | 2200 | 9719.9 | 15400 | 19600.00 | 388796 | -11512.04 | 4200.00 aam;mﬁ ”w M
0.00 0.00 0.00 0 0 0.00 . e
Total 2.00 0.00 0.00 0.00 0 0 76400.00
w:: mﬂ_ﬂmms e 442 500 | cotton |2022-23 | 877 | 17.54 | 23.00 | 1423 | 6080 | 7000 | 3700 |533216| 85100 | 161000.00 | 106643.2| 215432 | 75900.00 | Loss as per Local
aosane 3
market |
242 | 040 | Wheat 1002 | 201 | 800 | 202 | 2015 | 2800 | 2200 | 20190.3| 17600 | 22400.00 | 8076.12 | -9523.88 | 4800.00 ammxmnﬂwww
0.00 0.00 0.00 0 0 0.00
Total 2.40 0.00 0.00 0.00 0 215432 | 80700.00
w:mmmﬂmmm,: L 442 160 | Cotton |20232a | 909 | 1454 | 1600 | 691 | 6620 | 6900 | 3700 |60175.8| 59200 | 110400.00 | 96281.28 | 37081.28 | 51200.00 | Lossas per Local
30Sa 3
ark d
242 | 0.40 | Sorghum S35 | 214 | 11.00 | 565 | 3180 | 2800 | 2200 | 17013 | 24200 | 30800.00 | 68052 | -17394.8 | 6600.00 ﬁm;M_MHM
0.00 0.00 0.00 0 0 0.00
Total 2.00 0.00 0.00 0.00 0 37081.28 | 57800.00
Shri Bharat Shrirang
13 |1amge 311 100 | cotton |2019:20 | 248 | 2.48 | 1400 | 1152 | 5255 | 7000 | 6000 |13032.4| 84000 | 98000.00 | 13032.4 | -70967.6 | 1400000 | Lossas per Local
market nodel
| { w arket rates
311 | 0.6 | Gram cc T 082 | 200 315 | 4875 | 4500 | 4000 | 25106.3| 8000 | 9000.00 | 4017 | -3983 1000 0

C AR




: ; 326 | 0.10 | Turmeric 0.00 | 600 | 6.00 6000 | 5000 0 | 30000 36000.00 0 -30000 6000.00
: Total 1.26 0.00 0.00 0.00 0 0 21000.00
shriBharatShrirang | 31, | 080 | cotton |2020-21| 9.14 | 7.31 | 11.00 | 1.86 | 5515 | 7500 | 5800 |50407.1| 63800 | 82500.00 | 40325.68| -23474.32 | 18700.00 | Lossas per Local
damge ! ! ! market nedel
311 | 030 | Gram 594 | 1.78 T1.94 | 5230 | 5000 | 4000 | 31066.2] 16000 | 20000.00 | 9319.86 | -6680.14 | 400000 | o retrates
312 | 020 0.00 { 11.00 | 700C | S00C 0 55000 | 77000.00 0 -55000 22000.00 |
4 311 | 0.16 | Wheat 1299 | 2.08 "10.40 | 1925 | 2800 | 2200 |25005.8] 5500 | 700000 | 400092 | -1499.08 | 1500.00
r Total | 146 ] 0.00 | 000! ! 0.00 0 0 46200.00
o “ ! _ | m M , . _ . “ _m W _ |
1 1 1]
_ _ 311 | 080 | Comon 1202122 | 757 | 606 n 5.00 " 143 | 5726 10000 | €200 | 2324581 55800 | 90000.00 | 3467666 | -21123.304 | 3420000 | Lossas per Local
| m m | _ “ market node!
311 | 020 | Gram 515 | 103 | 400 | -1.15 | 5230 | 5000 | 4000 | 26834.5] 16000 | 2000000 | 53869 | 106131 | 400000 | <o retrates
311/326| 0.20 tur 14.15 | 2.83 | 3.00 | -11.15| 6800 | 8000 | 6000 | 96220 | 18000 | 2400000 | 19244 1244 6000.00
] | 311 | 026 | Turmeric v 0.00 | 15.00 | 15.00 | 7000 | 5000 0 | 75000 | 105000.00| O 75000 | 30000.00
R Total | 11486 | | 0.00 1 0.00 | | | | 0.00 0 1244 74200.00
H | | { { i \ | | i | i i
_ shri Bharat Shrirang w m ! , u { { ! [ ! i | ! | i |
R [311/326] 1.26 | Cotton 1202223 | 877 | 11.05 | 9.00 | 023 | 6080 | 7000 | 3700 |53321.6| 33300 | 63000.00 | 67185.22! 33885.216 | 29700.00 | Loss as per Local |
Hamge _ | “ w “ ~ i “ _ i «_ _ w . j marketnodel |
(7 {7312 | 020 | Turmeric | [ 0.00 | 11.00 | 11.00 | T15000| 6000 | O | 66000] 16500000] © | -66000 | 9900000 | o cerrates |
0.00 0.00 0.00 0 0 0.00
Total 1.46 0.00 0.00 0.00 0 33885.216 | 128700.00
shriBharat Shrirang | 311 /3061 146 | Cotton [202324 | 9.09 | 1327 | 800 | -1.09 | 6620 | 6900 | 3700 |60175.8| 29600 | 55200.00 | 87856.67 | 58256.668 | 25600.00 | Loss as per Local
Jamge market nodel
0.00 0.00 0.00 0 0 0.00 i den e
0.00 0.00 0.00 0 0 0.00
Total 1.46 0.00 0.00 0.00 0 58256.668 | 25600.00
14 |Mrs.Svati Bharat 330 | 1.00 | Cotton |2019-20 | 248 | 2.48 | 12.00 | 9.52 | 5255 | 7000 | 6000 | 13032.4| 72000 | 84000.00 | 13032.4 | -58967.6 | 12000.00 | Loss as per Local
330/327| 050 | Gram 1095 | 5.48 | 11.00 | 0.05 | 4875 | 4500 | 4000 | 53381.3| 44000 | 49500.00 | 26690.63 | -17309.375 | 5500.00 | market nodel
327 | 030 | Turmeric 0.00 | 18.00 | 18.00 6000 | 5000 0 | 90000 | 108000.00| O 50000 | 18000.00 | market rates
Total 1.80 0.00 0.00 0.00 0 0 35500.00
Mrs.Svati Bharat 330 1.00 Cotton [2020-21 | 9.14 9.14 | 12.00 | 2.86 5515 | 7500 5800 | 50407.1| 69600 | 90000.00 | 50407.1 -19192.9 20400.00 Loss as per Local
327/330| 030 | Gram 58 | 1.76 | 400 | -1.85 | 5100 | 5000 | 4000 | 29835 | 16000 | 20000.00 | 89505 | -7049.5 | 4000.00 | market nodel
311 | 020 | Turmeric 0.00 | 11.00 | 11.00 7000 | 5000 0 | 55000 | 77000.00 0 55000 | 2200000 | market rates
330 | 030 | Wheat 1299 | 3.90 | 600 | -6.99 | 1925 | 2800 | 2200 |25005.8| 13200 | 16800.00 | 7501.725| -5698.275 | 3600.00
Total 1.80 0.00 0.00 0.00 0 0 50000.00
Mrs.Svati Bharat 330 | 1.12 | Cotton |2021-22 | 757 | 848 | 14.00 | 6.43 | 5726 | 10000 | 6200 | 43345.8| 86800 | 140000.00 | 48547.32 | -38252.682 | 53200.00 | Loss as per Local
327 | 048 | Gram 585 | 2.81 | 9.00 | 3.15 | 1975 | 5000 | 4000 | 11553.8] 36000 | 45000.00 | 5545.8 | -30454.2 | 9000.00 | market nodel
327 | 020 tur 1415 | 2.83 | 3.00 | -11.15| 6800 | 8000 | 6000 | 96220 | 18000 | 24000.00 | 19244 1244 65000.00 market rates
Total 1.80 0.00 0.00 0.00 0 1244 68200.00
Mrs.Svati Bharat 327/330| 1.60 | Cotton |2022-23 | 8.77 | 14.03 | 13.00 | 4.23 | 6080 | 7000 | 3700 |53321.6] 48100 | 91000.00 | 85314.56 | 37214.56 | 42900.00 | Loss as per Local
330 | 0.20 | Turmeric 0.00 | 9.00 | 9.00 15000 | 6000 0 | 54000 | 135000.00] 0 54000 | 8100000 | market nodel
0.00 0.00 0.00 0.00 0 0 0.00 market rates
Total 1.80 0.00 0.00 0.00 0 37214.56 | 123900.00
Mrs.Svati Bharat 327/330| 140 | Cotton |2023-24 | 9.09 | 12.73 | 11.00 | 1.91 | 6620 | 6900 | 6700 | 60175.8| 73700 | 75900.00 | 84246.12 | 10546.12 | _2200.00 | Loss as per Local
_ 7327 | 020 | sorghum | 535 | 107 | 3.00 | -235 | 3180 | 2800 | 2200 | 17013 | 6600 | 8400.00 | 34026 | -31974 / 10000 | marketnodel
\
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327 | 020 |- Wheat 0.00 | 300 | 3.00 | 2125 | 2800 | 2200 0 | 6600 | 8400.00 0 6600 | 1800.00 market rates
Total 1.80 0.00 0.00 0.00 0 10546.12 | 5800.00
15 Mi 92_;8: 330 | 112 | cotton [2019-20 | 2.48 | 278 | 1800 | 1552 | 5255 | 7000 | 6000 |13032.4108000| 126000.00 | 14596.29 | -93403.712 | 18000.00 | Loss as per Local
wrirang Jamge
327 | 050 | Gram S15 | 258 | 1100 | 585 | 4875 | 4500 | 4000 | 25106.3| 44000 | 49500.00 | 12553.13 | -31446.875 | 5500.00 HM_,MMJM%_
<227 0.19 | Turmeric | 0.00 | 14.00 | 14.00 6000 | 5000 0 70000 | 84000.00 0 -70000 14000.00 &gl
| 1.81 0.00 0.00 0.00 0 0 37500.0C
N.En:m"_anma | 330 | 100 | Cotton |202021 | 9.14 | .14 | 1500 | 5.86 | 5515 | 7500 | 5800 |50407.1| 87000 | 112500.00 | 50407.1 | -365929 | 2550000 | Loss as per Local
hrirang Jamge !
1'327/330] 030 | Gram | 594 | 178 | 4.00 500C | 4000 | 30294 | 16000 | 20000.00 | 9088.2 | -69118 | 4000.00  sodeten i
WEELT TR T R N I R T e 000 1 260 1 0 1 5s000] 7700000 1 0 | 55000 | 2200000 | | orrewes |
320 | 030 | Wheat 11399 | 3.90 | 6.00 | -6.99 | 1925 | 2800 | 22CC_|25005.8| 13200 | 16800.00 | 7501.725| -5698.275 | 3600.00 !
. Total ] | .1.81 | 000 | 0.00 i 0.00 I 55100.00
- m 1 e _ |
_ M”qnin_anﬁ_ | 330 112 | Comon 202122 | 757 | 848 | 9.00 | 143 | 5726 | 10000, 6200 1433458 55800 | S0000.00 | 48547.32) -7252.6816 | 34200.00 | Loss as per Local
rirang Jamge - i
327/330| 050 | Gram 515 | 258 | 9.00 | 5230 | 5000 | 4000 | 26934.5] 36000 | 45000.00 | 13467.25 | -22532.75 | 9000.00 Mwm”mﬂawm_
T R T R 1415 | 269 | 3.00 6300 | 8000 | 6000 | 89145 | 18000 | 24000.00 | 16937.55| -1062.45 | 6000.00 e
_ [ et [ i | 0.0 i | i 1 T TR T TG 0 | 49200.00
|327/330| 181 | Cotton |2022:23 | 877 | 15.87 | 14.00 6080 | 7000 | 3700 15332161 51800 | 11 44712006 ' 4520000 | Lossas per Local |
i | : i i i i | 1 i } i i
+ t 1 t |
| | 0.00 , , | 0.00 1 ! | o6 1.8 | .b 000 | “,M”»Mw» ﬁ
v T 000 | _, ! | 0.00 | | i ! 000 T 0 1 .0 e e ke
! A8 1 [ { 0.00 | i { 0.00 0 44712.096 | 4620000 |
T { 1 |
{ 327/330| 1.81 m Cotton 1202324 | 9.08 | 16.45 | 1600 | 691 | 6620 | 6300 | 3700 |60175.8| 59200 | 110400.00 | 108918.2 | 49718.198 | 5120000 | Lossas per Local
] i !
+ nark i
0.00_| [ 0.00 0.00 0.00 0 0 0.00 Mwﬂstwmm
0.00 | 0.00 0.00 0.00 0 0 0.00 e
181 0.00 0.00 0.00 0 49718198 | 51200.00
311 | 100 | Cotton 201920 | 248 | 248 | 14.00 | 11.52 | 5255 | 7000 | 6000 |13032.4| 84000 | 98000.00 | 130324 | -70967.6 | 14000.00 | Loss as per Local
311 | 016 | Gram 1095 | 175 | 2.00 | 895 | 4875 | 4500 | 4000 |53381.3| 8000 | 9000.00 | 8541 541 1000.00 Bawﬂﬁuwmm_
311 | 019 | Turmeric 0.00 | 13.00 | 13.00 6000 | 5000 0 | 65000 | 78000.00 0 65000 | 1300000 5
135 0.00 0.00 0.00 0 541 28000.00
Mrs.Dwarkabai
Mg 311 | 100 | cotton |202021 | 914 | 914 | 13.00| 386 | 5515 | 7500 | 5800 |50407.1| 75400 | 97500.00 | 50407.1 | -24992.9 | 22100.00 | Loss as per Local
rirang Jamge
311 | 019 | Gram 585 | 111 | 400 | -1.85 | 5100 | 5000 | 4000 | 29835 | 16000 | 20000.00 | 5668.65 | -10331.35 | 4000.00 ﬂwﬁwﬂmmm_
311 | 016 | Wheat 1599 | 208 | 250 | -1049| 1925 | 2800 | 2200 | 25005.8| 5500 | 7000.00 | 4000.92 | -1499.08 | 1500.00 =
Total 135 0.00 0.00 0.00 0 0 27600.00
M_a.osm_%g_ 311 | 080 | cotton (2021-22 | 757 | 606 | 9.00 | 143 | 5726 | 10000 | 6200 |43345.8( 55800 | 90000.00 | 34676.66 | -21123.344 | 34200.00 | Loss as per Local
rirang Jamge
311 | 015 | Gram ©15 | 077 | 300 | -2.15 | 5230 | 5000 | 4000 |26934.5] 12000 | 15000.00 | 4040.175| -7959.825 | 3000.00 ﬁwﬂﬂmwsowo_
311 | 010 tur 1215 | 142 | 200 | -12.15| 6300 | 8000 | 6000 | 89145 | 12000 | 16000.00 | 8914.5 | -3085.5 | 4000.00 o
311 | 030 | Turmeric 0.00 | 16.00 | 16.00 7000 | 5000 o | 80000| 11200000 © 80000 | 3200000 |l0%S3sPpertocal
market nodel
Total 1.35 0.60 0.00 0.00 0 0 73200.00
M\_Ta.‘osm_;mumm@_ 311 | 115 | Cotton [2022-23 | 877 | 1009 | 7.00 | -1.77 | 6080 | 7000 | 3700 |53321.6( 25900 | 49000.00 | 61319.84 | 35419.84 | 23100.00 | Lossas per Local
rirang Jam :
311 | 020 | Turmeric 0.00 | 11.00 | 11.00 15000 | 6000 0 | 66000 | 16500000 0 66000 | 99000.00 Hwﬂﬂmﬂon.
0.00 0.00 0.00 0.00 0 0 o8 i
Total 135 0.00 0.00 0.00 0 35419.84 | A22100.60 |
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M,mm..oumhstgm_ 311 136 | Cotton |2023-24 | 9.09 | 12.36 | 9.00 | -0.09 | 6620 | 6900 | 3700 |60175.8 33300 | 62100.00 81839.09 | 48539.088 | 28800.00 | Loss as per Local
rirang Jamg;
K
0.00 0.00 0.00 0.00 0 0 0.00 ﬂwﬂ_ﬂwﬂwwa
0.00 0.00 0.00 0.00 0 0 0.00 e
1.36 0.00 0.00 0.00 0 0 28800.00
17 .wwm\wmow 0.75 | Cotion 1201920 | 248 | 186 | 1300 | 1052 | 5255 | 7000 | 5800 |13032.4| 75400 | 9100000 | 97743 | -65625.7 | 1560000 | Lossas per Local
| I
355 | 022 | Gram 095341 | 400 | 695 | 4875 | 4000 | 3000 | 533813 12000 | 1600000 |1174388| -256.125 | 4000.00 ﬂwﬁwﬂowm
0.00 0.00 0.00 0.00 0 0 0.00 2
0.97 0.00 0.00 0.00 0 28539.088 | 19600.00
ﬂ.. AR ' 356 | 034 | Cotton [2020-21 | 9.14 | 3.1 | 500 | 414 | 5515 | 7500 | S8CC 50407.1{ 29000 | 37500.00 | 17138.41 L »wmp.wmmw 8500.00 | Loss as per Local |
imrao Bhalke i i i { i { i i
Ket
[338/356, 041 | sorgh =751 532 T 700 | 153 | 2620 | 5000 | 3500 | 143314] 24500 | 35000.00 | 5875874 -18624.126 | 1050000 ﬂwﬂ;ﬂdomm
_ 355 | 022 | Turmeric 0.00 | 14.00 | 14.00 7000 | 5800 0 | 81200 | 98000.00 0 81200 | 16800.00 %)
Total 0.97 0.00 0.00 0.00 0 0 35800.00
_wa_zma“c_wﬂ 355/356| 0.72 | Cotton [2021:22 | 7.57 | 545 | 800 | 043 | 5726 | 10000 | 6200 |433a58) 49600 | 20000.00 | 3120899 | -18391.01 | 3040000 | Lossas per Local
iBhimrao Bhalke { { i | i | | i ph .
T T 338, | 025 | , t 27T 352 | 500 | -9.15 | 6300 | 5000 | 400C | 89145 | 20000 | 2500000 |22286.25| 228625 R Rl
; 000 ! | | 0.00 | {000 | | ! ! | f<r 1000 o 0 | ¢ | 0.00 i
! 1 | 087 | ] { 0.00 | 1 600 | i i i i T 000 | 0 | 228625 | 3540000 | i
] \ 1 | ! 1 1 1 1 1 1 1 1
3s6/338| 045 | Cowon 202223 | 877 | 395 | 4cC | 477 | so80 | 6900 | 3700 |53321.6| 14800 | 2760000 | 2399472 919472 | 12800.00 | LossasoerLocal |
{Bhimr | i ! ! ! ] ! i ! | i : ! } |  markaetnodel |
“ 355 | 0.22 202 | 08 | 300 | 104 | 2970 | 2600 | 1900 |119988| 5700 | 7800.00 |2635.736| -306C.264 | 210000 ,_ ;wrm M.mm _
1 [ 338 | 0.10 | Turmeric | 0.00 | 500 | 5.00 | 15000 | 7000 0 35000 | 75000.00 0 35000 | 40000.00 it
356 | 020 | Wheat 7005 1 200 | 200 | -8.02 | 2015 | 2400 | 2000 |20190.3] 4000 | 4800.00 | 4038.06 | 3806 800.00
Total 0.97 0.00 0.00 0.00 0 923278 | 55700.00
wﬂ_ zmam”xﬂ 256 | 040 | Cotton |2023-24 | 909 | 364 | 200 | 7.09 | 6620 | 6900 | 3700 |60175.8] 7400 | 1380000 | 24070.32 1667032 | 640000 | Loss as per Local
imrag Bhalke
rket n |
338/356| 0.37 | Sorghum <35 | 198 | 300 | 235 | 3180 | 2700 | 2100 | 17013 | 6300 | 810000 | 6294.81 | -5.19 1800.00 HM %M,MMMM
355 | 022 | Turmeric 0.00 | 11.00 | 11.00 12000 | 6000 0 | 66000 | 13200000] O 66000 | 66000.00 ikt
99 0.00 0,00 0 1667032 | 74200,
T 320 | 076 | Cotton [2018-20 | 248 | 188 | 1200 | 9.52 | 5255 | 7000 | 5800 |13032.4} 69600 | 84000.00 9904.624 | -59695.376 | 14400.00 | Loss as per Local
tadnukar 13iIKe
« |
320 | 026 | Gram 7095 | 285 | 400 | 695 | 4875 | 4000 | 3000 | 53381.3] 12000 | 16000.00 | 13879.13| 1879.125 | 4000.00 HMMMMMM
0.00 0.00 0.00 0.00 0 0 0.00 "
Total 1.02 0.00 0.00 0.00 0 1879125 | 18400.00
wﬂ%ﬁxmwg; 320 | 036 | cowon |202021 | 914 | 329 | 500 | 414 | 5515 | 7500 | 5800 |S0407.1) 29000 | 37500.00 | 18246.56 10853.444 | 850000 | Loss as per Local
faghukar e
K
3420 | 041 | Gram =85 1 320 | 600 | 015 | 5100 | 5000 | 3500 | 29835 | 21000 | 30000.00 |12232.35]| -8767.65 | 9000.00 HMH;M”HM
320 | 0.25 | Turmeric 0.00 | 13.00 | 13.00 7000 | 5800 0 | 75400 | 91000.00 0 75400 | 15600.00
Total 1.02 0.00 0.00 0.00 0 0 33100.00
Mq%ﬁxm.ms " 30 | 066 | Coton |2021:22 | 7.57 | 500 | 800 | 0.43 | 5726 | 10000 | 6200 |43345.8| 49600 | 80000.00 | 28608.24 | -20991.759 30400.00 | Loss as per Locai
adhukar alke
Ket
340 | 066 wr 215 934 | 500 | .15 | 6300 | 5000 | 4000 | 89145 | 20000 | 25000.00 | 58835.7 | 388357 | 500000 H..HM.HM_
0.00 0.00 0.00 0.00 0 0 0.00 i
Total 1.02 0.00 0.00 0.00 0 388357 | 35400.00
ﬂq%ﬁxwma_ﬁ 340 | 046 | cowon |2022-23 | 877 | 403 | 300 | -5.77 | 6080 | 6900 | 3700 |53321.6| 11100 | 20700.00 | 24527.94 13427.936 | 9600.00 | Loss as per Local
adhuka 1
” K
340 | 021 | Sorghum 204 085 | 200 | 204 | 2970 | 2600 | 1900 |11998.8| 3800 | 5200.00 | 2519.748| -1280.252 ,  1400.00 ﬂM;MHMM_
320 | 0.10 | Turmeric 0.00 | 500 | 5.00 15000 | 7000 0 | 35000 | 75000.00 0 35080, 40000.00
320 | 025 | Wheat 555251 1 300 | 702 | 2015 | 2400 | 2000 | 20190.3| 6000 | 720000 |5047575] -95f425 T\ 1200.00

Forcel Jifee g\ﬁ?ﬂ_&



1549

Tétal 1.02 0.00 0.00 “0.00 0 13427.936 | 52200.00
w,ﬁmﬁgmg_x 340 | 04s | cotton [2023-24 | 9.00 | 409 | 3.00 | -6.09 | 6620 | 6900 | 3700 |60175.8| 11100 20700.00 | 27079.11| 15979.11 | 9600.00 | Loss as per Local
a ukar e
ket
340 | 037 | Sorghum =35 [ 198 | 300 | 235 | 2970 | 2700 | 2100 |158895| 6300 | 810000 |5879.115| -420885 | 1800.00 ﬂwﬂﬁhwﬁ_
320 | 020 | Turmeric 0.00 | 11.00 | 11.00 | 1712000 | 6000 0 | 66000 | 13200000] O 66000 | 66000.00
Total 1.02 0.00 0.00 i 0.00 0 1507911 | 77400.00
SR t
3 w?m_\:_ | 204 140 | Comon 12019-20 | 248 | 3.47 | 2700 ] 2452 } 5255 | 7000 | sg00 |13032.4] 156600 189000.00 | 18245.36 13835464 | 32400.00 | Loss as per Local
jamge i i !
mark |
304 | 030 | Gram 0951 325 | 900 | 195 | 4875 | 2000 | 3000 |533813| 27000 | 36000.00 | 16014.38 | -10985.625 | 9000.00 3H_MHQM
304 | 020 | Sorghum 580 | .18 | 500 | 0.89 | 2550 | 2800 | 2400 |15019.5| 12000 | 14000.00 | 30039 | 899%. 2000.00 bhiaED
| i | 1.90 i 000 | { 0.00 | _ | {000 ] .0 O | 43600.00 | i
Shri Sunil Damodhar | e & 5 S i | B IERER
: | 304 | 150 | Cotton [202021 | 9.4 | 1371 25.00 | 19.86 | 5515 | 7500 | 6000 |50407.1174000] 21750000 | 75610.65 | 9838935 43500.00 | Loss as per Local
Jamee i i i i i {
_ ! ket nodel
304 | 040 | Turmeric 0.00 | 2600 | 26.00 | 7000 | 5500 | 0 1143000] 182000001 0 "143000 | 39000.00 ﬁwﬂﬁnwww
Total | 1.90 0.00 0.00 ) I 0.00 0 0 8250000 |
Shri Sunil Damodhar | ! £ |
i _w::m o i m 306 | 150 | comon 202122 | 757 | 11.36 | 19.00 11.43 | 5726 | 100001 6200 _bww»m.mwzag 150000.00 | 65018.73 | -52781.27 | 72200.00 | Loss as per Local
lamge } ! ! | | I i
= 304 | 040 | Sorghum [ 355 | 142 | 600 | 245 | 2620 | 2800 | 2200 | 9301 13200 | 1680000 | 3720.4 | 94796 | 3600.00 32_.§..,uo%. ~
{ 8 e I 0.00 | | | | 000 | | br o | Y. M RN N TR T g |
ey Total " | 190 | i ! | 0.00 | | i { { R A tn SN | 0 | 75800.00 | i
R £ e 1 1 1 1
| [ShrisuniiDamoonar ¢ o0 | 400 | comon l202223 ) 877 | 20521 900 | 023 | eoso | 7000 | 3700 |s3321.6] 33300 ! 63000.00 | 63985.92| 3068592 | 20700.00 Loss 35 per Local |
| llamge | | ] _ | | | | | | ! | | | | | e (]
i 304 | 020 ! i ! I 000 ! 12.00 | 12.00 | f 15000t 7000 | O 84000 ¢ 180000.00 | 0 | -84000 ! 96000.00 3..,,,~; SpTuat
T + T T T T arxket rat
1 304 | 050 7505 T 501 | 700 | -3.02 | 2015 | 7800 | 2200 | 20190.3] 15400 | 19600.00 | 10095.15] -5304.85 | 420000 sl
! Total 1.90 0.00 0.00 0.00 0 30685.92 | 129900.00
w:: SumsDacolihar 1 00 170 | cotton |2023-24 | 9.00 | 15.45 | 1500 | 5.91 | 6620 | 6900 | 3700 |60175.8| 55500 | 103500.00 | 1022589 2679886 | 48000.00 | Lossas per Local
amge
ket nodel
304 | 020 | Turmeric 000 | 10.00 | 10.00 12000 7000 0 | 70000 | 12000000] 0 70000 | 50000.00 ﬂwﬂstwmw
0.00 0.00 0.00 0 0 0.00 ,
Total 1.90 0.00 0.00 0.00 0 26798.86 | 98000.00
20| o 2 w.m%“.z 304 140 | cotton |2019-20| 248 | 347 | 26.00 | 2352 | 5255 | 7000 | S800 |13032.4|150800| 182000.00 18245.36 | -132554.64 | 31200.00 | Loss as per Local
amodhar Jamge
arket nodel
304 | 020 | Sorghum <89 | 118 | 500 | 089 | 2550 | 2800 | 2400 |15019.5| 12000 | 1400000 | 30039 | 89961 | 2000.00 ﬂm;ma_“w.m
304 | 030 | Gram 1095 | 329 | 9.00 | -195 | 4875 | 4000 | 3000 |53381.3] 27000 | 36000.00 | 16014.38| -10985.625] 9000.00 :
Total 1.90 0.00 0.00 0.00 0 0 42200.00
. mzmw“:mwsmm 304 | 150 | Coton |2020-21| 9.14 | 13.71 | 29.00 | 19.86 | 5515 | 7500 | 6000 |50407.1|174000] 217500.00 75610.65 | -98389.35 | 43500.00 | Loss as per Local
Flsglel rJar
K I
304 | 040 | Turmeric 000 | 25.00 | 25.00 7000 | 5500 0 |137500] 17500000] O 137500 | 37500.00 ﬂ”m_nwﬂwwmm
0.00 0.00 0.00 0 0 0.00
Total 1.90 0.00 0.00 . 0.00 0 0 81000.00
o m”u_wm:“z | * 160 | cotton |202122| 757 | 1211 | 2100 | 1343 | 5726 | 10000 | 6200 |43345.8]130200| 210000.00 | 69353.31 -60846.688 | 79800.00 | Loss as per Local
m ar Jamy
K I
304 | 030 | Sorghum 355 | 107 | 600 | 245 | 2738 | 2800 | 2200 | 9719.9 | 13200 [ 16800.00 | 2915.97 | -10284.03 | 3600.00 MH_AM_“HM
0.00 0.00 ! 0.00 0 0 0.00
Total 1.90 0.00 0.00 0.00 0 0 83400.00
i mﬁmmsw,\ .| 308 | 140 | comon 022.23| 877 | 1228 | 1200 | 3.23 | 6080.| 7000 | 3700 |53321.6| 44400 | 84000.00 | 74650.24| 30250.24 | 39600.00 Loss as per Local
amodhar Jamg|
K |
304 | 020 | Turmeric 000 | 9.00 | 9.00 15000 | 7000 0 | 63000 | 13500000] O 63000 | 72000.00 HM_AM”HM
304 | 030 | wheat 7002 | 301 | 400 | -602 | 2015 | 2800 | 2200 |20190.3| 8800 | 1120000 | 6057.09 | -274291 | 2400.00

Total 1.90 0.00 0.00 | 0.00 0 39250.2¢ | 114000.00
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o msuwﬁ&: .| 3 170 | cotton | 2023-24| .09 | 15.45 | 11.00 | 191 | 6620 | 6900 | 3700 |60175.8| 40700 } 75900.00 102298.9| 61598.86 | 35200.00 | Loss asper Local
amodhar Jamgi
K
304 | 020 | Turmeric 0.00 | 11.00 | 11.00 12000 7000 | O | 77000 | 13200000 O 77000 | 55000.00 ﬁwﬁmﬂwﬁ_
| A 0.00 0.00 0.00 0 0 0.00 AR
1 1.90 0.00 0.00 0.00 0 61598.86 | 90200.00
— |
-M 327 | 020 | Cotton |2019-20{ 2.48 | 050 ; 400 | 152 j 5255 | 7000 | 5800 13032.4| 23200 | 2800000 | 2606.48 | -2059352 | 4800.00 | Lossas per Local
| | . ; — market nodel
W 327 | 020 | Sorghum 000 | 400 | 400 | 2550 | 2800 | 2400 | 0 | 9600 | 11200.00 0 “5600 1600.00 MMMMMWM
T ! 0.00 0.00 0.00 0 0 0.00
oY Total 0.40 ! 0.00 0.00 0.00 0 0 6400.00
I 1 ShriDamodhar | ! i i R Bt T (s el Ter P P oAl adivg bR Lk £ 50 '
, 327 | 020 | Cotton |202021{ 9.4 { 1.83 | 300 | -6.14 | §515 | 75C0 | 6000 | 50407.1| 18000 | 2250000 | 10081.42| 791858 | 450000 | Lossasper Local |
| | taximanlamge | | i i ] | ) ] — marketnodel |
R ' 327 | 020 | wheat 1 1000 | 4.00 | 400 | 1925 | 2800 | 2400 0 | 9600 | 11200.00 [} -9600 W00 1 e !
Pt ] : ; - rke i
g i e i _ i 0.00 | 0.00 | _ 0.00 0 0 0.00 i
Focid Total g | 0.40 ekl . | 000 | 0.00 0.00 0 0 6100.00
| shn B SoeEE ]
B Py owa.ocss | 327 | 040 | Coten ! 757 | 303 | 700 | -0.57 | 5726 | 10000 | 6200 }43345.8} 43400 } 70000.00 | 17338.33 | -26061.672| 26600.00 | Loss as per Local
! i laximanlamge | | { 1 i ! ! ! i | ; |
1 + + T 1
}d 327 | 020 | Sorghum | 355 | 071 | 400 | 045 | 2738 | 2800 | 2400 | 9719.3 | 9600 ] el et
———r ¥ > - : oo 1 .00 T 1 ¥ - y| 0 i S T 200 i Market fawes i
! : i i 1. LU o.uu | | i 9 .0V | i
bl ! 0.60 | | ] | 0.00 | | 0.0 | i i 1 i 0 28200.00 | m
. ! ! | . t ! f 1 ! A f
r __ | 327 | o040 | Comon |202223| 877 | 351 | 400 L a7 “ 6080 { 7000 | 3700 {53326 14800 | 28000.00 | 22328 64! 6528.64 | 1320000 |
| ! ! | . | | | | SERmeal
327 ! ! | 0.00 0.00 , | 0.00 o I o TR Rty |
i i | 1 [ c.00 | 0.00 I [ 0.0 0 0 e e
! Total 0.40 i 0.00 0.00 0.00 0 652864 | 13200.00
! hri r
.m..:uma_o%m 327 | 040 | Cotton |2023-24| 9.09 | 364 | 300 | 6.09 | 6620 | 6900 | 3700 | 60175.8} 11100 20700.00 | 24070.32| 1297032 | 9600.00 | Lossas per Local
Laximan Jamge X
rket |
0.00 0.00 0.00 0 0 0.00 HM;M”MMM
0.00 0.00 0.00 0 0 0.00
Total 0.40 0.00 0.00 0.00 0 1297032 | 9600.00
22 cznv.ﬁ%w‘_mmg_ 304 240 | Cotton |2019-20| 2.48 | 595 | 45.00 | 42.52 | 5255 | 7000 | 5800 | 13032.4}261000 315000.00 | 31277.76 | -229722.24 | 54000.00 | Loss as per Local
yamodhar Jamge
mark: |
304 | 060 | Gram s 1309 | 1300 | 785 | 4875 | 4000 | 3000 |25106.3| 39000 | 52000.00 | 15063.75 | -23936.25 | 13000.00 awmxwﬂmmw
304 | 057 | Sorghum =89 | 336 | 1200 | 6.11 | 2550 | 2800 | 2400 |150195| 28800 | 33600.00 | 8561115 | 20238885 | 4800.00
Total 3.57 0.00 0.00 0.00 0 0 71800.00
ozﬂamm:m_wg_ 304 257 | Cotton |2020-21| 9.14 | 23.49 | 44.00 | 34.86 | 5515 | 7500 | 6000 | 50407.1}264000 330000.00 | 129546.2 | -134453.75 | 66000.00 | Loss as per Local
amodhar Jamge
mark |
304 | 080 tur 1600 12.80 | 13.00 | -3.00 | 6080 | S000 | 4000 | 97280 | 52000 | 65000.00 | 77824 25824 13000.00 awﬂrmﬂw“m
304 | 020 | Turmeric 0.00 | 22.00 | 22.00 7000 | 5500 0 |121000| 15400000] O 7121000 | 33000.00
Total 3.57 0.00 0.00 0.00 0 25824 | 112000.00
oga.%”m:m_mg_ 308 | 237 | cotton |2021-22| 7.57 | 17.94 | 26.00 | 18.43 | 5726 | 10000 | 6200 |43345.8) 161200 260000.00 | 102729.6 | -58470.407 | 98800.00 | Loss as per Local
RO OMES market nodel
304 | 1.20 | Sorghum 55 [ 2326 | 1600 | 1245 | 2620 | 2800 | 2200 | 9301 | 35200 | 4480000 | 111612 | -240388 | 9600.00 bl in
0.00 0.00 0.00 0 0 0.00
Total 3.57 0.00 0.00 0.00 0 0 108400.00
ow\:w.mﬂmw”w 304 570 | cotton |2022-23| 877 | 2368 | 21.00 | 12.23 | 6080 | 7000 | 3700 |53321.6) 77700 | 147000.00 143968.3 | 6626832 | 69300.00 | Loss as per Local
m a e
K |
304 | 020 | Turmeric 0.00 | 13.00 | 13.00 15000 | 7000 | O | 91000 | 19500000 0 91000, | _104000.00 ﬁwﬂxﬂﬂmmw
304 | 067 | wheat ! 000 | 900 | 900 | 2015 | 2800 | 2200 0 | 19800 | 25200.00 0 /19800 | _5400.00
| Total 3.57 { 0.00 0.00 0.00 0 [66268.32 | 178700.00 .
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ozqumhm_wﬂ_m 304 | 327 | cotton |2023-24| 909 | 2072 | 17.00 | 791 | 6620 | 6900 | 3700 |60175.8| 62900 | 117300.00 | 1967749 133874.866| 54400.00 | Loss as per Local
am. g
mark |
304 | 030 meric 0.00 | 17.00 | 17.00 | 12000] 7000 | O  |119000] 20400000 O "119000 | _85000.00 %M}MHMM
| ! 0.00 0.00 | 0.00 0 0 0.00 i
_ 357 0.00 0.00 000 | 0 |133874.866| 139400.00
23 M}M; 555 | 1.19 | Cotton |2019-20| 248 | 2.35 | 19.00 7000 | 5800 | 13032.4! 110200 133000.00 | 15508.56 | -94691.444 | 22800.00 | Loss as per Local
Kondgiba B i 4
xet
555 | 020 | Gram 515 | 1.03 | 4.00 72000 | 3000 | 25106.3] 12000 | 16000.00 | 5021.25 | -6978.75 | 4000.00 HM‘M‘HH“M
T 555 | 030 | wheat 0.00 | 6.00 3000 | 2500 | 0 | 15000 | 18000.00 0 15000 | 3000.00 ;
Total 1.69 0.00 0.00 0 0 29800.00
1Chri 8 havr | t | i i
| ishiMadhaviao 1} geg i 309 | cotton |202021f 9.14 | 9.96 | 1400 7000 | 5800 150407.1) £1200 | 105000.0C | 53943.74 | 26256261 23800.00 | Lossas per Local
L |Kondiba Bomnale | | | | | | | | Rt oy
i | 555 | 040 | Gram | | 594 | 2.38 | 7.00 2000 | 31066.2, 28000 | 35000.00 | 1242648 | -15573.52 | 700000 | . oo
9 A [ 555 | 020 | Turmeric| | 0.00 | 12.00 S000 | O | 60000 | 84000.00 | O | -60000 | 24000.00
e e e | | 169 | | 0.00 e 0.00 B, 54800.00
Shri . T 1 1 _ i ;.I. 3 ;
_ TS Madhaviao 11 gl 130 | Cotton |2021-22] 757 | 9.08 | 14.00 6200 | 43345.8| 86800 | 140000.00 | 52014.98 | -34785.016 | 53200.00 | Loss as perLocal
| iKondiba Bomnale | | ! i ! ! ; | : market nodel
T } 555 | D49 |  tor ] ™25 693 | 9.00 7000 | 89145 | 63000 | 90000.0C | 43681.05! -19318.95 | 27000.00 | .. tae-ae
T T T ) T T 0.C0_| 7 ™ 000 | ool a T e market rates
= i [ 169 | i ] ! | |- 0.00: .t =0 0 | 8020000 !
e ; , ! _ T T T i
L8 b . sss | 110 | Cotton TSNS_ 8.77 10.00 | 7000 | 3700 | 533216 “ 70000.0C | 58653.76 | 21653.76 | wwooo_ome Loss as per Local |
| ondiba Bomnaie | | | | | | | |
7 | 585 | w20 | { | 9.00 | 9.00 | o001 7000 | O | 63000 13500000| O | 63000 | 7200000 | A e _
: : 4 t 1 1 + t t t t 4 market rat;
. | 555 | 039 w 6.00 | 600 | 2015 { 5000 | 3000 0 | 18000 | 30000.00 0 718000 | 12000.00 b s
| Total 1.69 “ 0.00 0.00 0 21653.76 | 117000.00
Shri Maghavrao l
il ss5 | 1.49 | Cotton |2023-24| 9.09 1200 | 291 | 6620 | 6900 | 3700 |60175.8| 44400 | 82800.00 | 89661.94 | 45261.942 | 38400.00 | Loss as per Local
onciba m e i
market nodel
555 | 0.20 0.00 | 10.00 | 10.00 15000 | 7000 | O | 70000 | 15000000] 0 770000 | 80000.00 g e
market rates
0.00 0.00 0.00 0 0 0.00
Total 1.69 0.00 0.00 0.00 0 | 45261942 | 118400.00
Shri Umak
24 % %smzwc jo| 555/365| 119 | Comon |2019-20] 248 295 | 2000 | 17.52 | 5255 | 7000 | 5800 |13032.4|116000| 140000.00 | 15508:56 | 10049144 | 24000.00 | Loss s per Local
adhaviao mnaie
arket
365 | 028 | Gram <75 T 122 | 500 | 0.15 | 4875 | 4000 | 3000 | 25106.3| 15000 | 20000.00 | 7029.75 | 797025 | 5000.00 N%MMMMM
365 | 030 | wheat 000 | 600 | 600 | 1840 | 3000 | 2500 0 | 15000 | 18000.00 0 15000 | 3000.00
Total 177 0.00 0.00 0.00 0 0 32000.00
SRR sss/365| 109 | Coton |202021| 9.14 | 996 | 1400 | 486 | 5515 | 7500 | S800 |S0407.1| 81200 | 105000.00 | 5454374 -26256.261| 23800.00 | Loss as per Local
Madhavrao Bomnale e
365 | 048 | Gram =94 | 285 | 800 | 206 | 5100 | 5000 | 4000 | 30294 | 32000 | 40000.00 | 14541.12| -17458.88 | 800000 1 et rates
365 | 0.20 | Turmeric 0.00 | 12.00 | 12.00 7000 | 5000 0 | 60000 | 84000.00 0 60000 | 24000.00
Total 177 0.00 0.00 0.00 0 0 55800.00
erﬂw:wnwzmoaa_m sss/365| 110 | Coton |2021-22| 7.57 | 833 | 1200 | 443 | 5726 | 10000 | 6200 |43345.8| 74400 | 120000.00| 476804 .26719.598 | 45600.00 | Loss as per Local
V|
market nodel
365_| 057 | wr a1s 1 807 | 500 | 915 | 6300 | 7000 | 4000 | 89145 | 20000 | 35000.00 | 50812.65] 30812.65 | 15000.00 aﬂxmﬂwmﬂ
365 | 0.10 | Turmeric 0.00 | 9.00 | 9.00 10000 | 7000 0 | 63000 | 90000.00 0 63000 | 27000.00
Total 177 0.00 0.00 0.00 0 30812.65 | 87600.00
Mﬂrﬁaw”%moaa_m sss/365| 138 | Comon |202223| 877 | 12.10 | 9.00 | 023 | 6080 | 7000 | 3700 |53321.6| 33300 | 63000.00 | 7358381 40283.808 | 29700.00 | Loss as per Local
adhavrao
ket nodel
365 | 039 | Wheat 000 | 600 | 600 | 2015 | 5000 | 3000 | 0O | 18000 | 3000000 | 0O 18000 | 12000.00 ﬁwﬂ;wﬁ.nww%
0.00 0.00 0.00 0 0\ 0.00
Total 1.77 0.00 0.00 [ 0.00 0 40283.808 | 41700.00
2\
I
ot ol AT nﬁzggﬂx

s
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shriumakant | (oo aect 157 | cotton |2023-24| 9.09 | 14.27 | 11.00 | 1.91 | 6620 | 6900 | 3700 |60175.8] 40700 | 75900.00 94476.01 | 53776.006 | 35200.00
Madhavrao Bomnale
. | 365 | 0.20 | Turmeric 0.00 | 10.00 | 10.00 15000 | 7000 0| 70000 | 150000.00 0 70000 | 80000.0C | Loss as per Local
_ 0.00 | 0.00 | 0.00 0 0 0.00 market node!
1.77 0.00 | 0.00 0.00 0 53776.006 | 115200.00 | market rates
365 112 | cotton |2019-20| 248 | 2.78 | 1800 | 1552 | 5255 | 7000 | 5800 |13032.4|104400| 126000.00 | 14596.29 | -89803.712 21600.00 | Loss as per Local
ket
365 | 028 | Gram T T 124 | 500 | 015 | 4875 | 4000 | 3000 | 25106.3] 15000 | 20000.00 | 7029.75 | -7970.25 | 5000.00 ﬁwﬂ«_ﬂwﬁmwm_
365 | 030 | Wheat | | 0.00 | 600 | 600 | 1840 | 3000 | 2500 | © | 15000 | 18000001 O ~15000 3000.00 ; =
1.70 0.00 0.00 000 | o 0 29600.00
1
365 102 | Corton t 202021 9.14 | 932 _ 14.00 | 5515 | 7500 | s800 | 50407.1| 81200 | 105000.00 | 51415.24 | -29784.758 | 23800.0C | Loss as per Local
| | | | | | | | wiod e Sy
365 | 068 | Gram 5oz | 4.04 | 11.00 | 51200 | 5000 | 44000 | 55000.00 - 206807 | 162807.04 | 11000.00 |
! + market rates
OIS ey L o o T e T e 0 000 |
e e o e 5 i i 0.00 [ = T ~ T ooo | o Taezeoroa| 34800.00 I |
Shri Pralt ” , i % 1 , e
_q | shriprathad | g.0 |0 202122 | 7.57 " 7.57 :.84. 5726 | 10000 | 3345.8] 68200 | 110000.00 | 43345.82 | -24854.18 | 41800.00 | Loss as per Loca
i iMadhavrao Bomnal | ! { | | | | | R
- 365 | 050 | 14.35| 7.08 | 11.00 | 6200 | 7000 | 0 | AT e ] 5725 | 300000,
Vord 365 | 020 | Turmeric | | [ 0.00 | 800 | 110000 | 56000 | 8000000 | O | 56000 | 2400000 | e A D
o=} o= 170 [ M 0.00 | 1 “ | oo0 | o | 5725 | 98800.00 | |
e o onatad . | ! 1 | i ! [ , f “
| stnerabad | sec | 321 | comon |202223 877 | 1061 9.00 | 6080 | 7000 | 33300 | 63000.00 | 64519.14 | 31219.136 | 29700.60 | Lossas per Local |
i ! Madhavrao Bomnale ! ! ; | | | _ ! | _ _ market nodel *
il { 365 | ©.20 i { 0.00 | 10.00 ) 10.00 | 15000 ) 0000 | 15000000} O | -70000 | 800CC.CC | w,.\xm...,w.:mm i
iz il | 365 0.29 _ { 000 | 5.00 | 500 | 2015 | 5000 15000 | 25600.00 0 -15000 100000 § |
1 Total 1.70 [ 0.00 0.00 0.00 0 31219.136 | 119700.00
i ri Pralt {
[ Suirre 365 | 150 | Cotton |2023-24| 9.09 | 1364 | 11.00 | 191 | 6620 | 6900 | 3700 |60175.8| 40700 | 759C0.00 | 902637 495637 | 35200.00 | Lossas per Local
{ Madhavrao Bomnale ! market nodel
365 | 0.20 | Sorghum <35 | 107 | 400 | -1.35 | 3180 | 2800 | 2200 | 17013 | 8800 | 11200.00 | 34026 | -5397.4 2400.00 K 3
0.00 0.00 0.00 0.00 0 0 0.00
Total 1.70 0.00 0.00 0.00 0 29563.7 | 37600.00
A a sati
26 z,w.ww,_aﬁmm,”m_% ss2 | 080 | Cotton |2019-20| 2.48 | 1.98 | 13.00 | 1052 | 5255 | 7000 | 5800 |13032.4| 75400 | 91000.00 | 10425.92 64974.08 | 15600.00 | Loss as per Local
tadhaviag Bomnais
K |
552 | 022 | gram <15 | 113 | 300 | 215 | 4875 | 4000 | 3000 | 251063 9000 | 12000.00 |5523.375| -3476.625 | 3000.00 ﬁwﬁ;wﬂm“
0.00 0.00 0.00 0 0 0.00
Total 1.02 0.00 0.00 0.00 0 0 18600.00
Mrs.Sarasvatibai
ss2 | 030 | Coton |202021| 914 | 274 | 500 | 424 | 5515 | 7500 | 5800 |50407.1} 29000 | 3750000 | 15122.13 13877.87 | 8500.00 | Loss as per Local
Madhavrac Bomnale et nay
552 | 052 | Gram <92 1 309 | 700 | 1.06 | 5100 | 5000 | 3500 | 30294 | 24500 | 35000.00 |15752.88| -8747.12 | 1050000 |} .0 oie
552 | 0.20 | Turmeric 0.00 | 12.00 | 12.00 7000 | 5800 0 | 69600 | 84000.00 0 69600 | 14400.00
Total 1.02 0.00 0.00 0.00 0 0 33400.00
Mrs.Sarasvatibai r
ss2 | 070 | Cotton |202122| 757 | 530 | 9.00 | 143 | 5726 | 10000 | 6200 |43345.8| 55800 | 90000.00 | 30342.07 25457.926 | 34200.00 | Loss as per Local
Madhavrac Bomnale ket nodal
552 | 0.32 tur Ta15 | 253 | 500 | -9.15 | 6300 | 5000 | 4000 | 89145 | 20000 | 25000.00 | 28526.4 | 85264 5000.00 i
0.00 0.00 0.00 0 0 0.00
Total 1.02 0.00 0.00 0.00 0 8526.4 | 39200.00
Mrs.Sarasvatibai
B akupmms e U 050 | Cotton |2022-23| 877 | 439 | 400 | -477 | 6080 | 6900 | 3700 |53321.6] 14800 | 27600.00 | 26660.8 | 118608 12800.00 | Loss as per Local
3 avr. na
K i
552 | 021 | Sorghum 204 085 | 200 | 2.04 | 2970 | 2600 | 1900 | 11998.8] 3800 | 5200.00 |2519.748| -1280.252 | 1400.00 aawﬂxwﬂwwm
552 | 0.10 | Turmeric 0.00 | 500 | 5.00 15000 | 7000 0 | 35000 | 75000.00 0 /3500Q | _40000.00 5
552 | 021 | Wheat 000 | 2.00 | 200 | 2015 | 2400 | 2000 0 | 4000 | 4800.00 o || -a000\ | 800.00
Total 1.02 0.00 0.00 | [ 0.00 0 | \11860.8 | 55000.00 |
Toiefdl o e widan

Alcs
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M Shrasvatia) 552 Cotton | 2023-24| 9.09 300 | -6.09 | 6620 | 6900 | 3700 |60175.8| 11100 | 20700.00 | 24070.32| 1297032 | 9600.00 | Loss as per Local
Madhavrao Bomnale market ncdel
552 Sorghum 535 300 | 2.35 | 3180 | 2700 | 2100 | 17013 | 6300 | 8100.00 | 6975.33 | 675.33 1800.00 R s
, {552 Turmeric 11.00 | 11.00 1200 | 6000 | O | 66000 1320000 | O 66000 | 5280000 | o o e |
1 Total 0.00 0.00 0 13645.65 | 11400.00 !
| Shri Gaianan Balap
P M‘NM_NA be 349 Cotton | 2019-20| 2.48 26.00 | 2352 | 5255 | 7000 | 5800 |13032.4{150800| 182000.00 | 20851.84 | -129948.16 | 31200.00 | Loss as per Local
&
K
349 Gram 589 500 | 3.41 | 4875 | 4000 | 3000 |28713.8| 27000 | 36000.00 | 14644.01 | -12355.988 | 9000.00 ﬂwq;mﬁowa
_ 329 Turmeric 700 | 7.00 6000 | 5000 0 | 35000 | 42000.00 0 -35000 7000.00 i
m Total 0.00 0.00 0 0 47200.00
1 shri Gajanan Bal !
| e ), o 9.14 1900 | 9.86 | 5515 | 7500 | 5800 |50407.1 110200 142500.00 70569.94 | -39630.06 | 32300.00 | Loss as per Local
e i
| 339 12.00 | 12.00 | 5000 | 4000 0| 28000 | 60000.00 0 28000 | 12000.00 Em,ﬂmwso%_
4 SR = m
_ T 389 sz 600 | 006 | 2620 | 5000 | 3500 | 15562.8] 21000 | 30000.00 | 6380.748 | -14619.252 | 9000.00 KAk i
IR R T 700 | 7.00 1 7000 | 5400 | | 2900000 | 0 37800 11200.00
PN T SRR TR 0.00 | o00 {770 0 64500.00
| Shri Gaj i i _
e nw%.% B g 7.57 16.00 | 8.43 | 5726 | 10000 6200 | 160000.00 | 65018.73 | -34181.27 | 60800.00 | Loss as per Locai
nalke | i ! ey
i I 325 14,15 1200 | -2.15 | €000 | 5000 | 4000 | 8900 | 48000 | 60000.00 | 60279 | 12279 | 1200000 | sty 1
M | I 0.00 _ 18 " o000 | O 0 TN N s
i Total i 1 _ | 0.00 | i Pesnion 170 12279 72800.00
; i i i i ‘
| Shiujacss Eslaj l a9 ” 8.77 _ 800 | 0.7 | 6080 | 6300 | 3700 |53321.6( 29600 | 55200.00 | 63985.92 | 34385.92 25600.00
\ 8haike { { | ! | | | Lo e
_ [ 3a9 [ a0z 500 | 096 | 2970 | 2600 | 1900 111998.8] 9500 | 1300000 | 4919.508] -4580.492 [ 350000 aawﬂﬂomm |
349 Turmeric | i | 11.00 | 11.00 15000 | 7000 0 | 77000 | 16500000 O 77000 | 8800000 | |l elrates
349 Wheat 400 | 4.00 | 2015 | 2400 | 2000 0 | 8000 | 9600.00 0 ~8000 1600.00
| Total 0.00 0.00 0 34385.92 | 118700.00
i Snri Gajanan Balaji _
s 349 Cotton | 2023-24| 9.09 1200 | 291 | 6620 | 6900 | 3700 |60175.8| 42400 | 82800.00 | 96883.04 | 52483.038 | 38400.00 | Loss as per Local
K |
349 ch 16.00 | 16.00 7000 | 5000 0 | 80000 | 11200000] O 80000 | 32000.00 ﬁﬂxmﬂw“m
W 349 eggplant 9.00 | 9.00 6000 | 5000 | O | 45000 | 54000.00 0 45000 9000.00 v
Total 0.00 0.00 0 52483.038 | 79400.00
1ati Sariabat
8| o wm,dm m_ % w 554/556 Cotton | 2019-20| 2.48 1200 | 952 | 5255 | 7000 | ss00 |13032.4| 69600 | 84000.00 | 10425.92| -59174.08 | 14400.00 | Loss as per Local
Shesherao Minai
ket nodel
556 Gram 515 300 T 215 | 4875 | 2000 | 3000 | 25106.3] 9000 | 1200000 | 527231.3| 51823125 | 300000 | oo adel
0.00 0.00 0 0 0.00 market rates
Total 0.00 0.00 0 518231.25 | 17400.00
ww_w__ﬁmw_wwamcnm_._ 554 Cotton | 2020-21| 9.14 600 | 314 | ss15 | 7500 | 5800 |50407.1| 34800 | 45000.00 | 20162.84| -14637.16 | 10200.00 | Loss as per Local
sher. om
t nodel
| 556 Gram 594 700 | 1.06 | 5100 | 5000 | 3500 | 30294 | 24500 | 35000.00 | 12420.54 | -12079.46 | 10500.00 ﬁwﬂﬂﬁﬂﬁm
554/556 Turmeric 14.00 | 14.00 7000 | 5800 0 | 81200 | 98000.00 0 81200 | 16800.00 i
Total 0.00 0.00 0 0 37500.00
Shrimati Sarjabai 3
Shesnorao Sommal | S54/5%6 Cotton | 2021-22| 757 900 | 143 | 5726 | 10000| 7200 |43345.8| 64800 | 90000.00 | 30342.07 | -34457.926 | 25200.00 | Loss as per Local
T m
ket
554 tur 14.15 c00 1315 6300 | 5000 | 2000 | 89145 | 24000 | 30000.00 | 27634.95| 363495 | 600000 | o ¢ fniel
0.00 0.00 o 0 0.00 market rates
Total 0.00 0.00 0 3634.95 | 31200.00
WNM_”M: wwmﬂﬂ_ 554 Cotton | 2022-23| 8.77 200 | -277 | 6080 | 6900 | 3700 |53321.6| 14800 | 27600.00 | 21328.64| 6528.64 | 12800.00 | Loss as per Local
nest ao "
tr
. 556 Sorghum 4.04 300 | 104 | 2970 | 2600 | 1900 | 11998.8| 5700 | 7800.00 | 2519.748 | -380.2% | 2100.00 ﬂ“ﬁh%e
! 554/556 Turmeric 12.00 | 12.00 | 15000 | 7000 o | 84000 | 18000000 © [-8a000 \| 96000.00 | X

HIAH
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556 | 0.20 | Wheat 0.00 | 3.00 2400 | 2000 0 | 6000 | 7200.00 0 6000 1200.00
Total 1.01 0.00 0.00 0 652864 | 112100.00
M::am:m”:mcm_ | 554 040 | Cotton |2023-24{ 909 | 364 | 3.00 coo0 | 3700 |601758] 12200 | 20700.00 | 2407032 1297032 | 9600.00 ! toss as per tocal
{___ | Shesherac Bomnai | i { i ¥ !
e | 556 | 041 | Sorghum 535 | 219 | 700 | 165 | 3180 | 2700 | 2100 | 17013 | 14700 | 18900.00 | 697533 | -7724.67 | 4200.00 H.M_AM”M“M
554/556 | 0.20 | Turmeric | 0.00 | 12.00 | 12.00 12000 | 6000 0 | 72000 | 14400000{ O 72000 | 72000.00 '
Total 1.01 0.00 0.00 0 1297032 | 85800.00
29 S:mﬂ,,m:_sso 336/338| 1.1 Cotton | 2019-20| 2.48 | 2.80 | 15.00 000 | 3800 |13032.4] 110200 133000.00 | 14726.61 | -95473.388 | 22800.00 | Loss as per Local
3NdiKe

market nodel

Cotion | 2020-2

Gram | 545 | 211 | 800 | 3000 | 25106.3| 24000 | 3200000 | 1029356 -13706.438 | 8000.00 o i
| _ It 1 000 | ] 0.00 0 0 0.00

e ] ] 0.00 | | 0.00 0 0 30800.00

T T i

| on | 2020 9.1 960 | 14.00 7500 | 5800

105000.00 _ 52927.46 _ 28272.565 | 23800.00 | Loss as per Locai .

s
) (SR
[¢
=
¥

§94 | 154 | 400 “ron 3500 | 37004 | 14000 | 2000000 | 7976.44 | 6123.56 | 600000 | |
g | 000 | 1200 7000 | 5400 | O | 64800 840000C | O | 64800 19200.00 |
| 0.00 | . | 0.00 o1 0 49000.00
i i H 1 H H H
Cotton | 202i-22) 7.57 | 7.55 | 11.00 0000 6200 | 43345.8) 68200 | 110000.00 | 4551311 | -22686.889 | 41800.00 | Loss as per Locai |
. - : : , i market i
TUR | 11415 | 368 | 5.00 5000 | 4000 | 20000 | 7500000 | 231777 | 31777 | 500000 | o M:MQM _
Wheat | ~ 000 | 3.0 2500 | 2000 | 6000 | 7500.00 0 -6000 1500.00 WERAINDY
| i | 0.00 | | | | 0.00 Y ) 48300.00 |
Cotton | 2022:23| 877 | 1009 | 8.00 6900 | 3700 m 29600 | 5520000 | 6131984 | 3171984 | 2560000 | toss asper Locai |
: : : » : ; market nodel |
rghum | | 404 3.00 2600 | 1900 5700 | 7800.00 | 1919.808 | -3780.192 | 2100.00 Mw‘xmmzﬂa.
Wheat _ 2.00 2400 | 2000 | O | 4000 | 4800.00 0 -4000 800.00 AR
Total 154 | 0.00 0 31719.84 | 28500.00
ok mmm_w___mzago 336 | 105 | Cotton |202324| 9.09 | 9.54 | 6.00 6900 | 3700 |60175.8| 22200 | 41400.00 | 63184.59 | 4098459 | 19200.00 | Lossas per Local
natke = market nodel
338 | 026 | CHILLI 0.0C | 8.00 | 800 7000 0 C_ | 5600000 | 0 0 5600000 | o e
355 | 023 | Turmeric 000 | 10.00 | 10.00 12000 6000 | O | 60000 | 120000.00{ 0O -60000__| 6000000 Jovn
Total 1.54 0.00 0.00 0.00 0 | 40984.59 | 135200.00
Gross Total 70543| 000 | 000 | 000 | 000 | 000 | 000 | 0.00 | 0.00 | 000 | 000 | 000 | 0.00 0.00 | 2594759.79 | 8293150.00
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To, Date: 20,

The Hon. Sub-Regional Officer, oard NHanat
Maharashtra Pollution Control Board MP.C. E -

Lahoti Complex, 2™ Floor, Vajirabad, vy m D

Nanded — 431601 v-— c1§:0203%

04 09 22/%

Subject:  Objections by and on behalf of Respondent No. | i.e. Twenty-One

Sugars Lid., to the claim for personal Compensation as per Form Il by
Applicants in OA No.113/2023 before the Hon'ble National Green

Tribunal (Western Zone).

Reference: a. Form Il dated 07/03/2024 filed in OA No. 113/2023 be}::nrc the
Hon'ble National Green Tribunal (Western Zone) by the Applicants.
b. Orders dated 22/04/2024 and 20/08/2024 passed in OA No.
113/2023 by the Hon’ble National Green Tribunal (Western Zone).
c. Reply dated 25/07/2024 filed by the Applicants.
d. Hearing dated 08/08/2024 Conducted by the Hon’ble Committee
appointed as per Order dated 22/04/2024.
e. Letter dated 10/09/2024 issued by Hon'ble SRO, Nanded received
vide e-mail dated 10/09/2024.
I. Farmers Compensation Report dated (06/09/2024 issued by JJon’ble
SRO, Nanded received vide e-mail dated 13/09/2024.
Respected Sir,
{/ | The Respondent states at the outset that the contents of the Reply dated
%E/ 25/07/2024 are false, incorrect and therefore denied in toto. The Applicants have, in
\u‘)\ T fact, served us with an incomplete copy of the Reply. The Applicants have not
‘F Q!' provided Annexures A, C and D. Therefore, the Respondent hereby reserves the right
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to file its objection to the same as and when they are provided. The objections taken

herein are without prejudice to each other.

. Factual Matrix —

I. The Respondent is a public limited company engaged in the business of
manufacturing sugar and sugar related products in the state of Maharashtra since
2011. This Respondent has two more sugar factories across Maharashtra, This
Respondent purchased Unit No. 111 situated at Gat. No. 313,317, 321, 332, 325,
326, 327, 329 & 353 at Village Shivani (Jamga), Tehsil — Loha, Dist. Nanded
(hereinafter referred to as the “said factory”) in slump sale from Dharashiv
Sakhar Karkhana Limited in December 2022 vide registered Slump Sale
Agreement dated 01/12/2022. Dharashiv Sakhar Karkhana Limited had already
applied for renewal of the Consent to Operate which was granted by the MPCB,
SRO - Nanded, vide Certificate dated 28/11/2022 bearing No.
Formatl.0/CC/UAN No. MPCB-CONSENT-0000147201/CR/2211002348.
This Respondent has been given an Irrevocable Power of Attorney dated
30/11/2022 whereby operations as per the Consent to Operate dated 28/11/2022
could be conducted by this Respondent. g

2. The Respondent states that some of the Applicants are employees of this
Respondent while the others are the family members and relatives of such
employees. The Applicants reside in the vicinity of this Respondent’s unit.
Applicant Nos. 1, 3, 6, 7, 11, 19, 20, 21, 22 and 23 are the employees of this

Respondent.
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That after this Respondent took over the operation of the factory, several of the
Applicants and their relatives were creating unrest amongst the employwts. The
Respondent states that, Applicant No. 15 i.e., the sibling of Applicant No. 7 (who
is an employee) had in fact threatened and assaulted an employee of this
Respondent, namely one Mr. Bhagwat Dnyanoba Sot and subsequently, Mr.
Bhagwat has filed an N.C.R. dated 14/12/2022 bearing No. 0256/2022 against
Applicant No. 15. Thereafter, all such employees, including several Applicants,
were barred from entering upon the factory premises from 22/12/2022 for
quarrelling with their supervisors and making untenable and illegal demands.
The Applicants were permitted to re-enter the factory premises after May 2023.
The relevant documents substantiating the same are annexed to our Repl:f dated
18/11/2023 filed in the O.A. No. 113/2023 pending before the Hon. ﬁﬂtiﬂﬂal
Green Tribunal (West Zone). This Respondent states that the present action has
been brought by the Applicants against this Respondent as and by way of
vindictive litigation with a sole view to harass this Respondent. It is pertinent to

note that the Applicants have never raised any objections prior to January 2023,

The Respondent states that the Respondent has made significant improvement
in the effluent treatment measures and pollution control measures which have
already been commissioned and implemented. It has already been observed by
the Joint Committee that the Respondent has spent almost Rs. 8,00,00,000/-
(Rupees Eight Crore only) in upgradations and installations of .'";cveral
machineries to prevent and mitigate pollution since purchasing the factory on
01/12/2022. The Respondent is continuing to take steps in mitigating any

pollution caused further.
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3.

Objections —
Respondent not liable for claims prior to 01/12/2022 —

The Respondent purchased and took over operations of the said factory from
01/12/2022 onwards. Therefore, this Respondent cannot be held liable for any
damage that may have occurred prior to 01/12/2022, This Respondent reiterates
that this Respondent took over the said factory vide a registered sluﬂ.‘up sale
agreement dated 01/12/2022. The Respondent states that the Respondent is not

liable for any actions or omissions by the erstwhile owner of the factory.

No demur raised by the Applicants prior to December 2022 —

The Applicants have not brought on record any document which shows any
complaints and/or grievances with respect to the alleged emission of effluents
and / or pollution by the factory prior to December 2022. In fact, this Respondent
reiterates that at the time of acquisition of the said unit by this Respondent, the
factory was in poor shape. This Respondent immediately took steps to augment
and improve the ETP and the APCS. Surprisingly, while the factory was under
the operations of the erstwhile owner, despite the factory being in pnc;r shape,
the Applicants never raised a single complaint about any pollution being caused
by the said factory. Furthermore, it is even more surprising that the Applicants
raised complaints only after the said factory was acquired by this Respondent

and after this Respondent took steps to augment and improve the ETP and APCS.

Form Il & alleged damage not brought on record at the time of filing O.A. No.
113/2023 —

It appears that the Report dated 06/09/2024 is based on Form II and the reply

dated 25/07/2024 [iled by the Applicants. It is pertinent to note that_in the
w b
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Original Application filed by the Applicants, the Applicants have not u}lered a
single averment with regards to the period from when onwards the a[:plmanls
were allegedly facing losses due to damage to crops. However, in their Form I,
the Applicants have resorted to showing alleged losses suffered from 2019
onwards. This Respondent states that this, coupled with the delayed filing of the
Form II itself is indicative of the entire action of the Applicants being an

afterthought with an intent to harass this Respondent.

3.2.The Applicants claimed that they were always desirous of claiming

3.3

compensation and yet failed to file Form Il at the time of initiating the
proceedings before the Hon. National Green Tribunal (West Zone). It appears
that the Applicants were waiting for the findings of the Joint Commuttee ;;'id only
on the receipt of those findings, the Applicants chose to seek leave 1o file Form
11. It is pertinent to note that the information of any alleged loss / damage to
crops and alleged reduction in annual income was always supposed to be within
the knowledge of the Applicants and yet the Applicant chose to file the Form I

only after the Joint Committee filed its report.

From the above it is apparent that the Applicants are using the findings of the
Joint Commitiee to claim exorbitant damages. Needless to say, that the claim of
compensation filed by the Applicants is vehemently opposed and calcgﬂru.ally
denied by this Respondent. In fact, during the pendency of the " pr::ﬁcm
proceedings, the Applicants have resorted to making false statements before the
print and television media and have published defamatory statements against this

Respondent. This substantiates the claim of this Respondent that these
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proceedings are nothing but a politically motivated vendetta and an arm-twisting

tactic to extort money from this Respondent.

4. Discrepancies in Form [I, Reply dated 25/07/2024 and the documents filed in

support thereof filed by the Applicants —

4.1.Upon a bare perusal of the averments in Form Il filed by the Applicants, it
appears that 11 is the case of the Applicants that the Applicants are f'arn;l_crs and
have been conducting agricultural activities on their lands since at least 2019.
The Applicants have also annexed to their Form 11, a working sheet of the losses
allegedly suffered by them since 2019. The Applicants seem to have quantified
the alleged damages suffered by them to the tune of Rs. 2,12,85,078/- (Rupees
Two Crore Twelve Lakh Eighty-Five Thousand & Seventy-Eight Only).

4.2.The Applicants have now produced several bills evidencing sale of crops at
lower price as Annexure B to their Reply dated 25/07/2024 before the Honble
Committee since 2019 onwards to the tune of INR 1,85,06,238/- (Rupees One
Crore Eight-Five Lakh Six Thousand Two Hundred & Thirty-Eight (]ll_!}"l- The
Applicants claiming to have numerous such bills evidencing sale of their crops
were always supposed to be in a position to produce these bills along with the
Form [1. However, they have produced these bills only after several reminders
by the Hon'ble Committee only on 25/07/2024, further delaying the report
required to be submitted by the Hon'’ble Committee. The veracity and
authenticity of the said bills is in serious doubt in light of these aforesaid

circumstances.
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4.3.The crops claimed to have been grown by the Applicants in their Form N'do not
match with the 7/12 Extracts. The Applicants in their Form 11 have claimed that
they have informed Talathi about the change in their crops, however, have not
produced any proof of such intimation and in absence of any proof the same

cannot be relied upon and thus claims in Form 11 are false and untenable.

4.4 The degradation in quality of the crops, if any, ought to be authenticated by the
District Agriculture Officer. The Applicants have not produced any report from

the District Agriculture Officer certifying any degradation in quality of the crops.

4.5.1t is reiterated that the Applicants have not served us with the entire copy of the
letter dated 25/07/2024. The Applicants have conveniently enclosed only
Annexure B to their letter dated 25/07/2024 and Annexures A, C and D have not
been annexed in the Copy of the said letter supplied to us. Thus, our objections
with reference to the Reply dated 25/07/2024 are limited to the documents
annexed therewith and received by us. As mentioned above we reserve the right
to submit a detailed Reply/Say regarding the further documents and reports
received by the Hon’ble Committee and made available to us and further reports

and documents in process to be obtained by us.

5. Applicants are claiming losses as per APMC rates — Receipts do not show sale

of produce to APMC licensed vendors / traders —

5.1.The Applicants have access to APMC registered markets and the licensed dealers
/ vendors / traders. As per the Form II as well as the Reply dated 25/07/2024
filed by the Applicants, it appears that the Applicants have sold their produce at
rates determined by the APMC. However, the bills produced by the Applicants
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appear to be issued by persons who are not licensed dealers / vendors / traders

registered with APMC.

5.2.As per the Maharashtra Agricultural Produce Marketing (Development and

Regulation) Act, 1963 receipt of sale issued to the farmer afterisale of
agricultural produce in the market committee must contains the details of the
farmer's name, the name of the commission agent and his license number, the
name of the purchaser / trader, the name and weight of the agricultural produce,
the rate and the total price. However, upon a bare perusal of Annexure B annexed
to the Reply dated 25/07/2024 it appears that most of the said bills are
handwritten ‘Kachha’ bills, without any license numbers, GST registrations or
charges except those issued by the Respondent factory itself. Various such
discrepancies are noticed in the said bills which bring serious doubt on the

veracity of the said bills produced. A list of the discrepancies is annexed hereto

as Annexure “A",

5.3.The rates of sugarcane provided to the Applicants from the factory as per the

bills produced by them are the standard rates given by the factory to all farmers,

which again reveals the fact that there has been no damage caused to the crops.

6. Loss in quality of produce due to environmental factors —
6.1.The Respondent further states that, the Government record reveals that the

Applicants have also been obtaining grants and compensation on account of
damage to crops due to excess rainfall/ flood from the Government. Government
records obtained from Tehsil Office, Loha reveal that such grapts and

compensations were awarded to 28 applicants in the year 2022 due to heavy rain
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in June, July and August 2022. The said record is annexed hereto as Annexure
“B”. The Applicants have on the one hand been claiming grants and
compensation from the Government for damage to crops due to heavy rain or
other reasons and on the other are also claiming damages from the factory due
to alleged pollution. Both are contradictory statements and casts grave and
serious doubt as to the truth and veracity of the claim of the Applicants.
Therefore, it is necessary that the Applicants be directed to bring on record all
other compensation claimed or obtained from Government or any other sources

u

for damage to crops.
6.2. Above facts very clearly demonstrate that the Applicants claims are false and
baseless in fact the Applicants are using the judicial machinery of Hon’ble

National Green Tribunal for vindictive purposes and as arm twisting tactics to

extort money from this Respondent.

7. No deterioration of soil quality from discharge from industry —
7.1.The Respondent states that para. No. 5 (xix) of the Report of the Hon’ble Joint

Committee appointed vide Hon'ble NGT Order dated 01/09/2023 clearly
mentions that the representative soil samples collected across thevalleged
locations does not show the degraded soil quality due to industrial emissions or
due to industrial effluent discharges. Thus there is no effect to the yield of the
land and thus no compensation can be considered towards loss of yield as falsely

claimed by the Applicants in their Form II.

7.2.0ut of all the lands owned by the Applicants, only around 20 Acres of land 1s

located surrounding the factory. Emissions of Ash and bagasse, if any, cannot
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travel to the lands of the Applicants at farther distances. As per the Report of the
Hon'ble Joint Committee only lands situated in cross wind and downwind
directions can be affected by the Ash and Bagasse particles from the t"a;r:'tury. A
map showing location of lands of the applicants is annexed hereto as Annexure
“C”. It appears that the lands of several of the Applicants are situated outside

the cross-wind and downwind direction of the factory.

ield not substantiated — Su veral or

Loss in
The Applicants have claimed loss of yield, however, not provided any
documents evidencing the expected yield from the respective land. In fact, on a
bare perusal of the Form II filed by the Applicants and the Report dated
06/09/2024 it appears that there is an exponential surplus yield of several crops.

w b

The sale of such produce has surpassed the average income expected.

9. Types and guantities of produce not disclosed — fetch varying prices as per

APMC or market rates —

9.1. The Respondent states that the Applicants have failed to provide the true and
correct information of the crops produced by them. The Applicants have stated
that crops such as cotton, turmeric, gram, sorghum, wheat, tur, sugarcane arc
cultivated by them. The Report dated 06/09/2024 also captures the same.
However, it is pertinent to note that there are several varieties and types of cotton,
turmeric, gram, sorghum, wheat, tur, sugarcane etc. Each such type and :«aricty
fetches a different market rate as well as APMC rate. The Applicants a?::pr:ar to
have chosen the highest rate leviable for each of these crops in determining the
alleged loss sustained by them. The Respondent reiterates here that the crops
claimed to have been grown by the Applicants in their Form 11 do not match with
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the 7/12 Extracts, Therefore, in the absence of correct and lawful documents, the

claims for compensation on account of loss made by the Applicants is untenable.

9.2.Insofar as the amounts calculated in the Report dated 06/09/2024 are concerned,
the same appear to be based on the information provided by the Applicants. The
veracity of the said information being questionable, the amounts determined in

the Report dated 06/09/2024 would also be untenable.

w ¥

10. Discrepancies in Report dated 06/09/2024 —

Without prejudice to the objections taken above, the Respondent states that the
findings of the Report dated 06/09/2024 cannot be relied upon as the calculations
made therein are incorrect. Therefore, the Report dated 06/09/2024 does not

reveal the true and correct information.

[11. In light of the above, it is humbly prayed that the claim of the Applicants is liable
to be dismissed as the Applicants are not entitled to any reliefs and / or

compensation much less the same soughi for in their application / petitioh.

Thanking You,

Yours Sincerely

4

For Twentyone Sugars Limited
Authorised Signatory

wt
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ANNEXURE A - LIST OF DISCREPANCIES ON RECEIPTS

Following is the list of discrepancies observed in the Receipts produced by the Applicants along with their Letter dated 25/07/2024.

e

Name of b_._._.mmml.# [ B

Observation of Eun_.uw_u..._.mu in Bills of Complainant

A
B!

Bill Dates Type of _m._..et  Name of Amount Discrepancies
Nos, Purchaser
(Rs.)

Kondiba Bomnale 83 28/04/2020 Turmeric /Cotton Om Shiva 139700/ Om  Shiva .—.uﬁ&._...n Company proprietor’s
| Trading signature & Pandurang Krupa Trading Company
| Company proprictor’s signature both are identically similar
! and Applicants have submiticd other bills of

different years of same companies having
| differemt signatures which indicates that all th
bills are false.

Kondiba Bomnale 85 | 05/04/2021 Cotton Mangesh Trading | 40500/- It has been observed comparing bills which are

. Company provided by Kondiba Bomnale with other bills

provided by other Applicants that the signature of

_ proprietor of this specific entity are different

" from other Applicants bills which indicates that
the bills are false.

| Kondiba Bomnale 24 | 12/04/2022 Turmeric Pandurang Krupa | 43850/- Pandurang Krupa Trading Company proprietor's

_ Trading signature & Om Shiva Trading Company

Company proprielor’s signature both are identically similar

_ and Applicants have submitted other bills of

different years of same companies having

different signatures which indicates that all the

bills are false. .
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ME_E_H Bomnale

04/052022

' Cotton

Mangesh Trading [ 34650/-

Company

It has been observed comparing bills which are
provided by Kondiba Bomnale with other bills
provided by other Applicants that the signature
of proprictor of this specific entity are different
from the bills produced by other Applicants
issued by the same entity which indicates that
the bills are false.

Kondiba Bomnale

'Kondiba Bomnale

BT

Kondiba Bamnale

68

03052022

Turmeric

Pandurang
| Trading
Company

104280y/-

It has been observed comparing bills which are
provided by Kondiba Bomnale with other bills
provided by other Applicants that the signature
of proprictor of this specific entity are different
from the bills produced by other Applicants
issued by the same entity which indicates that
the bills are false.

H:Eﬂmﬁ

22/04/2023

Collon

Pandurang
Trading
Company

| Vyankatesh

Trading
Company

| 7350

39700/

It has been observed comparing bills which are
provided by Kondiba Bomnale with bills
provided by other Applicants that the signature
of proprietor of this specific entity are different
from the bills produced by other Applicants
issued by the same entity which indicates that
the bills are false.

1t has been observed that the signature of this
entity's proprietor does not match with other
bills issued by the same entity which indicates
that the bills are false.

o
-4

T
-
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| Kondiba Bomnale 32 | 12/05/2024 Cotton Vyankaesh 14680/- It has been observed that the signature of this
“ Trading entity’s proprictor does not match with other
Company bills issued by the same proprietor which
indicates that the bills are false. .
_
| Siddheswar 64 | 30/052020 Turmeric — [NA | 104790/~ | It has been observed in this bill submitied by |
Bomnale Siddheswar Bomnale that the signature of this
enlity's proprictor does not match with other bills
issucd by the same proprietor which indicates
that the bills are false.
Siddheswar 65 05/05/2021 Cotton Mangesh Trading | 40480/- It has been observed that the signature of this
Bomnale Company entity’s proprietor does not match with other
bills submitted by other Applicants which
indicates that the bills are false.
| Siddheswar 10 | 03/0472020 Cotion Vyankatesh 34180~ | It has been observed that the signature of this
Bomnale Trading entity's proprietor does not match with other
Company bills submitted by other Applicants which
indicates that the bills arc false.
Siddheswar NA | 28/04/202] Turmeric Om Shiva 104700/ It has been observed in this bill submitted by
Bomnale Trading Siddheswar Bomnale that the signature of this
Company entity’s proprietor does not match with other
bills issued by the same proprietor which
indicates that the bills are false.
Siddheswar 25 221052022 Turmeric Om Shiva 7566(0/- It has been observed in this bill submitied by
Bomnale Trading Siddheswar Bomnale that the signature of this
iy Company entity}8 proprictor does not match with other
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bills issued by the same proprietor which
ndicates that the bills are false.

Siddheswar 43 04/05/2023 Cotton Mangesh Trading | 22100/- It has been observed that the signature of this

Bomnale Company entity’s proprictor does not match with the bills
issued by the same proprietor submitted by other
applicants which indicates that the bills are
false.

Siddheswar 49 | 06/06/2022 Cotton Mangesh Trading | 34700/- It has been observed that the signature of this |

Bomnale Company entity's proprictor does not match with the bills
issued by the same proprietor submitted by other
applicants which indicates that the bills are
false.

Siddheswar 21 30/05/2021 Cotion Vyankatesh 14620/- It has been observed that the signature of this

Bomnale Trading entity's proprictor does not match with the bills

Company issued by the same proprictor submitted by other

applicants which indicates that the bills are
false.

Chatrapati Shrirang 24 | 07/02/2020 Cotton Vyankatesh 104650/~ | It has been observed that the signature of this

Jamge Trading entity’s proprietor does not match with the bills

Company issued by the same proprietor submitted by other

applicants which indicates that the bills are
false..

Chatrapati Shrirang 32 18/08/2021 Cotlon Vyankatesh B496E/- It has been observed that signature of this

Jamge Trading entity's proprietor does not match with the bills

& Company 3

issued by the same proprietor submitied by other
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applicants which indicates that the bills are

false.
Chatrapti Shriang 09 NA Cotlon Vyankatesh 55620/- It has been observed that signature of this
Jamge Trading entity's proprietor does not match with the bills
Company 1ssucd by the same proprietor submitted by other
applicants which indicates that the bills are
false.
Charapati Shriranj | 60 |NA Cotton " | Vyankatesh 57252~ | Bill Submitted without having signature of
Jamge Trading Proprictor
_ Company
Charapati Shriranj | 43 | 10/03/2023 Cotton Vyankatesh 50380/~ | It has been observed that signature of this
Jamge Trading entity’s proprietor does not match with the bills
Company issued by the same proprietor submitted by other
applicants which indicates that the bills are
false.
Dwarkabai Shrirang | 67 | 07/02/2020 Cotton Vyankatesh 82524/~ | It has been observed that signature of this
Jamge Trading entity’s proprietor does not match with the bills
Company issued by the same proprictor submitted by other
applicants which indicates that the bills are
false.
Dwarkabai Shrirang B2 18/03/2021 Cotton Vyankatesh 75140/« It has been observed that signature of this
Jamge Trading entity’s proprietor does not match with the bills
Company issued by the same proprietor submitted by other
applicants which indicates that the bills are
~ “ false. %
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Dwarkabai Shrirang | 93 [ 15/02/2022 Cotton ' Vyankatesh 55002/- 1t has been observed thal signature of this
Jamge | Trading entity’s proprietor does not match with the bills
| Company issued by the same proprietor submitied by other
_ applicanis which indicates that the bills are
_ | false.
| Dwarkabai Shrirang | 75 | 10/03/2023 Cotton Vyankatesh 25690/~ | It has been observed that signature of this
Jamge Trading entity's proprictor does not match with the bills
Company issued by the same proprietor submitted by other
applicanis which indicates that the bills arc
false.
Dwarkabai Shrirang 52 | 19/01/2024 Colton Vyankatesh 33030/- It has been observed that signature of this
Jamge Trading entity's proprietor does nol match with the bills
Company issued by the same proprictor submitted by other
applicants which indicates that the bills are
false.
Gangabai Damodar 36 07/05/2020 NA NA 67190/ Bill Submitted without having signature of
Jamge Proprictor.
Swati Bharat Jamge 66 22/02/2020 Turmeric Digambar T8S520/- Bill has 2 separate stamps on it without having
Datiaray Shop signature of proprietor.
Umakant Madhukar | 23 | 05/02/2020 Harbhara Pandurang Krupa | NA It has been observed that signature of this
Bomnale Trading entity's proprictor does not match with the bills
Company issued by the same proprietor submitted by other
applicanis which indicates that the bills are
false.
£~ L -~

sl
Fhall
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Umakamt Madhukar 7 15/08/2020 Cotton 1u_...__“_d..=w=m Krupa 15,&...4._%_] It has been nEn!E.._.w.__.i.u.muu_En of this
Bomnale . Trading entity’s proprietor does not match with the bills
Company issued by the same proprietor submitied by other
applicants which indicates that the bills are
false.
Umakant Madhukar | 27 | 29/03/2021 Turmeric Pandurang Krupa | NA It has been observed that signature of this
Bomnale Trading entity’s proprietor does not match with the bills
Company issued by the same proprietor submitted by other
applicants which indicates that the bills are
false.
Umakant Madhukar | 39 | 25/02/2021 | Cotton Pandurang Krupa | 28850/- It has been observed that signature of this
Bomnale Trading entily's proprietor does not maich with the bills
Company issued by the same proprietor submitted by other
applicants which indicates that the bills are
false.
Umakant Madhukar 14 /02/2022 Cotton Pandurang Krupa | 49370/- It has been obscrved that signature of this
Bomnale Trading entity’s proprietor does not match with the bills
Company issued by the same proprietor submitted by other
applicants which indicates that the bills are
false.
Umakant Madhukar | 20 | 19/01/2021 Harbhara Pandurang Krupa | 20850/- It has been observed that signature of this
Bomnale Trading entity’s proprietor does not match with the bills
Company issued by the same proprietor submitted by other
applicanis which indicates that the bills are
false.
“ 2] z
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——

Umakant Madhukar | T8 23/02/2023 Cotton Pandurang Krupa | NA It has been observed that signature of this
Bomnale _ Trading entity’s proprictor does not match with the bills
_ Company issued by the same proprietor submitted by other
applicants which indicates that the bills are
m false
Umakant Madhukar | 11 | 2-/02/2022 TUR Pandurang Krupa | 19900/- It has been observed that signature of this
Bomnale _ Trading entity's proprietor does not match with the bills
m Company issued by the same proprietor submitied by other
applicants which indicates that the bills are
_ false.
Balaji Bhalake NA |NA NA T g 14000/~ | It has been observed that there are interpolations
Company in the date of the bill. Also, the bill does not
have the necessary information and calculation
in the bills is not given properly.
Balaji Bhalake NA | NA NA Farmers 15000/- It has been observed that there are interpolations
Company in the date of the hill. Also, the bill does not
have the necessary information and calculation
in the bills is not given properly.
Balaji Bhalake NA | NA NA Farmers 11000/ It has been observed that there are interpolations
Company in the date of the bill. Also, the bill does not
have the necessary information and calculation
in the bills is not given properly.
Pralhad Madhavrao 61 | 05/04/202] Harbhara NA 44100/ Bill Submitied without having signature of
Bomnale Companies Proprietor.
e 3]
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| Gajanan Bhalke

| NA

10/12/2024

NA

053/12/2023

Chilli

| Chilli

Farmers
Company

Farmers
Company

It has been observed that there are interpolations
in the kill and the bill which is submitted
appears to be a post-dated bill which indicates
the bills are false.

It has been observed that there are interpolations
in the bills. The date in the bill has been
overwritten from 05/12/2023 to 05/12/2024. It
appears that by doing so a post-dated bill is
submitted, which indicates that the bill is false.

Gajanan Bhalke

NA

30/11/2024

Chilli

Farmers

20000/~

It has been observed that there are interpolations
in the bill and the bill which is submitted
appears lo be a post-dated bill which indicates
the bills are false.

Gajanan Bhalke

NA

10/08/2020

Chilli

Farmers
Company

15000/

It has been observed that there are interpolations |
in the bill. The date in the Bill has been
overwritien from 10/08/2020 1o 10/01/2021
which indicates that the bill is false.

Gajanan Bhalke

NA

20/10/2020

Chilli

Farmers

14800/-

It has been observed that there are interpolations
in the hill. The date in the the Bill has been
overwritten from 20/10/2020 to 20/10,/2021
which indicates that the bill is false.

Gajanan Bhalke

v
b

18/1 1/2020

Chilli

i

Farmers
Company

18000/~

It has been observed that there are interpolations
in the bill. The date in the Bill has been
overwritten from 18/11/2020 to 18/11/202]
which indicates that the bill is false.
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Parmeshwar [ 63 21/03/2022 Turmeric | Om Shiva TS50/~ It has been observed that the signature of the
Bomnale _ . Trading proprietor on the bill is different from signature
| Company of the same proprietor on the bills submitted
. issued to Parmeshwar Bomnale and also it is
__ different from Bills which are submitted by
h other Applicants.
Parmeshwar | 21 | 04/04/2023 Turmeric | Pandurang Krupa | 34600/- It has been observed that the signature of the
Bomnale Trading proprietor on the bill is different from signature
Company of the same proprictor on the bills submitted
issued to Parmeshwar Bomnale and also it is
different from Bills which are submitied by
other Applicants.
Parmeshwar 66 13/05/2024 Colton Om Shiva 11020/~ It has been observed that the signature of the
Bomnale Trading proprietor on the hill is different from signature
Company of the same proprietor on the bills submitted
issued to Parmeshwar Bomnale and also it is
different from Bills which are submitted by
other Applicants.
Parmeshwar 68 | 05/04/2021 Turmeric Om Shiva 109159/~ | It has been observed that the signature of the
Bomnale Trading proprietor on the bill is different from signature
Company of the same propnetor on the bills submitted
issued to Parmeshwar Bomnale and also it is
different from Bills which are submitted by
other Applicants,
Baliram Sheshrao 373 | 01/01/2023 NA Mangesh Trading | 66240/ It has been observed comparing all the bills of
Homnale . Company®, Mangesh Trading Company that in 2024
Mangesh Trading Company have been providing
.F. proper bills from bill book having specific format
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but in this Bill No. 373 dated 01/01/2023 the |
format which is used is from the same bill book
which Mangesh Trading Company started to use
only in 2024. Therefore authenticity of this hill is
questionable.

"
.

e
-

Company

Shivraj Sheshrao 90 12/0272024 Conon Mangesh Trading | 110101/- It has been observed that the bills submitied by
Bomnalc Company Shivraj Sheshrao Bomnale and Baliram Sheshrao
A Bomnale that both the Applicants have sold their
Baliram Sheshrav 380 | 26/02/2024 Cotton Mangesh Trading | 490871/~ | goods to the same vendor and within 14 days of
Bomnale Company each other. However, the bills format, style, serial
no. and Bill Book are different from each other.
Therefore the authenticity of both the bills are
questionable.
Madhavrao NA | 04/01/20 Turmeric Vyankatesh 71410/- It has been observed in all bills that Madhavrao
Bomnale Trading Bomnale has sold his goods to 2 vendors
Company specifically Vynakatesh Trading Company and
= Narayandri Trading Company and both the Bills
39 | 16/04/72020 NA ZE.E.E__.W 26800/- are having their respective format of writing bills.
Trading However, in Bill No. 41 of Vyankatesh Trading
Company Company, the format, style and pattern of the bill
f s the same as that of Naryandri Trading
_ 11 | 08/04/2021 Cotton MH.ME_, 82076/ g Tisthen: for i S o7 13 s
_ bills provided by Madhvraoc Bomnale are
| Company .
_ questionable.
8 | 13/03/2021 Turmeric/Harbhara | Naryandri 87620/- |
Trading

] -.‘
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15/01/2022

Colton

Vyankatesh
Trading
Company

NA

14/05/2022

23/05/2023

Vyankatesh

Trading

Company

BR3T4/-

62280/-

Cotton

Vyankatesh
Trading
Company

05/01/2023

Turmeric/Wheat

=

37150/

82400/~

11/01/2024

Cotlon

45632/

41

NA

Turmeric

Vyankatesh

Company

Total

TH410/-

| 36,264571-

"
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Zafzas Er FRE e .03 afed

S et et

FTATCT : AT ATHT ST A1.ATeT (.19 A.5.9657920205

fe. 24/09/2024
ufa,
AT IUMTETYTeh SAferaRTy, | M. Beard, Nanded
i : oa iiffvﬁmn—-.-f:‘ T —

ATEA : A9 |t Aiee.

forwm : wn.foeet arfiers Fdt sifusRt Aide A vasw-arean fuw=n
THAHTAT  ATALTEAT ST
"W : 1) °1. U e TAarg ufves o gor A 2.22/04/2024 © AR

2) 7.13/09/2024 =Tt A1 STeRTTRRT T FTeT Setet gAmem!
3) 2.13/09/2024 T=Tt 319U HThA Sh=-area] THaH e

g,
WA T fooamg 3FEea =T 3TIedr FEYH S st

feetean stEarena AERd TeaRme 3R %, 06 5. Frews vnd SmARs I
T AL, Wediel 3SER Yidsh=aT< Hel IR 0T o HLENA ATas™ JHhaH
TRAEAT EATATHET THd Figd Aed AR, (TR %.1)

w1 freRTierh Tt |eer e AT Wiqarat %, 01 Ji=t Aiet HTet seit wigeat

S I AT S e 21 FA |
|. 3TSIGRIUh! el Taeh=arel STHH (Sidh) FREFT RIS oia 378, 379
\N_, — UfaRe TRUH e, ATRT MUY R Il @, 15.14/12/2023 F
15/12/2023 TS HIERG o4@R  FAT ARYMER  Ggad  gHdaH
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HREIRG eiet TEu0 o o1 YHOT WEHia s seled

frerir e AT TeTe AF Sholell WET F e WY HH=aH Haeiedr
feafthagR =1, &R TTeEr SR Shotell STTeld Hel Sral FguuI=At s .
06 & 07 THR FELe T elet ThAM qATEied 2@ el 3.
(aRFeTe 56,2 Sied 2T8.)

2. yfemal 3. 01 = Sideh=areaT Arde aifet fUerusT il fawdl ddcioar e
&1 U Fedier 7/12 Sl TUehtRT & qeS! WRdil Soge Haeten el
YerBTdier AEul THIOT ST et R0 31 o A IaAR=ATHH e o
Gt fieprel RO o SEU HREMET EH Med g& &vdr 2R &
I T A [ThTe THAH el ARl UM TR IRyl |itTaet
3TE. TMHos FEIeA TUhTE AT THT TXUTS FIHTAAT A6l e el
%. 01 7 vTETRy foma devte Saerem e et SR, o T WRATT FH
fUepTe Tesq !, &1 9 (Uehrel HAvT HREFRS Fig g 7/12 &
ATFaTE 3TTE. T Vdeh=areAr o1 7/12 ) 9 fUehret g F8 / ARl
T IFE=ET g AGeiedr fushien fusmfam fear. Wl 7/12 @
FreufiosTor 3 faer 3aT =1 2 fohar UTR ATET 1 2 SR 4 oo 2 St o)
i frertRT faema 2mety guaran uiaenst 01 7 2R el
(=T S T fe e A e S A o, 7

foor T oot 3G 7/12 T 3R fushidt gt ait aeh=4aiell 49 foel Thd
el 3TR.) TeX HEEe SIET FEd Siee d. (ARRTS .03 Fed sfiee
3E.)

3, HREFET WEATAT e el o Heteied Sideh=ai HRaHl
39 o7 TR 20T e 1 2 e e T=areRier uidersl 3.1 91 e

T TR,
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T T V=i SieaT Gga Qi eaey 92 feelt 3 & fusk raaet
2 o fus 3R] Siae=aiHl srEee 3 F @re Ul ehd TRaT8 ATiTaerelt
3Te.

4. WiaamEt 3. 01 7 Vaeh=ai1 Kotear foel et A6 ddeiedn STTeiT S
FEdieT e VIRl ST Yiates HIeT oiiehel Hisheded faeha 3raat, o oma-
=T @ET ShETer foehe ATEl. e ST el foel qraedT Sisedr 3ed ol
M.Uq.2l. =1 990 SR AR a9 146 8 G @erd Hum=ar
T ferehe 3T,

Afeamsl 36, 01 = Sdciel 78T 87 gehrar 21 foham Urer 9% 73 R
e Ve e el WA STeeTer et TaeaTees A R e At
TIa TR fhdl 36T 218 @S Iadh=aT1 S TG Wiy ¥
ThT T 3718 AT 21 faeholt 2 o1et fashett o= faer uraren feear
3.

5. ITATE AHAR! AT Eeiedn TR st 318 RO df qo7 HeSTdiel il
It fowmorEt fuss Faul fhar 3o 8 3. AR AHaR! el
ST, ot Uedieh [SaRTuTeRict ¥id ST ek 3c0s ARE T9d RO Yodh 9id
ST Heh STHaT STl Siaeh=Tea ST &Il =iTTeaT Fiaear AT ST
FREATAT TgHTHS, @I Uvanjes qad e Fem=ar seames
AT Vdh-ad I Heol 9 9T Ve Hemd U G Sednis
HiST THIOT ST Teha Sl 2T,
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T | SIq=areAT IASAHAT & HREFET IR SSESel oH
3. HLERT oiag aiear SRR fueh ool gl 2TEarer Jvar Gewid
I | cAtel ol foramT o a8 Wege faummdier e gideiasiel amaas,
TeATS!, VA= & TR FHT ATTHRT =T Te: 3T Iaeh=area Jasrg-me
I fush 9RO el df il T30 TS shell o ER & e et
3eaTe] IR shedl TR, Al 3TEarel i1 IeNE TEdi- aar el 372, GSie
FEATAT ! IcTeh=aTd 3T Heel S AT 1S Shedl AT, J07 Y fyek Syt
geel FreeT Hult feraT= STree 1t fehe &) Sher AT, (aRRTs 3. 04)

STHERT 2023 He S0 FHeHe] e TEHl Hees, qedieiaR & FHiEamT
T WToa! foRITdie IIasT 9 SHREFT uiate a1 gart oo eeamia et
Aqh=gie I HA e 3 T WeFAel srEara fog faet e an aet
Wi STiS SATeH. (IR .05 21 2nfor ) artera S SREEEThT
TENUT BI 3718 7T 7= 337 foet 377,

A1ENT TARH FREMT A1 e, 3 ARHR T S2907 Ael 318 e
FREATHeS UIHUT Bl 37T 2 g et 3R, aleqsht FH e, qefieren,
e 3. o T e BT Wl @RIe 2ot 3118, 31 STeaTeld 2rEaet SraaiT
&1 TR AT WAAH=AT G2 W 1 0T R e ST 2 e
ﬂﬂmﬁmmmwwﬁaﬁﬁmﬁmww
WWWW.WWWEMWWWW

m.a&awmﬁnhavmmaﬁm,mmﬁmm@mqﬁ
SRV SIS ¥ fsfe e e 2, %o fog e o,
TS TS WHA a1 areiten Tisfreiyees foem s Siamiay TSI enféren
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TR, s Iqh=did ST THIUNT THEE e . T GG S THaH
RS .
e VIR & GAETYRYT FHEaTdlet 3Ted e 3ef-ae Juid: I STaeier
3. Ueeh YIAh =T SIHAH STHI 3178 ST HREHI ARG &= T
1 | Vaaeh=areAT {Uehi=a ScTaTd 6 Seiel! 318 o el Heirs TagaT "
IS o187 39 A1 A (077 =A1aT o Sideh=ai-1 HTHIOTeRTuT 3T T
HIoTe! JrEfaeiet 218 CFER Td Iaeh=ai-T STild ST 271eeh T 9XuTs
T SO HEA T Fod WAl IIAE HE Vhdler ARG ST =T
STeHECT LTI SHIVTATE! T RTeeieh T8 el
TaEHT Higdl YigaesR Uidqarat .01 FREH faierd derE ded STaaHr
3TRT | Sidh=4ardt VIR HaH e Aell 37e, & e aeuarhiar
ANTUIRT 27T 0T Ydsh=aidt TR 9T G851 Tash=ai1 @9 ] R
forgpT st IgA &N WS AT el oTE. afFerdt R, meiet e
o Siaeh=araT HicaaT des a1 9 aTel @ e 3TTed. Arer YT faar Iged
A a1 e ST SIS TR TS SuATe WiEis /86
T .
AiqaTsl 5.1 ST o[ ST IIdeh=aiT ATeeh TR 39 8 3{Ted. S0 o
7 Qd dE GiedT Rd. 19 919 IET TR WeHER TG R 99 Sidend
ST g1 THUM TRUTE AFT 3. ...
e : T WA T AlSel AT —
FTTA Y %L/
HafA )\ia\lfsz ém’a\s‘ A\
HUICT TSR TS TR IS SHATeS THIYT FTeHOT ST
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BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN ZONE BENCH, PUNE, AT-

PUNE

Original Application No.113 of 2023W?Z.

Kapil Baliram Bomnale & 23 Others

........ } Applicants.
VERSUS
Director, M/s Twenty-One Sakhar Karkhana Unit No.3 & Others.
...} RESpondents.
INDEX
S.N Annexure Particulars of Documents Pages
From -
To
1 Form-li Application for Relief & Compensation A2o- 13
2 | Annexure-A | Statement prepared on the basis of actual yield | o4¢
and income with rate received in respect of |
damage caused to the Applicants & their Family- |
o | H5F
Members -
3 | Annexure-A-1 | D.D. drawn on the State Bank of India, ..... Branch 99 g
bearing No .... along with Forwarding Letter dated | _
11* March, 2024 submitted to Registrar, NGT, WZ, 99
Bench at Pune |
4 | Annexure-B& | Certificates of the Applicants below Poverty-line | 1090~
C respectively |O9®)
5 | Annexure-D | True Translated Copy of Marathi into English duly | | o072
typed in respect of Random Assessment of Crops
of 2 Applicants (Nos-6 & 12 respectively) along r
with the available copy in Marathi-Panchnama by \oo4- |
the Agricultural Assistant from Krishi Adhikashak I
Office in the presence of other Govt — Officers .
6 | Annexure-E | An Affidavit in the support of this Form-Ii 1095 - broe |

Yaph
For the Applicants.
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BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN ZONE BENCH, PUNE, AT-
PUNE

Original Application No.113 of 2023WZ.

Kapil Baliram Bomnale & 23 Others
wenn} Applicants,
VERSUS
Director, M/s Twenty-One Sakhar Karkhana Unit No.3 & Others.
......... .} Respondents.

APPLICATION ON BEHALF OF THE APPLICANTS FOR SANCTION OF
ENVIRONMENTAL COMPENSATION/DAMAGE CAUSED TO THE AGRICULTURAL
LAND & CROPS & YIELDS AS WELL AS ENVIRONMENT (AIR, WATER & PUBLIC
HEALTH)

MAY IT PLEASE YOUR HONOUR:

The Applicants have gone carefully through the Reply-Affidavit filed on behalf
of the Respondent No.1 and the Respondent No. 2 & 3 respectively as well as
the Joint Committee Report served by the Respondent-Board vide Email dated
04™ February,2024 one day before last date of hearing. The Applicant has
decided to file this Application for Sanction of Environmental
Compensation/Damages with reference to the Joint Committee-Report so as
to bring on record them as under:

1) At the outset the Applicants would like to submit that they would like
to file the Application in the prescribed Form Il of Application for Relief
& Compensation under the Rule-8 (1) in compliance of the Order passed
by this Hon’ble Tribunal dated 05" February, 2024 as below:

The Applicants have tried at their best level to prepare a Statement in
respect of damage caused by them due to discharge of pollutants (Black
Smoke & Black Ash, Air Pollutants, Highly Polluted Effluent etc.) to their
agricultural lands, crops and vyield as well as public health and
environment. The information is compiled from the actual damage
caused after various crops taken by them during last 5 years and expected
yield with regard to earlier crops taken by them, actual yield received,

market price & reduced price received by the. icants & their Family-
jts" ifation with the black

<
m
3
o
1]
@
z
o 3
-
o
3
P
-
(1]
o
b= |
[+1]
[n)
O
(o]
e
=
-+
o
E
1]




B TS T S, W W S S Ve

i F 37"\

smoke & ash as well as polluted discharge of effluent which also affected
fertility of their agricultural lands. A Statement prepared on the basis of
actual yield and income with rate received in respect of damage caused to
the Applicants & their Family-Members is enclosed herewith and marked
as an Annexure-A collectively. Total Rs. 2,12,85,078/- Two Crores Twelve
Lakhs Eighty Five Thousands & Seventy-Eight Rupees Compensation has
been calculated by the Applicants & their Family- Members towards
damage caused to them, for which necessary Fees amounting to Rs.
1,93,956/- excluding the Compensation being claimed for 2 Applicants
(Applicant Nos.8 & 13 respectively) is being deposited by DD No. 938007
Drawn on State Bank of India, Bhosari Branch at PCMC. A true copy of the
Forwarding Letter by which DD is deposited at the Office of Hon’ble
Regi NGT, WZ Bench at Pune with copy of DD is enclosed herewith
& and marked as an Annexure-A-1.
2) The Applicants would like to submit their information in the Prescribed Form
Il as under:

2.1) The names of the Applicants & their Family Members who have
suffered heavy damages with their addresses with the Sex & Date of
Birth are reproduced as under:

S.N. | Full Name of Age | Occupation | Address of Date of

Applicant & Sex Applicant Birth
1 | ShriKapil 25 |Farmer Shivanilamga, | o 06 1998
Taluka-Loha,
Baliram District-Nanded.

Bomnale-Male

2 Shri Gangadhar |54 | Farmer Sh:vz:“msa. 01.01.1969

Taluka-Loha,
Shesherao District-Nanded.
Bomnale- Male

3 Shri Somnath 31 | Farmer Shivani Jamga, 04.07.1991

" Taluka-Loha, [
Balaji Bhalake District-Nanded. ‘

Male al
4 Shri Baliram 44 | Farmer Shivani Jamga, 01.01.1980
Taluka-Loha,
::I:::::ZOMale District-Nanded.
5 |ShriDamodar |58 |Farmer | Shivanijamgs, 0.‘:.011959(
Taluka-Loha,
Laxman Rao District-Nanded. |
Jamge- Male I
6 | ShivrajSheshrao |44 | Farmer Shivani Jamga,
Bomnale-Male

Taluka-Loha,
District-Nanded. J




9 i A
’ 7 Shru Sunil Damodhar ] 34 Farmer :hli\f:"”argz [
aluka-Loha, District-
| .Iamge-Male s 17.05.1989
3 Shri Baliram RaoSaheb 46 Farmer f_h;"’ak:‘ :;:18%' 2 01.01.1978
aluka-Loha, District-
I= Bhalake-Male Sanded.
9 Shri Madhukar Bhimrao 59 Farmer ?h:";ﬂfzahmsa:i " 01.01.1964
aluka-Loha, District-
Bhalake-Male Nipided.
10 Shri Madhavrao Kondiba | 64 Farmer Shivani Jamga, 01.01.1959
Bomnale-Male Taluka-Loha, District-
- ¥ Nanded.
11 Shri Parmeshwar 36 Farmer 5::":'“ Jamga, 13.07.1987
Taluka-Loha, District-
;aar;zadharrao Bomnale- Manded
12 | Shri Bharat Shrirang 34 | Farmer Shivani ’ahmla:i 01.01.1990
= Taluka-Loha, District-
Jamge-Male. Kanded:
13 | Shri Gajanan Balaji 44 | Farmer Shivani Jamga, 01.01.1980
Bhalake-Male Taluka-Loha, District-
2 Nanded.
14 Shri Vyankati Shivappa 61 Farmer Shivani Jamga, 01.01.1963
Bhalake-Male Taluka-t.oha, Dlstrlct-
i Nanded.
15 Shri Sanjay Damodar 41 |Farmer ShiiV:ﬂi lahmsa; 14.12.1982
i Taluka-Loha, District-
Jamge-Male. Handad,
16 | ShriSidheshwar Vyankati (34 | Farmer Shivani Jamga, 01.01.1989
Bhalake-Male. Taluka-Loha, District-
i Nanded.
17 Shri Pralhad Madhavrao |35 Farmer Shivani Jamga, 01.01.1988
Bomnale-Male. Taluks-Loha, District-
Nanded.
18 Shri Balaji Bhimrao 65 | Farmer Shivani Jamga, 01.01.1959
Bhalake-Male. Taluka-Loha, District-
Nanded.
19 | Shri Nagesh Shivraj 26 | Farmer Shivani Jamga, 09.06.1997
Bomnale-Male. Taluka-Loha, District-
Nanded.
20 Shri Kondiba Gangadhar |31 Farmer Shivani Jamga, 01.01.1993
Bomnale- Male. Taluka»-l.oha, District-
Nanded.
21 Shri Onkar Madhukar 41 Farmer Shivani Jamga, 0&]31983
Bhalake- Male. Taluka-Loha, D'ﬁﬁﬁw "

Nanded. /5 —
! w
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22 | ShriSidheshwar 34 |Farmer Shivanilamga, | 01.01.1990
a Taluka-Loha, District- | '
Ilt:-iaaat;gadhar Bomnale S |
. |
: —
23 Shri Chhatrapati Shrirang | 30 Farmer Shivani Jamga, ’ 09.01.1994
¥ Taluka-Loha, District-
Jamge- Male, ) X sy |
24 Shri Umakant Madhavrao | 38 Farmer Shivani Jamga, 10 03. 1985
Bomnale- Mal e Taluka-Loha, District-
: Nanded. ! il

2.2) Nature of Injuries suffered- The Applicants are Farmers and
dependent for their Livelihood and Bread & Butter mainly on the
agricultural income. The Applicants Total Agricultural Land besides
20.06 Acres Land acquired by the Unit No.3 is about 103 Acres of
- Agricultural Land being owned by the Applicants’ Family - Members,
& which is adjoining and surrounding the Unit No. 3-Sugar Factory of the
. R.N.1, on which the Livelihood of the Applicants’ as well as their Family
— Members dependent, which are being damaged and affected due to
discharge of effluent from the factory of the R.N.1’s Unit No.3 & its black
smoke as well as black ash on the Applicants’ Agricultural Land and their
residential areas. The Statement of 7/12 & 8A Extracts of the Applicants’
Family — Members with 7/12 Extracts are already enclosed with the
Counter-Affidavit to the Respondent-No.1 at’ aﬁ*ﬂfiﬁﬁxﬁh-ﬂcoﬂecﬂvely The
Applicant would like to refer to & rely up on the said 7/12 Extracts.

The Applicants have shown actual crops being taken by them in the

above period, however, Talathi is showing earlier crop/s years together

P without making year to year changes. Therefore, after this fact has come

) to know to the notice of the Applicants at the time of making application
for compensation in the prescribed format, it has been immediately
informed to the Talathi to correct the names of crops. In fact, the Joint
Committee has already verified which crops are helng taken. The
Applicants would also llke to rely up on earller Repor :

ed & noted by the concerned ofﬁcers and
enclosed to our Application & Rejoinder-Reply also. ;
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No.113 of 2023W?Z) The Joint Inspection Report dated 17-01-2023 while
examining & investigation of Complaint of Gangadhar Sheshrao
Bomnale (Applicant No.- 2) specifically observed percolation in
agricultural crops in adjoining lands of 22 Acres of Shri Gangadhar
Bomnale at a distance of 20 feet towards east of Karkhana where
sugarcane, wheat, jawar, tomato, cotton, gram etc. crops were
observed to be damaged with ash contents spread on it. Similarly, at
Southside adjoining Karkhana backside land of Sidheshwar Venkati
Bhalake, Applicant — No.16 of 10 acres land in which gram, onion, chili,
grass, sugarcane crops observed to be damaged due to spread over it &
effluent of Karkhana as well as agricultural pond. The land of Madhukar
Bhimrao Bhalake-Applicant No.9’s 12 Acres of Agricultural Land with
Turmeric, Cotton, Jawar, Wheat, Gram crops observed to be damaged.
‘{Annexure-B-Pages-474 to 480 of Rejoinder-Reply to R.N.1-Reply.)

2.3) Besides, the damage to the Crops & Agricultural Land, the Water of
Wells of nearby farmers & artificial lake farm (Shet-Tale) have been
poliuted. The R.N. 1 has not been permitted to discharge any
treated/undertreated/untreated effluent outside factory-premises and
to achieve standards prescribed for disposal on land for irrigation
purposes. The results of Joint Vigllahceiaﬁ?ﬁlﬁ”s';oﬁ[[gﬁgm"w el
are highly exceeding, which are enclosed at Annexure-1 (113 to 138
Joint Inspection Report dated 17'" January, 2023 clearly ohserved
discharge of effluent outside premises of Karkhana and percolation
thereof in the Agricultural Crops and in adjoining agricultural land &
~further flowing to the west side and mixed up at a distance of 1.5 km
Village-Nalla and further meeting to Godavari-River at about 2 km. In
fact, Samples are collected by Joint Committee of Shet Tale and nearby
wells, which results are to be made available by Joint Committee itself.
The nearby wells & Shet- Tale (Artificial Farm-Lake provided for
Irrigation purpose by Shri Sidheshwar Bhalake, Applicant No.16.) are
polluted & hence damages are to be assessed for its Restoration &
whatever damage is already caused to be assessed by Expert-Agency &
needs to be directed to be paid.
2.4) The Place of Agricultural Lands of the Applicants are adjolnlng the
R.N.1- Industry from 10-20 Feet minimum & maximum /}W
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damage has been caused between the period 2019-20 to 2023-24 as
shown in the Tabular Form of Applicants/Their Family-Members who
have suffered Losses or Damages due to Reduced Price-Consideration
received by them on account of Black Smoke with Black Ash contents
mixed in the crops and causing pollution of yield, Reduction of Price &
Total Income also.
A Table showing Form of Applicants/Their Family-Members who have
suffered Losses or Damages due to Reduced Price-Consideration
received by them on account of Black Smoke with Black Ash contents
mixed in the crops and causing pollution of yield, Reduction of Price &
Total Income is already enclosed as an Annexure-A above. The nature of
injury is heavy pecuniary-losses caused as shown in the Table & Other
Annexures referred in this Affidavit, which are enclosed to the Original
« Application & Rejoinder-Reply to the R.N. 1’s Affidavit.
s+ 2.4) The Main-Complaints are made to Taluka Krishi- Adhikari, Loha,
- District-Nanded, District-Collector, Nanded, Tahsildar-Loha, Sub
Regional Officer, MPCB, & State Government from time to time. The
pollution of R.N. 1 comes under the jurisdiction of MPCB as far as
initiating appropriate action/s to stop pollution, imposition of EDC &
taking stringent legal actions including issuance of directions, filing of
prosecution etc. The Police Station under whose jurisdiction the R.N.1 is
situated is Loha Police Station in Loha, District-Nanded.
2.5) The Agricultural Land bearing 7/12 Extract No.327 of 0.40 Ha owned
by Shri Damodar Laxman Jamge, the Applicant No. 4 was being
unauthorizedly occupied by the R.N.1 (M/s Venkateshwara Sugar P. Ltd)
w , which has come into the possession of the Applicant No.4 in the Month
of August,2022. However, the R.N. 1 has damaged it to such an extent
due to improper use thereof and become infertile, which needs to be
certified by the Agricultural Expert.
2.6) The following Applicants & their Family-Members have suffered
heavy damages due to discharge of black smoke with black ash contents
and discharge of polluted effluent & air pollutants to their agricultural
lands and crops as well as yield and therefore Claimants and their
relationship with the Applicants is as under:




A6
'Sr.  Name of the I\—pplicant/ Relation with 7/12 Areain ]
No. ' Family Members of the Applicant Extract Hector
| Applicant Land
, Survey
No/s
' Shri Kapil Baliram Bomnale | Father of 365 1.54
1 (Land in the Name of Shri Applicant No-1 |and
' Baliram Shesherao Bomnale, | and Applicant | 554 0.60
Father of Applicant) No-4
2 Shri Gangadhar Shesherao Applicant No-2 | 556 0.59
Bomnale
Shri Somnath Balaji Bhalake | Father of 336 1.05
3 (Land in the Name of Shri Applicant No-3 | 338 0.26
Balaji Bhimrao Bhalake, and Applicant and 0.23
} Father of Applicant) No-18 355
'4 | Shri Damodhar Laxman Applicant No-5 | 327 0.40
Jamge
Applicant No-6 | 365 0.62
5 Shri Shivraj Shesherao And
Bomnale 556 0.60
6 Shri Sunil Damodhar Jamge | Applicant No-7 | 304 1.90
7 Shri Baliram Rao Saheb Applicant No-8 | 442 2.0
Bhalake
338 0.25
8 Shri Madhukar Bhimrao Applicant No-9 | 355 0.22
Bhalake And
356 0.50
9 Shri Madhavrao Kondiba Applicant No-10 | 555 1.69
Bomnale
10 | Shri Parmeshwar Gangadhar | Applicant No-11 | 365 0.52
Bomnale
Applicant No-12 | 311 1.36
11 | Shri Bharat Shrirang Jamge And
326 0.10
12 | Shri Gajanan Balaji Bhalake | Applicant No-13 | 349 2.21
13 | Shri Vyankati Shivappa Applicant No-14 | 350 1.70
Bhalake
14 | Shri Sanjay Damodhar Jamge | Applicant No-15 | 304 1.90
15 | Shri Sidheshwar Vyankati Applicant No-16 | 350
Bhalake
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-
16 | Shri Pralhad Madhavrao Applicant No-17 | 365 | 1.70
Bomnale = F
17 | Shri Nagesh Shivraj Bomnale | Applicant No-19 | 365 | 046
18 | shri Kondiba Gangadhar Applicant No-20 | 365 0.51 _;
Bomnale |
19 | Shri Omkar Madhukar Applicant No-21 | 340 | 1.02 |
Bhalake
20 | Shri Kondiba Gangadhar Applicant No-22 | 365 ' 0.52 _
Bomnale i
327 0.69 |
21 | shri Chhatrapati Shrirang Applicant No-23 | And J
Jamge 330 1.12 ]
22 | Shri Umakant Madhavrao Applicant No-24 | 365 & 0.97 ;’
Bomnale 355 0.80 |
! Mother Of 554 0.55
23 | Srimati Sarjabai Shesherao Applicant No-4 | And
Bomnale 556 0.46 i
24 | Mrs. Shantabai Shivraj Wife of 365 0.80 ‘
Bomnale Applicant No-6
25 | Mrs. Sarasvatibai Madhavrao | Wife of 552 1.02
Bomnale ' Applicant No-10
26 | Shri Shesherao Shivraj Son of Applicant | 365 0.47
Bomnale No-6
27 | Mrs. Laxmibai Vyankati Wife of 449 0.40
Bhalake Applicant No-14
Wife of 327 0.68
28 | Mrs. Swati Bharat Jamge Applicant No-12 | and |
330 1.12
29 | Mrs. Dwarkabai Shrirang Mother of 311 1.36
Jamge Applicant No-23
30 | Mrs. Gangabai Damodhar Wife of 304 3.57
Jamge Applicant No-5

3) Facts of the Case — The facts of the case are summarized in a
chronological order as under:
The Applicants are Farmers having their Agricultural Lands adjoining and
nearby areas of case as under X
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A) The present original application pertains to the serious
environmental pollution being caused continuously by the Respondent
No.1 in collusion with the other Respondents in violation of various
environmental norms.

B) The Respondent No.1 has caused highly polluted discharge of its
effluent and pollutants in violation of consent conditions without
providing adequate and suitable treatment & disposal arrangement and
without operating it to achieve standards prescribed in the consent and
under the provisions of the Environment (Protection) Act, 1986, thereby
causing serious pollution in the nearby agricultural land, environment &
streams. Their pollution is harmful to the health & safety of the
surrounding people, farmers and seriously affecting nearby farmers &

causing nuisance.
C) The Respondent-Authorities instead of initiating stringent actions

including filing of prosecution, imposing environmental compensation

and issuing prohibiting the continuous degradation and pollution of
environment, agricultural lands and environment at large as well as
health of the nearby affected farmers & residents protecting the
respondent no.1 by not taking any steps to stop it.

D) Inadequate Information given to prevent Applicants from initiating
any further substantial action and to delay any proceedings against the
Respondent No.1.
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Sr. | Date of | Event or Chronology of Actions initiated
No. | Events :
1 28-02- | Application made under the RTI to obtain certain
2023 _ | information about project of the Respondent No.1
2 17-03- |Inadequate Information received under RTI from |
2023 | Public Information Officer, MPCB, Nanded

3 |06-04- |15 Days’ Notice given by the Twenty-One Sakhar
2023 Karkhana Dharashiv (Unit No.3) Badhit Shetkari Kruti
Samiti, Nanded.

B 19-04- |Sham Public Hearing conducted for Expansion of
2023 Sugar- Production capacity ensuring that the
Applicant will not even knowing its date & venue as
well keeping villagers in dark & not making available
any of the documents including Executive Summary,

| EIA Report etc.
5 12-06- | True Translation of the Marathi Letter given by the
y: 2023 Applicants to the MPCB to make available §

information & documents of Public Hearing. .

After not initiating any substantial actions by the Respondents, the
Applicants had no alternative than to file the present Application before
this Hon’ble Tribunal bearing No.113 of 2024. This Hon’ble Tribunal
pleased to admit the Application and allowed to file an Application for
grant of relief and compensation.
" 4) Grounds for Relief with Legal Provisions: The grounds for relief with the
legal provisions are summarized as under:
4.1) The Applicants & their Family-Members are dependent for their
bread and butter as well as livelihood on their agricultural income being
«/the main source of earnings. fhey have fundamental right to cultivate
wagriculture activity under Article 19 (1) (g) read with the Article 21 of the
Constitution of India for their livelihood and clean environment.
4.2) The Respondent No.1 has violated the conditions of consent
granted to it by not complying with the prescribed standards for effluent
& emission, thereby causing pollution of nearby agricultural lands of the
Applicants & their Family-Members as well as to their public health and
cattle, crops. This has caused damage to their livelihood.
4.3) Since, the Agricultural Land and Water Resources have been
polluted, it is necessary that the R.N. 1 is liable to take restoration
measures and pay compensation to the Applicants as \g{(@iﬁt \b?‘;‘; .
them on the basis of losses shown by them. . '

Q\‘k A wi/
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4.4) The Applicants have been unable to assess damage caused to the
Agricultural Land & Water Pollution of their Water-Resources as well as
Restoration Cost including damage caused to the public health on
account of their limited knowledge and poor economical conditions.
Hence, it is prayed that this may kindly be assigned to an Expert Agency.

5) The Applicants has filed Applications before District Collector for grant
relief under Public Liability Insurance Act, 1991 but no relief/s are granted till
date. The Original Application No.113 of 2023WZ |s pendmg before thls
Hon’ble Tribunal. The Certificates of 2 Applicg;m who are below poverty line
are enclosed herewith & marked as an Annexure-B & C respegtiﬁw

6) Suggestions about the observations in the Final Joint Committee Report
prepared on the basis of joint inspection cum monitoring of the industry
carried out on 14-12-2023 & 15-12-2023 and Analytical Reports as below:

6.1) Itis submitted that the results and reports of the MPCB referred in original
application duly supported by earlier visit & inspection reports referred in the
application, rejoinder-reply to the R.N.1’s Affidavit & this present Application
may kindly be taken into consideration, which are highly exceeding and caused
damage to the Applicants, their Agricultural Lands, their Crops & Public Health
as well as their cattle etc. for the period for which it was exceeding the
standards prescribed in the consent. ;

6.2) As per the daily manufacturing report submitted by the R.N.1, on few .
occasions, the maximum cane crushed per day varied from 2,743 to 3,350 TCD,
which was observed to be more than the per day consented capacity of 2,500
TCD.

6.3) As per observation of the Joint Committee, out of the available 57
aggregated entries of per day data, the industry was found non-complied for
7 times for COD parameter.

6.4) 48-56 times on the basis of data analysis, the J. Committee observed that
OCEMS (Effluent) sensors were neither working nor transmitting the real time
data into MPCB & CPCB Servers, which may be due to very poor O & M of
installed OCEMS (Effluent) sensors & ancillary IT-Infrastructure. Thus, it did not
represent the representative & factual monitored data i C

aforesaid monitored parameters at final outlet of ETP. .-/O" ] = \"
?/*"iﬁ» o

vl *
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) 6.5) Joint Committee also specifically observed that the industry was found
non-complied w.r.to discharge standards i e 55:140,1668 & 128 against
100mg/l, BOD:330,525 &262 against 100 mg/l and COD:800,1416 & 800
against 250mg/I respectively. It was also observed that nalla concentration
was also exceeding. Similarly, the PM:163 against 150 mg/Nm3 observed. In
fact, all other exceeding reports of MPCB were made available to the Joint
Committee are not referred by the J.C.

6.6) The Joint Committee also observed a no of other non-compliances, which
are contributing factors for damage caused to the Applicants.

6.7) J.C. specifically observed that concentration of BOD & COD from the open
Dug Well of Sidheshwar V. Bhalake, Applicant No.16 reveals contamination of
ground water, which may be due to percolation of spray pond effluent. This
was also observed by the MPCB earlier.

6.8) J.C. also observed that the agricultural produce/crops have been
deposited with the bagasse soot particles i.e. emission from bagasse field
boilers. Thereby deteriorating the product quality & apparently less market
price for particular agricultural produce.

6.9) The J.C. also summarized other non-compliances reported by the MPCB in
Table-8.

' 6.10) Though, the J.C. visited the agricultural land of the Applicant No.1 & 4,5,
9 & 11 respectively did not mention in its report about its observations in
respect of their Gats.

6.11) Hon’ble Joint Committee has specifically recommended that a detailed
study be conducted through reputed institute like Mahatma Phule Krishi
Vidyapith/Parbhani /Major Govt Engineering Colleges to prepare Detailed
Project Report (DPR) for remediation of the contaminated ground water.

7) The Applicants prays for the following reliefs:

7.1) The Applicants may kindly be allowed deposit Application Fees on behalf
of all the Applicants except 2 Applicants who are below poverty line.

7.2) The Applicants may kindly be granted interim compensation to overcome
with the present situation for taking some measures to improve its existing
deteriorated conditions of land, water pollution by taking clean-up measures
to remove black smoke and ash contents on their land, pla_nts _&*
ZAAR P
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7.3) The Applicants may kindly be allowed to deposit in the form of a crossed
demand draft drawn on a nationalized bank in favour of the Registrar payable
at the main branch of that bank at station where the place of sitting of the
Hon’ble Tribunal is situated with the Registrar, Hon’ble National Green
Tribunal, Western Zone Bench, Pune as they are unable to transfer such
amount collected proportionately from the eligible Applicants who are
required to deposit 1% fee of equivalent to one per cent of the amount of
compensation claimed, subject to a minimum of one thousand rupees
compensation equivalent to one per cent of the total amount of compensation
claimed by 22 Applicants excluding 2 Applicants who are below the poverty
line determined in accordance with the guidelines issued by the Central
Government from time to time in this regard or indigent person determined in
accordance with the CPC.

7.4) The Applicants may kindly be allowed to deposit the Fee under Rule-12 (1)
of the National Green Tribunal (Practices & Procedure) Rules, 2011 in respect
of 1% fee of equivalent to one per cent of the amount of compensation
claimed, subject to a minimum of one thousand rupees compensation
equivalent to one per cent of the total amount of compensation claimed by 22
Applicants within reasonable time approved by this Hon’ble Tribunal in 2
installments.

The List of Documents relied upon by the Applicants are as under:

a) Original Application with Annexures thereto.

b) Rejoinder Reply to the R.N.1 Affidavit in Reply to the Maln Application.

c) A Statement prepared on the basisﬂof@g;gﬁl}iyle‘ incot t
received in respect of damaggmga to the A its &
Members. (Annexure-A to this Applicati

e) Random Assessment of Crops of 2 Applicants (Nos-6 & 12 respectively)
by Agricultural Assistant from Krishi Adhikashak Office in the presence
of other Govt — Officers of Crops Cutting Samiti and Farmers- Which
shows that the Crops -Yield has been considerably d
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a) A Statement prepared on the basis of actual yield and income with rate
received in respect of damage caused to the Applicants & their Family-
Members. (Annexure-A to this Application for Relief & Compensation.

B&*elftbi;tiﬁcétesofznppllcants who are below poverty line are enclosed
herewith & marked as an Annexure-B & C respectively.

d) Random Assessment of Crops of 2 Applicants (Nos-6 & 12 respectively)
by Agricultural Assistant from Krishi Adhikashak Office in the presence
of other Govt — Officers of Crops Cutting Samiti and Farmers- Which
shows that the Crops -Yield has been considerably decreased. A
Statement in respect of Random Assessment of Crops of 2 Farmers
selected by the Assistant from the Krishi Adhikashak is enclosed &

marked as an Annexure-D itk True Tarcmslabon i ® Eogl sl «
&) DD dvuwon on 12T, Bhosass No -A3RB007 A qt a
WW-3-20G24 6F Rs- | q_grqs‘t.‘!-cf-\nnexwrv—ﬁ\—/j.)
An Affidavit in the support of this Form-I1 is enclosed herewith & marked

as an Annexure- E

Dated this 7™ day of March, 2024

Full Name of Applicant | Age Occupation | Address of Signature
Applicant | _
R Shivani Jamga, .
Shri Kapil Baliram 25 Farmer TSl it ¢ |

Bomnale-Male Nanded.

Shri Gangadhar 54 Farmer Shivani Jamga, )
Shesherao Bomnale- LZI::a;:Oha' District- ‘.Wlﬁ? R q
Male -
Shri Somnath Balaji 31 Farmer Shivani Jamga, . '
Bhalake-Male ‘ Taluka-Loha, District- | A\ 121 1% 1
Nanded.
Shri Baliram Shesherao [ 44 | Farmer Shivani Jamga, Ey f
Bomnale = Male Talulta-Loha, District-
Nanded. l
Shri Damodar Laxman |58 | Farmer Sh;'vani g, - i)
Rao Jam‘e. Male Taluka-Loha, District- [ 2 ‘tr\'(\tr} S V-
Nanded. 5 .
anded ) /6'( A__ >
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,{ "B Shlvraj Sheshrao 44 Farmer ih:"::i iﬂhmﬂa&
aluka-Loha, District- < o
| Bomnale-Male B @Wﬂ‘
7 Shri Sunil Damodhar 33 Farmer Sh:v::l Ja:\asa.i @
Taluka-Loha, District-
Jamge-Male g n
8 Shri Baliram Rao Saheb | 43 | Farmer :h:":"f::;"aﬂsl W
aluka , District-
Bhalake-Male v ol m’
9 Shri Madhukar 58 Farmer Shivani Jamga, _
Bhimrao Bhalake-Male TRlich-Laka, Distvice»
: Nanded.
10 Shri Madhavrao 64 Farmer Shivani Jamga,
1 Taluka-Loha, District-
:::::iba Bomnale o Hl&‘ 5
11 Shri Parmeshwar 34 Farmer Shivani Jamga,
. Gangadharrao Taluka-Loha, District-
Nanded. @'—{L-
| Bomnale-Male. -
12 Shri Bharat Shrirang 33 Farmer Shivani Jamga, M
Jamge-Male Taluka-Loha, District-
) Nanded.
13 Shri Gajanan Balaji 43 | Farmer Shivani Jamga, 3
Bhalake-Male. Taluka-Loha, District- hr) foyery
Nanded.
14 Shri Vyankati Shivappa | 60 Farmer Shivani Jamga, -
Bhalake-Male. Taluka-Loha, District- m%.
Nanded.
15 Shri Sanjay Damodar | 38 Farmer Shivani Jamga,
Nanded.
16 Shri Sidheshwar 34 Farmer Shivani Jamga,
Vyankati Bhalake Taluka-Loha, District- ﬁé@i
Nanded.
17 | ShriPralhad 35 | Farmer Shivani Jamga, - g
Madhavrao Bomnale- Talulks-Lot, Distict-
Male. Nanded.
18 Shri Balaji Bhimrao 65 Farmer Shivani Jamga,
Bhalake-Male. Taluka-tohs, District- W
Nanded.
19 Shri Nagesh Shivraj 25 Farmer Shivani Jamga,
Bomnale-Male. Taluka-Loha, District-




20 Shri Kondiba 30 F;rmef ______ ShivaniJamga, } P
Ga . Taluka-Loha, District- ) mosr—,
Mar;:adhar Bomnale il \C\},',OL‘L -

21 | ShriOnkar Madhukar |40 | Farmer Shivani Jamga, LT ]
Bhalake- Male Taluka-Loha, District-

’ Nanded. a

22 | ShriSidheshwar 32 | Farmer Shivani Jamga, 1%
Gangadhar Bomnale- Taluka-Loha, District- @ i%z i1
Male. Nanded. ~ _

23 | Shri Chhatrapati 29 | Farmer Shivani Jamga, il |
Shrirang Jamge- Male. Taluka-Loha, District- W

Nanded., ’ Ll

24 Shri Umakant 38 Farmer Shivani Jamga,

Taluka-Loha, District-
l\h::;havrao Bomnale- Riddad % 7 |
VERIFICATION

We, the Applicants hereby verify that the contents of para-1 to 6 of this
Application filed by the Original Application in Form-Il under Rule-8 (1) read
with the Rule-12 of the National Green Tribunal (Practices & Procedure) Rules,
2011 are true & correct to the best of our knowledge & belief as well as on the
basis of office-record and our personal knowledge. All Annexures thereto are
true office copies of documents available with us and filing it on behalf of all

the Applicants.
Dated this .... day of ...... , 2024 at Nanded.
S.N. | Full Name of Age | Occupation | Address of Signature of
Applicant & Sex Applicant Applicant/s
Shivani Jamga,
1 Shri Kapil Baliram 25 | Farmer Yaluka Lt Yok
Bomnale-Male District-Nanded. <
2 Shri Gangadhar 54 | Farmer Shivani Jamga, Ty
Taluka-Loha, 157 L}‘ﬁma,
:heshe;'aoM . District-Nanded, e
omnale- Male
/’:(K—F‘?}
2O -
P i
% R WA\
(¥ ST& RU

g

3\

P_T)mlE 7
| Qﬁﬁl@%@ ’
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DZE
'_3 [Shri Somnath Balaji |31 | Farmer Shivani Jamga, 5 N
‘ p Taluka-Loha, %&\\31 afqq
L LBhalake — District-Nanded. U
4 ' Shri Baliram 44 | Farmer ShiV:;ll Jarl:\za. Wb—
i ) Taluka-Loha,
1 | Shesherao Bomnale anrireae W
| ' Male
E ' Shri Damodar 58 | Farmer Sh:}':n'hhmsa. e
| Taluka-Loha, -
| l :;i:;:an RS limge- District-Nanded. 4 DEGIL B
:i Shivraj Sheshrao 44 | Farmer Shivani Jamga,
Taluka-Loha, :
Ronmiess District-Nanded. W
7 Shri Sunil Damodhar | 33 | Farmer Shivani Jamga, @
P Taluka-Loha, A
lamge-isie District-Nanded. .
8 Shri Baliram Rao 43 | Farmer Sh:\f:n“al:sa. Grgl/
W Taluka-Loha, _ ?
':::lzb Bhalake District-Nanded. ll
9 Shri Madhukar 58 | Farmer Shivani Jamga, W
8 N Taluka-Loha,
:ﬂhal;:rao Bisaiaka District-Nanded,
10 Shri Madhavrao 64 | Farmer Shivani Jamga, e ""“13
K ' . Taluka-Loha,
Moa'::lba Bommale District-Nanded.
11 Shri Parmeshwar 34 | Farmer Shivani Jamga,
Gangadharrao ;?s';‘::_":h:ae - &Eﬁ—
Bomnale-Male. .
12 | ShriBharat Shrirang |33 | Farmer Shivani Jamga, %
Jamge-Male. Taluka-Loba,
District-Nanded.
13 Shri Gajanan Balaji |43 | Farmer Shivani Jamga,
Bhalake-Male. Taluka-Loha, m
District-Nanded.
14 Shri Vyankati 60 | Farmer Shivani Jamga,
Shivappa Bhalake- Taluka-Loha, -
Male PP District-Nanded. mﬁ
15 Shri Sanjay 38 | Farmer Shivani Jamga,
Damodar Jamge- Taliics-loba, L
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16 | Shri Sidheshwar 34 | Farmer ?-".‘"_i"‘"‘i:?“'" e d
aluka-Loha, SR | i
Vyankati Bhalake e e ‘%‘E}«?qg !
17 | shriPralhad 35 |Farmer | shwani s, Usgi
N Taluka-Loha,
':;::a?:\:ale District-Nanded.
18 Shri Balaji Bhimrao | 65 |Farmer Shivani Jamga,
Taluka-Loha,
Bhalake-Male. District-Nanded. dﬂ?ﬁtﬁ ]
19 Shri Nagesh Shivraj | 25 | Farmer Sh:v:r;l Ja:'sa. S
. Taluka-Loha, -
Bomnale-Male. ez, I N
20 | Shri Kondiba 30 | Farmer ih:\':"* ::hmga: | !
aluka- a,
g:;f:::?;na'e District-Nanded. @wﬁm&f” !
21 Shri Onkar 40 | Farmer ?h:\f:nl :ahmsa.
: aluka-Loha,
::::Iehukar Bhalake- i M
22 | ShriSidheshwar 32 | Farmer Shivani Jamga, 2 1
Ga dhar Taluka-Loha, m *‘:L
Bo::?a'e. Male District-Nanded.
23 | Shri Chhatrapati 29 |Farmer :h:v::”;:ga' ; W
aluka- a, -
Sh;:-::ang Jamge’ District-Nanded. e
24 Shri Umakant 38 | Farmer Shivani Jamga,
Mﬂdhamo Taluka-Loha, %
, District-Nanded.
Bomnale- Male.
BEFORE ME
MANJUSHAS. TADAY
ADVOCATE & NOTARY

GOVT. OF INDIA
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REPORT OF THE JOINT COMMITTEE IN COMPLANCE WITH ORDER DATED
01/09/2023 OF THE HON’BLE NATIONAL GREEN TRIBUNAL (NGT) IN THE MATTER
OF OA NO. 113/2023 (WZ), SHRI KAPIL BALIRAM BOMNALE & ORS VS DIRECTOR,
M/S TWENTY-ONE SAKAHAR KARKHANA UNIT NO. 3 & ORS

1.0 Background

Grievance in the Original Application No. 113 of 2023 (W2), titled Shri Kapil Baliram
Bomnale & Ors Vs Director, M/s Twenty-One Sakahar Karkhana Unit No. 3 & Ors.
as per order dated 01/09/2023 of the Hon’ble NGT is about the respondent industry
i.e. M/s Twenty-One Sakahar Karkhana Unit No. 3, Survey nos. 313, 317, 321, 322,
325, 326, 327, 329 and 353, Shivani (Jamga), Taluka: Loha, District: Nanded
(hereinafter referred as the industry) is discharging highly polluted effluent and
wastewater outside the industry premises, which meets village nalah & ultimately
meets the Godavari River. Further allegations as per the aforesaid Hon'ble NGT
order are about that the industry is emitting blackish smoke, which is spreading over
the crops grown on the agricultural fields of the applicants and causing damage to
the crops.

Hon'ble NGT directed vide order dated 01/09/2023 (copy of Hon'ble NGT order,
dated 01/09/2023 is given at Annexure-1) and relevant order is reproduced as
below:
“...12. We deem it just and proper to constitute a Joint Committee comprising
one Member each of:-
(i). The Central Pollution Control Board (CPCB);
(ii). The Maharashtra Pollution Control Board (MPCB);
(iii). The District Collector; and
(iv). The District Agricultural Officer.

13. The MPCB shall be the nodal agency for coordination and logistic support.

14. The Joint Committee is directed to visit the site after informing the
applicants and submit a report with respect to the allegations made in the
present application, action taken at their end so far, its remedial measures
and also the environmental compensation, which could be directed to be
levied from the concerned respondent, within a period of four weeks.

Page 1 of 46
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15. Applicants are directed to supply the required documents and copy of the
application to MPCB for circulation of the same to the members of the

Committee within a period of one week.

16. The report in the matter be submitted by the MPCB through e-filing by
using portal of NGT in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF..."

2.0 Approach and methodology

In order to comply with the aforesaid Hon'ble NGT order, dated 01/09/2023; the
Maharashtra Pollution Control Board (MPCB) vide email dated 25/09/2023 issued
the joint committee constitution order dated 21/09/2023. Also, MPCB provided the
background information and other relevant information to the joint committee for
reference & deliberation in the aforesaid matter. Upon receipt of background
information and nominee details from the nodal agency i.e. MPCB, the joint
committee initially convened a virtual meeting on 26/10/2023 to discuss the way
forward for compliance of the aforesaid Hon’ble NGT order. Upon deliberation, the
joint committee decided to carry-out inspection cum monitoring of effluent, source
emission & soil quality after resumption of cane crushing activities. Copy of the
minutes of meeting of the joint committee dated 26/10/2023 is given at Annexure-2.
Subsequently, upon receipt of information about the resumption of cane crushing
activities and based on the mutual availability of the joint committee members, joint
inspection cum monitoring of the industry was carried-out during 14/12/2023 &
15/12/2023.

The following joint committee members were present during the inspection:
i.  Shri Nishchal C., Scientist ‘D', CPCB, Regional Directorate, Pune
ii.  Shri Shankar Kendule, Sub-Regional Officer, MPCB, Nanded
iii.  Shri Abhijeet Raut, District Collector, Nanded
iv.  Shri Bhausaheb Barhate, District Superintendent Agriculture Officer, Nanded

Also, Shri Ravinfra Kshisagar, Field Officer-MPCB, Sub-Regional Office, Nanded
was present during the joint committee inspection.

Page 2 of 46
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Shri Yutik Patni, industry representative was present during the joint committee
inspection and provided the visit coordination and information about environment
management system.

As directed by the Hon'ble NGT vide order dated 01/09/2023, the joint committee
through the nodal agency i.e. MPCB had informed the applicants vide letter/email
dated 06/12/2023 about the scheduled inspection of the industry. The joint
committee heard the representation as submitted by the applicants and briefed about
the present issues and area under reference. The applicants accompanied the joint
committee during the inspection cum monitoring and showed the alleged locations
under reference. Subsequently, the joint committee carried-out inspection cum
monitoring of the effluent treatment plant (ETP) and collected 8 hourly time-weighted
composite effluent samples from inlet & final outlet of ETP; visited the alleged
agricultural land(s) of the applicants, as showed by the applicants and collected
representative soil samples. Also, the joint committee collected surface water &
ground water samples from the locations, as showed by the applicants.

3.0 About the industry

As per MPCB records, erstwhile the industry was owned & operated in the name of
M/s Venkateshwara Agro Sugar Products Pvt. Ltd.,, and obtained Consent to
Operate (CTO) on 19.03.2020, which was valid up to 31/07/2020. Thereafter, the
said industry has been taken over (purchased) by M/s DVP Group in the month of
June, 2019 & applied for CTO in the name of M/s Dharashiv Sakhar Karkhana Unit-
Il & obtained CTO in 12/11/2021. M/s. Dharashiv Sakhar Karkhana Unit-lll had
operated the industry for three cane crushing season i.e. 2019-2020, 2020-2021 &
2021-2022 with the cane crushing capacity of 3,500 TCD and renewed their CTO
from time to time, the last CTO was obtained on 28/11/2022 which was valid up to
31/07/2023. Subsequently, the said industry was purchased by M/s TSL group in the
year December, 2022 and operated in the name of M/s Twenty-One Sugars Put.
Ltd., (Unit-l). It is gathered that the IEM application for name change is in process
which was submitted to The Department for Promotion of Industry and Internal
Trade, which is a Central Government Department under the Ministry of Commerce
and Industry (vide Application Number: IEM/A/AMD/ACK/275676/2023). Hence, the
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current CTO (Renewal) is granted by MPCB in the name of M/s Dharashiv Sakhar
Karkhana Unit-IIl.

M/s Twentyone Sugars Ltd., (Unit-lll) erstwhile name: M/s Dharashiv Sakhar
Karkhana, Unit-lll is situated at Survey no. 313, 317, 321, 322, 325, 326, 327, 329,
353, Shivani (Jamga), Tal. Loha, Dist. Nanded. The industry is having consent to
operate (CTO) issued by Maharashtra Pollution Control Board (MPCB) vide no.
Format1.0/CAC/UAN No. MPCB-CONSENT-0000177210/CR/2312001037, dated
09/12/2023, which was valid up to 31/07/2024 (Copy of CTO dated 09/12/2023 is
given at Annexure-3), for manufacturing of following products:
S. no. | Product Quantity, MT/month
Sugar 12,600
Molasses | 4,725
Press mud | 4,200
Bagasse 31,500

Bl o] b =

3.1  Water and effluent management

Main source of water for the sugar industry is Godavari River i.e. Vishnupuri Project
on Godavari Riverand the industry has obtained permission from Executive
Engineer, Nanded Irrigation Division (North), Nanded. The industry has provided
separate flow meter and energy meter to the intake pipeline of river water. As per the
records, the average daily consumption of fresh water during last cane crushing
season is 235 m°/day and mainly used for process & utilities and domestic purpose.

The main sources of effluent generation from process are; mill house section, boiling
house section (multiple effect evaporators), vacuum pans, centrifugal section,
process condensate contaminated with concentrated juice, ancillary activities (rotary
vacuum filter cleaning & gland leakages from pumps, pipelines etc.) and boiler
blowdown streams. The management of process effluent & condensate and
blowdown streams from utilities are briefed as follows:

» Process effluent management: Effluent generating from mill house section,
centrifugal section & boiling house section is collected separately and
channelized into ETP for treatment. The industry has provided ETP of
reported designed capacity of 400 m%day and the reported effluent
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generation from the process is about 250 — 300 m®day (at full cane crushing
capacity). During last crushing season, the industry has utilized average 235
m®/day of fresh water and as per flow meter records, the industry has
discharged average 300 m®/day of treated effluent from ETP to irrigation on
29 acre land (as per bi-lateral agreement with farmers) as per CTO conditions
dated 09/12/2023. The various unit operations & processes of ETP are:
Process effluent > Collection pit > DSM Screen - Oil & grease skimmer >
Equalization tank - Neutralization tank (lime addition) = Primary clarifier -
Activated sludge process - Secondary clarifier > Treated effluent collection
tank - Pressure sand filter - Activated carbon filter & Treated effluent
storage lagoon (15 days storage capacity) - Treated effluent discharged for
irrigation on 29 acre land (as per bi-lateral agreement with farmers), as per
CTO conditions, dated 09/12/2023.

Process condensate management: As informed, excess process
condensate from multiple effect evaporators, pan evaporators are collected
and cooled in cooling towers. After cooling, the cooled condensate is partially
recycled @ 700 m*/day to fulfil the cold-water requirement and the remaining
excess condensate @ 480 — 500 m®/day is discharged for irrigation. Whereas,
vapour condensate from pan evaporators is handled in spray pond and
reused in the process.

As informed, domestic wastewater generation from the industry is about 20
m®/day and managed through septic tank followed by soak pit and reused for
gardening as per CTO conditions dated 09/12/2023.

Monitoring by the joint committee

The joint committee carried-out reconnaissance survey of the area under reference

where the alleged incidences of deposition of fly ash on the crops grown on the

agricultural fields of the applicants, alleged discharge of effluent into nalah/overflow

of spray pond effluent into nalah and locations as shown by the applicants, where

alleged discharge of effluent into natural ponds. During the joint inspection cum

monitoring, the joint committee collected representative soil samples from the

agricultural fields of the applicants; source emission sample from the captive co-gen
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boiler; ambient air quality monitoring at three locations i.e. two at down wind direction
& one at up wind direction, based on the pre-dominant wind direction and
accessibility & availability of infrastructure facility to place the machines; 8 hourly
time-weighted composite effluent samples from the ETP i.e. inlet of ETP, outlet of
secondary clarifier & final outlet of ETP (treated effluent meant for discharge into
irrigation, as per bi-lateral agreement with farmers i.e. as per CTO conditions dated
09/12/2023): and surface water & ground water samples from the nearby locations
(natural ponds, dug wells & bore well) of the industry, as shovgn by the applicants
where the alleged discharge of effluent was done by the industry in past.

All the aforesaid samples of soil, source emission, effluent, ambient air and surface
& ground water were collected in presence of applicants and respondent industry.
The effluent & water samples collected during the inspection were sent to MPCB
Regional Laboratory at Aurangabad for analysis of various physicochemical
parameters viz. pH, SS, TDS, Chloride, Sulphate, BOD, COD and O&G. Also, the
source emission sample and ambient air quality samples were sent to MPCB
Regional Laboratory at Aurangabad for analysis of PM (source emission) and PM1o
(ambient air). Whereas the soil samples collected during the inspection were sent to
the District Agricultural Laboratory, Nanded for analysis of some of the feasible
parameters viz. pH, Electrical conductivity, Organic carbon, NPK etc. Google image
depicting locations of sampling of soil, ambient air, surface & ground water samples

are given below.

S- . | Agricultural land of Swati Bharat Jamge & Chatrapati Shrirang Jamge, Gat no. 327

1/AAQM- and AAQM location-1

1

AAQM-2 | : | AAQM location-2, near boundary of ETP of the industry and agricultural land of Shri
Gopinath Datta Jamge

S-2 . | Agricultural land of Dwarkabai Shrirang Jamge, Gat no. 311

S-3 . | Agricultural land of Swati Bharat Jamge, Gat no. 330

S-4 - | Agricultural land of Gangabai Damodhar Jamge, Sanjay Damodhar Jamge & Sunil
Damodhar Jamge, Gat no. 304

S- . | Agricultural land of Umakant Madhavrao Bomnale, Pralhad Madhavrao Bomnale,

5/AAQM- Parmeshwar Gangadhar Bomnale, Shidheshwar Gangadhar Bomnale, Kondiba

3 Gangadhar Bomnale, Nagesh Shivraj Bomnale & Shesherao Shivraj Bomnale, Gat
no. 365 and AAQM location-3

S-6 - | Agricultural land of Shri, Sidheshwar Venkati Bhalke, Gat no. 350

S-7 . | Agricultural land of Shri, Venkati Shivappa Bhalke, Gat no. 447

S-8 : | Agricultural land of Shri. Baliram Raosaheb Bhalke, Gat no. 442

S-9 : | Agricultural land of Sau. Laxmibai Venkati Bhalke, Gat no. 448
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S-10 Agricultural land of Sau Sarjabai Shsherao Bomnale, Gat no. 554

S-11 Agricultural land of Shri Umakant Madhavrao Bomnale, Gat no. 555

S-12 Agricultural land of Sau Saraswatibai Madhavrao Momnale, Gat no. 552

S-13 Agricultural land of Sau Sarjabai Shesherao Bomnale, Shri. Gangadhar Shesherao
Bomnale & Shri, Shivraj Shesherao Bomnale, Gat no. 556

S-14 Agricultural land of Shri. Sarjabai Shesherao Bomnale, Gat no. 554

S-15 Agricultural land of Shri. Onkar Madhkar Bhalke, Gat no. 340

S-16 Agricultural land of Shri Balaji Bhimrao Bhalke & Madhukar Bhimrao Bhalke, Gat no.
338

S-17 Agricultural land of Shri. Madhukar Bhimrao Bhalke, Gat no. 356

S-18 Agricultural land of Shri Balaji Bhimrao Bhalke, Gat no. 355

1 ETP of the industry

2 Spray pond of the industry

3 Bagasse storage area of the industry

W-1 Natural pond-1 located within the industry premises, near entrance gate of industry

W-2 Natural pond-2 located within the industry premises, near entrance gate of industry

W-3 Dug well of Shri Siddeshwar Venkatesh Bhalke, Gat no. 350

W-4 Bore well near Jirga Maruti mandir
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41
The joint committee collected grab effluent sample from inlet of ETP, outlet of

Effluent monitoring

secondary clarifier & treated effluent from final out let of ETP and also collected 8
hourly time-weighted composite sample from inlet of ETP, outlet of secondary
clarifier & treated effluent from final outlet of ETP, meant for discharge into irrigation
(as per bi-lateral agreement with farmers i.e. as per CTO conditions dated
09/12/2023). The effluent samples were sent to MPCB Regional Laboratory at
Aurangabad for analysis of various physicochemical parameters viz. pH, SS, TDS,
Chloride, Sulphate, BOD, COD and O&G. Analysis results of the effluent samples
collected from the ETP is depicted in the below Table-1 & 2 and copy of the analysis
results of the same as submitted by MPCB vide email dated 09/01/2024 is given at

Annexure-4.
Table-1: Analysis results of effluent from ETP — Grab sampling

Sampling location Parameters

pH SS | TDS | Chloride | Sulphate | BOD | COD | 0&G
Inlet to ETP 56 |510|2484 | 69.98 160.7 | 1350 | 4440 | 14.2
Final outlet of ETP 8.1 21 | 1084 | 80.97 192.25 42 | 124 | BDL
MPCB prescribed | 6.5—- | 100 | 2100 600 1000 100 | 250 | 10
standards 9.0

Note: Concentration of all parameters are expressed in mg/l, except pH; BDL: Below detectable limit.

Table-2: Analysis results of effluent from ETP — Composite sampling

Sampling location Parameters

pH SS | TDS | Chloride | Sulphate | BOD | COD
Inlet to ETP 5.7 570 | 2432 | 639.8 157.5 | 1550 | 4960
Final outlet of ETP 8.2 25 (1144 | 76.98 198.05 46 | 128
MPCB prescribed standards | 6.5-9.0 | 100 | 2100 600 1000 100 | 250

Note: Concentration of all parameters are expressed in mg/l, except pH.

4.1.1 Surface and ground water quality monitoring

The joint committee also collected grab surface water & ground water samples from
the nearby locations (natural ponds, dug wells & bore well) of the industry, as shown
by the applicants where the alleged discharge of effluent was done by the industry in
past. The water samples were sent to MPCB Regional Laboratory at Aurangabad for
analysis of various physicochemical parameters viz. pH, SS, TDS, Chloride,
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Sulphate, BOD, and COD. Analysis results of the surface water samples and ground
water samples is depicted in the below Table-3 and copy of the analysis results of
the same as submitted by MPCB vide email dated 09/01/2024 is given at Annexure-
4,

Table-3: Analysis results of surface water samples and ground water samples

Sampling location Parameters

pH | SS | TDS | Chloride | Sulphate | BOD | COD

Natural pond-1 located within the | 7.6 | 40 | 1912 | 73.98 75.6 115 | 352
industry premises, near entrance
gate of industry

Natural pond-2 located within the | 7.8 | 105 | 1824 | 129.96 37.08 105 | 300
industry premises, near entrance

gate of industry

Dug well of Shri Siddeshwar |82 | 11 | 922 | 179.94 121.7 21 84
Venkatesh Bhalke, Gat no. 350,
Shivani Jamga

Bore well near Jirga Maruti mandir, | 8.1 [ 14 | 938 | 217.93 70.55 8 36
Shivani Jamga

Dug well of Shri Yede, Shivani
Jamga  (distribution well for

irrigation)

Odha nalah, Shivani Jamga 83| 10 | 614 | 13496 70.5 8 40

Note: Concentration of all parameters is expressed in mg/l, except pH.

4.1.2 Source emission monitoring

The industry has installed 02 nos. of bagasse fired boilers (natural circulation water
tube type) of 32 TPH capacity each for steam generation and provided common wet
scrubber as air pollution control device (APCD) and common stack. The scrubbed
water is collected in a collection cum settling tank and supernatant water from
settling is collected in collection tank & reused for scrubbing, after make-up with
fresh water. Settled particles (APCD residue) from the collection cum settling tank is
removed on regular basis and sold to brick manufacturers along with boiler ash.
During inspection, the joint committee carried-out source emission monitoring at the
common stack attached to 32 TPH bagasse fired boilers. Analysis result of the
source emission sample collected from the common stack attached to 32 TPH
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bagasse fired boilers is depicted in the below Table-4 and copy of the analysis
results of the same as submitted by MPCB vide email dated 09/01/2024 is given at
Annexure-4.

Table-4: Analysis result of source emission monitoring

Sampling location Parameter
PM, mg/Nm*

Common stack attached to 32 TPH bagasse 158

fired boilers, 02 nos.

MPCB prescribed standards 150

4.1.3 Ambient air quality monitoring

The joint committee carried-out ambient air quality monitoring at three locations i.e.
two at down wind direction & one at up wind direction, based on the pre-dominant
wind direction, accessibility & availability of infrastructure facility to place the
machines and also as per the suggestions made by the applicants. As the present
alleged issue as per the grievance made by the applicants in the aforesaid OA is
about emission of blackish smoke/soot particles from the industry, which is
spreading over the crops grown on the agricultural fields of the applicants; the joint
committee considering the nature of alleged issue has decided to carry-out ambient
air quality monitoring in respect of PM1o parameter only. Details of ambient air quality
monitoring locations are depicted below.

i.  AAQM-1: At agricultural field of Shri Kondiba Gangadhar Bomnale, Gat No.
365 at Shivani Jamga Tal. Loha Dist. Nanded (North North-West direction of
the industry’s stack);

ii. AAQM-2: Near boundary of ETP of the industry and agricultural land of Shri
Gopinath Datta Jamge, Shivani Jamga Tal. Loha Dist. Nanded (South-West
direction of the industry’s stack); and

ii. AAQM-3: At agricultural field of Ms. Swati Jamge, Gat No. 327 at Shivani
Jamga Tal. Loha Dist. Nanded (East North-East direction of the industry’s
stack)

Analysis result of the ambient air quality monitoring is depicted in the below Table-5
and copy of the analysis results of the same as submitted by MPCB vide email dated
09/01/2024 is given at Annexure-4.
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Table-5: Analysis results of ambient air quality monitoring

Monitoring location

Parameter

PMo, pg/m’

AAQM-1: At agricultural field of Shri Kondiba
Gangadhar Bomnale, Gat No. 365 at Shivani
Jamga Tal. Loha Dist. Nanded (North North-
West direction of the industry’s stack)

203.67

AAQM-2: Near boundary of ETP of the
industry and agricultural land of Shri
Gopinath Datta Jamge, Shivani Jamga Tal.
Loha Dist. Nanded (South-West direction of
the industry’s stack)

80.34

AAQM-3: At agricultural field of Ms. Swati
Jamge, Gat No. 327 at Shivani Jamga Tal.
Loha Dist. Nanded (East North-East direction
of the industry's stack)

105.67

National Ambient Air Quality Standards
vide Notification dated 18/11/2009

100

4.1.4 Soil quality monitoring

The joint committee visited the alleged agricultural fields, as shown by the applicants
and also collected representative soil samples from the agricultural fields of the
applicants. Collected soil samples were sent to the District Agricultural Laboratory,
Nanded for analysis of some of the feasible parameters viz. pH, Electrical
conductivity, Organic carbon, NPK, Calcium carbonate, Calcium, Magnesium,
Sodium, % Sand, Clay, Silt, Fine sand, Moisture, Water holding capacity, Virtual
density, Special density, Plain strain, Visual Evoked Potential, Texture and micro
elemental analysis viz. Copper, Iron, Zinc and Magnesium respectively. Analysis
results of soil samples are depicted in the below Table-6 & 7 and copy of the
analysis results of the same as submitted by District Agricultural Office, Nanded

through MPCB vide email dated 25/01/2024 is given at Annexure-5.
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Density (AD)
18 | Special gm./cc 0.42 - 0.42 - 0.7 - 0.42 - 1.71 -
Density (SD)
19 | Plain strain | % 16.46 | - 16.46 | - 3218 |- 2239 |- 17.25 |-
(PS)
20 | Visual % 40.8 - 40.8 - 2668 |- 46.02 | - 20.31 |-
Evoked
Potential
(VEP)
21 | Texture Texture 6 Silty Clay | 6 SityClay |6 SityClay |6 SiltyClay |6 Silty Clay
Table-7: Analysis results of soil samples — micro elemental analysis.
S | Prop | Re | Qualifi | Resul | Re | Qualifie | Result | Res | Qualifie | Result | Res | Qualified | Result Re | Qualifie | Result
. | erties | sul | ed t sul | dLevel | Analysi | ult |dLevel | Analysi | ult Level Analysis | sul | d Level | Analysi
N t Level | Analy |t s s t s
o. sis
Swati Bharat | Chhatrapati Shrirang | Sidhheshwar  Vyankati | Sidhheshwar  Gangadhar | Shivraj Shesherao
Jamage, Gat no. 327 | Jamge, Gat no. 327 Bhalke, Gat no. 350 Bomnale, Gat no. 365 Bomnale, Gat no. 365
1| Cu 2.1 | 0.20- Enou |04 ﬂo.mo. Enough | 1.16 | 0.20- Enough | 2.50 | 0.20- Enough 0.3 | 0.20- Enough
2 99.99 |gh 8 99.99 99.99 99.99 0 99.99
2 | Fe 9.2 | 45- Enou | 6.1 | 4.5- Enough | 3.28 | 4.5- 266 |4.5- 33 |45
4 99.99 |gh 0 99.99 99.99 99.99 8 99.99
3 |Zn 0.7 | 0.61- Enou |12 | 0.61- Enough | 0.72 | 0.61- Enough | 0.86 | 0.61- Enough 06 | 0.61- Enough
8 99.99 |gh 4 99.99 99.99 99.99 4 99.99
4 | Mn 16. | 2.0- Enou | 15. | 2.0- Enough | 3.60 | 2.0- Enough | 3.30 | 2.0- Enough 27 | 2.0- Enough
70 [99.99 |[gh 60 |[99.99 99.99 99.99 6 99.99
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Field Photograph Details of location Total | Type of
location area, crop
ha
S-2 Agricultural land of Dwarkabai Shrirang Jamge, Gat | 1.46 Cotton
no. 311, Village Shivani Jamga, Tq. Loha, Dist.
Nanded
S-2
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Field
location

S-3

S-4

Photograph

Aurangabad
A

are
15 Dec 2023 12

= Aurangabad Divi®

Maharashtra
15 Dec 2023 12:16:19

Details of location Total | Type of
area, crop
ha
Agricultural land of Swati Bharat Jamge, Gat no. 330, | 1.12 Cotton
Village Shivani Jamga, Tq. Loha, Dist. Nanded
Agricultural land of Gangabai Damodhar Jamge, | 0.4 Ground
Sanjay Damodhar Jamge & Sunil Damodhar Jamge, nut

Gat no. 304, Village Shivani Jamga, Tq. Loha, Dist.
Nanded
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location area, crop
ha
S-4 Agricultural land of Gangabai Damodhar Jamge, | 1.0 Cotton
Sanjay Damodhar Jamge & Sunil Damodhar Jamge,
Gat no. 304, Village Shivani Jamga, Tq. Loha, Dist.
Nanded

S-5 : Agricultural land of Umakant Madhavrao Bomnale, | 1.7 Cotton

; _ Pralhad Madhavrao Bomnale, Parmeshwar

\ Gangadhar Bomnale, Shidheshwar Gangadhar

; Bomnale, Kondiba Gangadhar Bomnale, Nagesh

Shivraj Bomnale & Shesherao Shivraj Bomnale, Gat

no. 365, Village Shivani Jamga, Tq. Loha, Dist.
4 ; Nanded

Y

)
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Field
location

S-6

S-7

Photograph

Gat no. 447, Village Shivani Jamga, Tq. Loha, Dist.
Nanded

Details of location Total | Type of
area, crop
ha
Agricultural land of Shri, Sidheshwar Venkati Bhalke, | 1.78 Cotton
Gat no. 350, Village Shivani Jamga, Tq. Loha, Dist.
Nanded
Agricultural land of Shri, Venkati Shivappa Bhalke, | 0.40 Cotton
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Nanded

Gat no. 449, Village Shivani Jamga, Tq. Loha, Dist.

Field Photograph Details of location Total | Type of

location area, crop

ha
S-8 Agricultural land of Shri. Baliram Raosaheb Bhalke, | 0.40 | Sorghum
N Gat no. 442, Village Shivani Jamga, Tq. Loha, Dist.
T Nanded
9
S-9 Agricultural land of Sau. Laxmibai Venkati Bhalke, | 0.40 Cotton
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Field
location

Photograph

S-10

S-11

Details of location Total | Type of
area, crop
ha
Agricultural land of Sau Sarjabai Shsherao Bomnale, | 0.55 | Turmeric
Gat no. 554, Village Shivani Jamga, Tq. Loha, Dist.
Nanded
Agricultural land of Shri Umakant Madhavrao | 0.80 | Turmeric

Bomnale, Gat no. 555, Village Shivani Jamga, Tq.
Loha, Dist. Nanded
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Field
location

Photograph

S-12

S-13

LY o

Bomnale, Shri. Gangadhar Shesherao Bomnale &
Shri, Shivraj Shesherao Bomnale, Gat no. 556,
Village Shivani Jamga, Tq. Loha, Dist. Nanded.

Details of location Total | Type of
area, crop
ha
Agricultural land of Sau Saraswatibai Madhavrao | 1.02 Cotton
Momnale, Gat no. 552, Village Shivani Jamga, Tq.
Loha, Dist. Nanded
Agricultural land of Sau Sarjabai Shesherao | 0.60 | Turmeric
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location area, crop
ha
S-14 Agricultural land of Shri. Sarjabai Shesherao | 0.60 | Turmeric
Bomnale, Gat no. 554, Village Shivani Jamga, Tq.
Loha, Dist. Nanded
S-15 Agricultural land of Shri. Onkar Madhkar Bhalke, Gat | 0.40 | Turmeric

no. 340, Village Shivani Jamga, Tq. Loha, Dist.
Nanded
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_.ll,ag. .
Longrude: 77191577 ’
tion: 381724 m

Gat no. 356, Village Shivani Jamga, Tq. Loha, Dist.
Nanded

Field Photograph Details of location Total | Type of
location area, crop
ha
S-16 Agricultural land of Shri Balaji Bhimrao Bhalke & | 0.40 Cotton
Madhukar Bhimrao Bhalke, Gat no. 338, Village
Shivani Jamga, Tq. Loha, Dist. Nanded
S-17 Agricultural land of Shri. Madhukar Bhimrao Bhalke, | 0.67 | Sorghum
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Field
location

Photograph

S-18

crSsm
"
042,
Tine: 121

Nanded

no. 355, Village Shivani Jamga, Tq. Loha, Dist.

Details of location Total | Type of
area, crop
ha
Agricultural land of Shri Balaji Bhimrao Bhalke, Gat | 0.30 | Turmeric
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TRUE TRANSLATION OF COTTON PRODUCTION REPORT OF CROPS-CUTTING COMMITTEE (Peek
Kapanee Samiti) (Harvest Inspection) dated 19-01-2024.

As per the Point No.4 of the Hon’ble District Adhikashak Krishi Adhikari, Nanded's Letter No.J.A.
Kru.A./Ta. Steno/Shekrus/62652023 dated 21-12-2023 on 18-01-2024 & 19-01-2024 remained
present at Mauje- Shivani to inspect Harvest-Productivity of Cotton on random basis of two farmers
selected as under:

5. N. | Name of the Selected Farmer | Gat No. | Area | Productivity per Ha
1 Shivraj Sheshrao Bomnale 365 0.62 | 96.65 kg
2 Bharat Shrirang Jamge 311 1.38 | 105.45kg |

As above the Productivity of the Cotton Crop was taken by direct visit of the Selected Farmers. The
following Members of Committee and Farmers were present.

S.N. | Name of Farmer (F)/ Committee Member {C.M.) Village | Sign
1 Ashwini Veer Bhadra Swami, (F) Shivani | Sd/-
2 Smt. R.S. Kopnar Krishi Assistant Committee Member (C.M.) | Shivani | *
3 Shri Dudhate, Talathi (C.M.) Shivani | ”
4 Shri Wadaje, Gramsevak (C.M.) "
Shivani
5 Shri R.K. Kapate, Kru P (C.M.) Shivani |
6 Shri Shivraj Sheshrao Bomnale, Farmer (F.) Shivani | “
7 Shri Bharat Shrirang Jamge, Farmer (F.) | Shivani |
8 | Shri Gangadhar Sheshrao Bomnale. (F.) | Shivani |
9 Shri Sanjay Damodar Jamge. (F.) Shivani |
10 | Shri Madhukar Bhimrao Bhalake. (F.) | Shivani | “
11 | Shri Sidheshwar Venkati Bhalake (F.) | Shivani | ~
12 | shri. Somnath Balaji Bhalake. (F.) Shivani | “
13 | Shri. Parmeshwar Gangadhar Bomnale. (F.) Shivani |
14 | Shri Kondiba Gangadhar Bomnale. (F.) Shivani | “
15 | Shri Baliram Sheshrao Bomnale. (F.) Shivani | “
16 | Shri Sunil Damodar Jamge. (F.) Shivani | “
17 | Shri Pralhad Madhavrao Bomnale. (F.) Shivani | ¥
18 | Shri Chhatrapati Shrirang Jamge. (F.) | Shivani | "
19 | Shri Sidheshwar Gangadhar Bomnale. (F.) | Shivani | “

Normal Productivity of the Cotton Crop per Hector is = .....kg
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